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DhumaI, Prof. Prem (Hamirpur) 
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Dlgvijaya Slogb, Shri (Rajgarh) 

Dlksbit, Shri Shreesh Chandra (Varanasi) 

Diwan, Shri Pawan (Maharamund) 
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G 

Gakw.... Shri Udaysingrao (Kolhapur) 

Gajapathi, Shri Gopi Nath (Berhampur) 

Galib, Shri Gurcharan Singh (Ludhiana) 
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Gangwar, Dr. P. R. (Pilibhit) 
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Gaotam, Shrimati Sheela (Aligarh) 

Garit, Shri Manikrao Hodlya (Nandarbar) 

Geblot, Shri Ashok (Jodhpur) 
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(Wardha) 

Gbatowar, Singh Paban Singh (Dibrugarh) 

GUi, SOO Sudhir (Contai) 
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Gogol, Shri Tarun (Kaliabor) 

GobII, Dr. Mahavirsinh Harisinhji (Dbav­
nagar) 

GoouuIao, Shri. Giridhar (Koraput) 

GopaIan, Sbrimati Suaoela (ChirayiDkll) 

Gowda, Prof. K. Venwatagiri (8anp1ont 
South) 
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H 

1laDdiqae, Shri Bijoy Krishna (Jorhat) 
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Hooda, Shri Bhupinder Singh (Rohtak) 
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Imcbalemba, Shri (Nagaland) 
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Islam, Shri Nurul (Dbubri) 

I 

Jailer Sbarief. Shri C. K. (Bangalore Nortb) 

Ial Prakasb, Shri (Hardoi) 

Jakbar, Shri Balram (Sikar) 

JIIJIIIItIwuuI, Sbri M. R. Kadambur (I'jrun­
nelveli) 

langbir Sfogb, Shri (Bhiwani) 

Jangde, Shri Khelan Ram (Vilupur) 

I_ant 810gb, Shri (Cbittorgarh) 

larav, Shri Bare Lal (Morena) 

Jatiya, Shri Satynarayan (Ujjain) 

lawd, Dr. B. G. (Gulbarga) 

Jayamoban, Shri A. (Tirupattur) 

Jeevaratbioam, Shri R. (Arakonam) 

Jena, Shri Srikanta (Cuttack) 

Jeswaol, Dr. K. D. (Kbeda) 

Jba, Shri Bhogendra (Madhubani) 

Jhikram, Shri Mohanlal (Mandla) 

loshI, Shri Anna (Pune) 

Ioshi. Shri Dau Dayal (Kota) 

K 

KaIwidole, Shri Z. M. (Malegam) . 

KaboB, Shri Surinder Singh (Tarn Taran) 

Kale, Shri Shantarrao D. (Kopergaon) 

Kamal, Sbri Gurudas (Bombay North-East) 

Kamble, Shri Arvind Tulshiram (Osmana­
bad) 

Kamson, Prof. M. (Outer Manipur) 

KalIaujia, Dr. G. L. (Kheri) 

Kanitbi, Dr. Viswanatham (Srikakulam) 

Kanodia, Sbri Mahesh (paten) 

Kansbi Ram. Shri (Etawah) 

Kapse, Shri Ram (Thane) 

KarredduJa, Shrimati Kamala Kumari 
CBhadrachalam) 

Kasbwan, Shri Ram Singh (Churn) 

Kasu, Shri Venkata Krishna Reddy (Narasa­
ropeta) 

Katberia, Shri Prabhu Dayal fFirozabad) 

Katiyar, Shri Vinay (Faizabad) 

Kaul, Shrimati Sheila (Rae Bareli) 

Kesri Lal, Shri (Ghatampur) 

Kewal Singh, Shri (Dhatinda) 

Kban, Shri Aslam Sher (Betul) 

Khan. Shri Ghulam Mohammad (Morada­
bad) 

Khan, Shri Sukhendu (Vishnupur) 

Kbandelwal, Shri Tara Chand (Chandni 
Chowk) 

Kbanduri, Maj. Gen. ~tcL) Bbuwan 

Chandra (Garhwal) 

Kbanna, Shri Rajesh (New Delhi) 

Kbanorla, Major D. D. (Kangra) 

*Kburana. Shri Madan Lal (South Delhi) 

Kbursheed, Shri Salman (Farrultbabad) 

KoIl, Shri Ganga Ram (Bayana) 

Kouatbala, Shri Rama Krishna (AnakapalIi) 

KorI, Shri Gaya Prasad (Jalaun) 

Krisbaa KUIIW'. Shri S. (QuUon) 

KriIIIJIaswamy, Shri M. (Vandavaai) 

·Reaigned on 2nd December. 1993 and his resignation was acceptecl with imme­
diate effect. 
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Kumar, Shri V. Dhananjaya (Mangalore) 

Kumaramangalam, Shri Rangarajan (Salem) 

Kumarasamy, Shri P. (palani) 

Kunjee LaI, Shri (Sawai Madhopur) 
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Lakshmarum. Prof. Savithri (Mukunda­
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Laljan Basha, Shri S. M. (Guntur) 

Lodha, Shri Guman Mal (pali) 
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Made Gowda, Shri G. (Mandya) 

Madhukar, Shri Kamla Mishra (Motihan) 

Mahajan, Shrimati Sumitra (Indore) 

Mahato, Shri Bir Singh (purulia) 

Mahendra Kumari, Shrimati (Alwar) 

Mahto, Shri Rajkishore (Giridih) 

Mahto, Shri Shailendra (Jamshedpur) 

Malik, Shri Dharampal Singh (Sonepat) 
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Meghe, Shri Datta (Nagpur) 

Mehta, Shri Bhubaneshwar Prasad (Hazari­
bagh) 

Mirdha, Shri Nathu Ram (Nagaur) 

Mirdha, Shli Ram Niwas (Banner) 

MislIra, Shri Ram Nagina (padrauna) 

Misra, Shri Janardan (Sitapur) 

Misra, Shri Satyagopal (Tamluk) 

Misra, Shri Shyam Bihari (Bilbaur) 

Mohan Singh, Shri (Ferozepur) 

Mollah. Shri Hannan (Uluberia) 

Mujahid, Shri B. M. (Dharwad South) 

Mukberjee, Shrimati Geeta (panskura) 

Mukberjee. Shri Subrata (Raiganj) 

Mnkhopadyay, Shri Ajoy (Krishnagar) 

Mnnda, Shri Govinda Chandra (Keonjhar) 

Munda, Shri Kariya (Khunti) 

Muniyappa. Shri K. H. (Kolar) 

Muralee Dbarau, Shri K. (Cali cut) 

Murmu. Shri Rup Chand (Jhargram) 

Murthy, Shri M. V. Chan<irashekhara (Kana­
kapura) 

Murthy, Shri M.V.V.S. (Visakhapatnam) 

Murugesau, Dr. N. (Karur) 

Muttem"ar. Shri Vilas (Chimur) 

N 

Nalk Sbri A. Venkatesh (Raichur) 

Naik, Shri G. Devaraya (Kanara) 

Naik, Shri Ram (Bombay North) 

NaIkar, Shri D. K. (Dbarwad North) 

NandI, Shri Yellaiah (Siddipet) 
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N"':" Shri Vidura Vithoba (Khed) 

N8yak, Shri Mrntyunjaya (phuIbam) 
Nayak, Sbri Subuh Chandra (IC·Jahaecl) 

N~ SIld Antna (Kinker) i , ~.' ~ 
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Nikam, Shri Go . drao (R1ltuAgiri) \' V1fl 
Ny8IIJlI&OUda, Shri S. B. (Bagalkot) 
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Owaist, Shri Sultan Salahuddin (Hyderabad) 
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Padilla, Dr. (Shrimati) (Nagapattinam) 

Pal, Dr. Debi Prosad (Calcutta North 
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Palacholla, Sbri V. R. Naidu (Khammam) 

Pandeya, Dr. LaxmiJ),arayan (Mandsaur) 

Pandian, Shri D. (Madras North) 

Panigrahi, Shri Sriballav (Deogarh) 
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Panwar, Shri Harpal (Kairana) 

P&ssi, Shri Balraj (N ainital) 

PIlSWan, Shri Chhedi (Sasaram) 
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Paswan, Shri Sukdeo (Araria) 
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PatIuIk, Sbri Surendra Pal (Shahabad) 

Paddar, ,Shri Rameshwar (Khargone) 

PatU, Shri, Anwari Basavaraj (Koppal) 

PatU, Sbri PrBkash V. (Sangli) 

PatU, Sbrimati Pratibha DeviliDah (Amra­
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PatU, Sbri Shivraj V. (Latur) 

'atU, ~ ~ Kanta (Nandod) 
PatU, Sbri Uttamrao Deorao (yavatmal) 

Patil, Shri Vijay Naval (Erandol) 

Patnalk, Shri Sivaji (Bhubaneswar) 

Patra, Dr. Kartikeswar (Balasore) 

PattalJayak, Shri Sarat (Bolangir) 

Pawar, Dr. Vasant Niwrutti (Nasik) 

Perumaa, Dr. P. Valla! (Chidambaram) 
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Poosapati, Shri Anandgajapati Raju (Bob­
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Potdukhe, Shri Shantaram (Chandrapur) 
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Rawale, Shri Mohan (Bombay-South 
Central) 

Rawat, Shri Bhagwan Shankar (Agra) 
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Sal, Shri A. Prathap (Rajampet) 
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Saleem, Shri Mohammad Yunus (Katibar) 
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Sarode, Dr. Gunvant Rambhau (lalgaoo) 
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Reddy, Shri A. Indrakaran (Adilabad) SIwma, Shri V.N. (Hamirpur) 
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Reddy, Shri M. Baga (MecJIIk) 
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LOKSABHA 

Thursday, Decemher 2, 1993/ Agraltayan 

II, 1915 (SaL:.) 

The Lok Subha met at Eleven of the Cloc 

[MR. SPEAKER ill the Chair] 

NATIONAL ANTHEM 

The National Allthem was played 

11.02 hrs MEMBERS SWORN 

Shri S. Sivaraman ,Ottapalam) 

Shri P. Kumarasamy (Palani) 

11.05 Itrs 

OBITUARY REFERENCES 

[English] 

MR. SPEAKER: Hon. Members. as we 
meet (()day. it is my sad duty to inform 
the House of the passing away of doyen 
of industry and Bharat Ratna Sr.ri 1. R. D. 
Tata, Today, we also mourn the death of 
our colleague Shri Nani Bhattacharya and 
eleven former Members, namely, Sarvashri 
Pumendu Sekhar Naskar, Dwarka Nalh 
Tiwary, Narendra P. Nathwani, Hitendra 
Desai, K. Veeriah, Shantanu Kumar Das, 
K. Ianardhan Reddy, P. Venkatasubbaiah, 
Shrimati Krishna Mehta, Sbri Raj Mangal 
Pande and Shri H. M. Patel. 

On 29th Noverber, 1993, the country 
receiVed the sad news of the passing away 
of Shri Jahangir Ratanji Dadabhai Tata, 
reverently known ns JRD, at Geneva. He 
was 89 years. 

94-LIS2SBLSS-3 

Shri Tata was a multi-faceted persona­
lity. He played pioneering role in industrial 
development of the country. His associa­
tion with Indian industry was for more thall. 
half a century. He made valuable contribu­
tion in building an infrastructure for deve­
lopment, particularly, in steel sectOr and 
civil aviation. He also displayed a rare 
vis'on by introducing various labour wel­
fare and social security schemes in his 
industries which worked as a catalyst. 

Sh"j Tata lent great support to the cause 
of science and promoted several institu­
Lon,. He was the President of the Indian 
II1-'titute of Science and the Council of the 
Scientific and Industrial Research. He wa£ 
a Member of the Atomic Energy Commis­
~ion. He along with Shri Homi J. Bhabha 
established the Tata Institute of Fuodamen­
t~1 Research, the cradle of India's Atomic 
2nergy Programme and is today one of the 
premier institutions in the world. 

Shri Tata's contribution in the social, 
educatioo2l and cultural fieJd was no less 
jmportant. His constructive and powerful 
SUrpOTt to the family planning programme 
is well-known. He created several charit­
"hIe trusts, educational and other philonth­
ropic institutions including the famous 
Tata Memorial Cancer Hospital. 

In nutshell, Shri Tata was totally com­
mitted to the socio-economic upliftment of 
the country. 

He was the embodiment of simplicity and 
modesty and was a pedect gentleman. He 
instantly inspired whosoever came in con­
tnet with him. It was only appropriate that 
in recognition of his yeoman's service to 
the country, the country's highest honour 
'Bharat Ratna' was conferred on him. 

It may be because of his pure, honest 
and ~imple life that his end was so peace­
ful. 
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A legend in his life-time, Shri Tata has 
left an incomparable history of social ser­
vice of more than half a century which in 
itself commends to the present and future 
generations to emulate. 

Shri Nani Bhattacharya was a sitting 
member of the House from Berhampore 
Parliamentary constituency of the State of. 
West Bengal. He was also a member of 
Ninth Lok Sabha from the same cons':· 
tuency. 

Earlier he was a member of West Bengal 
Legislative Assembly for four terms from 
1962 to 1987. In West Bengal he wa·, 
Minister of Health in 1967, 1969 and from 
1977 to 1982 and l\Iinister of Irrigation 
from 1982 to 1987. 

Shri Bhattacharya was an active social 
and politic ... tl worker, trade unionist, jnurna­
list and writer. He participated in the free­
dom struggle during 1939-45 under Netaji 
Subhas Chandnl Bose and was imprisoned 
on a number of occasions. He was a foun­
der member of Revolutionary Socialist 
Party. He was a Ge~eral Secretary "f 
United Trade Union Congress and United 
Kisan Sabha of West Bengal and was ,. 
member of Court of Vishwa Bharti, Mini­
mum Wages Advisory Committee; Indust­
rial Committee on Plantation; and Tea 
Board of India. 

Shri Bhattacl)arya took keen interest in 
literary and cultural activities and publish­
ed several books, booklets and wrote arti­
cles on social affairs, political and economic 
subjects. He also published a daily news­
raper call~d "D?inik Ganabarta". 

Shri Bhattacharya passed away on lith 
,October, 1993, at New Delhi at the age 

of 76 years, 

Shri Purnendu Sekhar Naslar was a 
member of First, Second and Third Lok 
Sabha durir.g 1952--67 representing Dia­
mond Harbour and Mathurarur consti­
tuencies of West Bengal. 

During his active political career, Shri 
Naskar served as a Deputy Minister in 

the Mmistries of Rehabilitation; and 
Works, Housing and Supply, Earlier he 

.,!IIIIIIIf'. also Parliamentary Secretary to the· 
Minister of Works, Housing and Supply 
and Rehabilitation and Minority Affairs, 

A widely travelled person, Shri Nasltar 
was a member of the Indian delegation 
to the United Nations General Assembly 
,dur:ng its ninth and tenth sessions held 
in 1954 and 1955. He served with distinc­
tion as the High Commissioner to New 
ZeaJand and as Ambassador to Philip­
pines. 

An abJe Parliamentarian, Shri Naskar 
made valuable contributions to the Parlia­
nentary proceedings, 

Shr; 1'\askar passed away on 24th Au­
gust. J 993. at the age of 72 years. 

Shri D\var:,a Nath Tiwary was a mem­
ber of First to Sixth Lok Sabha. He re­
i,resented Saran South constituency of 
l:P'8~ in the Fir~t Lok Sabba during 
i9S:::--57. in the Second Lok Sabba from 
: 9~7 to ! 962 he represented Kasaria par­
'iamcntary constituency and from 1962 
onWards he represented Gopalganj consti­
~'lencV in Bihar. Earliar he was a mem­
')er of the State Legislative Assembly 
during 1937 -39. 

A "c'eran freedom fighter, Shri Tiwary 
adi\,;ty participated in the independence 
m('·,·menl and was jailed several times for 
his participation the non-cooperation 
IT'(WemenL He also took active part in 
tile Quit India Movement in 1942. 

An agriculturist by profession, Shri Ti­
wary was an active s<>cial and politic;ll wor­
ker. He took special interest in the promotion 
of education among the under privileged 
people and was closely associated with 
various educational institutions in different 
capacities. He also worked for prohibition 
anc fc)r the promotion of Khadi and Cot­
tage bdustries. 

DUring his long and eventful parliamen­
tary career of more than two and half 
decades, Shri. Tiwary took keen interest 
in the proceedings of the House and made 
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valuable contributions. He was a member 
of.' ~eral parliamentary committees. He 

,aIaO, servro as Chairman of the Com­
mittee on Public Undertakings, Committee 
on Salaries and Allowances of Member 
and the House COUlmittee. 

A widely travelled person, Shri Tiwary 
was a Member Delegate (alternate) to the 
United NatiOl¥ Organisation in 1967 and 
servro on some of its Committees. 

Shri Tiwary passed away on 29 August, 
1993, at Patna at the age of 92 years. 

Shri Narendra P. Nathwani was a mem­
ber of first ard Second Lok Sabha during 
1952 to 1962 representing Sorath consti­
tuency of erstwhile Saurashtra. During 
1977-79 he was a member of Sixth Lok 
Sabha representing J unagadh constituency 
of Gujarat. 

He was also a member of Provisional 
Parliament from Saurashtra. A veteran 
freedom fighter, Shri Nathwani suffered 
imprisonment for parllclpating in Civil 
Disobedience Movement during 1932-
33. He also joined Rajkot Satyagrah and 
actively participated in the Quit Iadia 
Movement. 

Shri Nathwani was Minister of Law in 
Ii • .; Provisional Government of the erst­
while Jnnagadh State and also served as 
a Judge of the Bombay High Court. 
Later, he worked for the preservation and 
promotion of civil liberties and of rule 
of I;iW. He was a Member of the National 
Executive Committee of Citizens for De­
mocracy and Vice-President of the Bom­
bay' Unit of People's Action for Civil 
Liberties. 

An able parliamentarian, Shri Nathwani 
during hili parliamentary career served on 
vruious Parliamentary Committees such as 
Estimates Committee and Privileges Com­
mittee and also served on various Joint 
Select Committees. 

Shri Nathwani. passed away at Bombay 
. on 1 September, 1993 at the age of 80 
years. 

Shri Hitendra Desai was a member of 
Sixth Lok Sabha rep~8eJlting Godhra 
constituency of Gujarat during 1977-79. 
He was Union Minister of Works and 
Housing during 1976-77 and the Minister 
of Commerce and Civil Supplies during 
1979-80. 

Earlier, he was a member of Bombay 
Legislative Assembly during 1957-60 
alld was also Minister of Education of 
Bombay State. Later he served as a Mem­
ber of Gujarat Legislative Assembly dur­
ing ,~60-71. He was a Minister in Guja­
rat Stale and held portfolios of Home, 
Euucation, Social Welfare, Law and Judi­
ci;:,ry, Agriculture, Forest, Prohibition etc. 
He became Chief Minister in 1965 and 
served the Slate in that capacity till 1971. 

An active freedom fighter, Shri Desai 
juind the Civil Dis'obedience Movement 
,It tile very early age of 15, when Mahatma 
Gandhi oegan his famous Dandi March 
and was imprisoned and convicted for 
no-tax campaign. 

,.\ hl\c.')~r by profession, Shri Desai was 
an ::.ctive political and social worker and 
toui. p~uminen: part in youth and student 
movements. He published several book­
lets 0:1 politcat, economic and social 
topi.cs in Gujarati. 

5hri D,sai passed away at Ahmedabad 
on 12 September. 1993 at the age of 78 
years. 

Shri K. Veeriab was a member of Fifth 
SatJna representing Pudukottai Parlia­
mc'ntary Constituency in Tamil Nadu 
clm'inf! 1971-77. 

An agriculturist and businessman by 
profession, Shri Veeriah was also an active 
social aad political workers. He served as 
the Chairman of Pudukottai Municipal 
Council, President of Cooperative Building 
Society and ~ Director, Cooperative 
Central Bank, Pudukottai in Tiruchi Dis­
trict. 

Shri Veeriah passed away on 12 Septem­
ber, 1993 at Thanjavur at the age of 63 
years. 
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Sbri Shantan.u Das was a member of 
the Constituent' Assembly during 1946-
1950. 

In 1938 he was a Councillor of Jajpur 
Mtmicipality in Orissa. He was also a 
Member of Ori6sa Legislative Assembly 
for several terms. In 1977 he was appoint­
ed as Excise Minister of Orissa. 

Shri Das took active part in freedom 
struggle and suffered imprisonment seve­
ral times. 

A dedicated social and political worker, 
Sbri'Das worked for upliftment of under­
privileged sections of society. As a Minis­
ter of Excise he banned opening of wine 
shops in the Scheduled caste and Schedul­
ed tribe populated areas. He opened Ash­
ram Schools in those areas and worked 
for educational upliftment of scheduled 
castes and scheduled tribes. 

Shri K. lanardhan Reddy was a mem­
ber of First Lok Sabha, 1952-57, re­
presenting Mahabubnagar parliamentary 
constituency of Andbra Pradesh. 

He was an active social and political 
worker. He was the President of Jubbul­
pore Section "Vande Mataram" strike of 
Osmania University Students in 1938. He 
organised resistance movement against 
Razakars in 1947. 

An agrculturist by profession he served 
as a member of District Committees on 
Planning, Ircigation Development of Ma­
habubnagar. Later he became a member 
of National Food and Agriculture Orga­
nisation Ijaision Central Committee. 
He was .a member of Indian delegation to 
the Food and Agriculture Organisation 
C~mference 'for Far East Asian Countries 
heid at Bangalore in 1953. 

Sbri Janardhan Reddy passed away on 
4 October, 1993 at Hyderabad at the 
'igel of 75 years. 

Shri P. Venkatasubbaiah was a Member 
frpm Second to Seventh Lok Sabha. He 
rePresented Addni Parliamentary consti­
tuency which later became Nandyal, from 

1957 to 1977. lin the Sixth Lok SaiIIa, lie 
~lected in the bye-electioD. Battier 
Ire was also Member of Madras LeIWa­
tive Assembly from 1949-52. Prom 
January 1980 to 1984, he was Union 
Minister of State for Home Affairs. He 
also held the charge of Minister of State 
for Parliamentary Affairs from January 
1980 to January 1982. 

Shri Venkatasubbaiah also served as. a 
Governor of Bihar during 1985-88 aDd 
Governor of Karnataka from 1988 to 
1990. 

Popularly known as 'Pendekanti' Shri 
Venkatasubbaiah was a political activist 
with a rich and varied experience. AID 
Agriculturist by profession, he was President 
of Panchayat Board Sanjamala since 1946. 

He was involved in various movements 
in his area. He founded the Banganapak 
State Congress movement and worked 
for the merger of the Banganapale State 
with the Indian Union. He led the KiIan 
Movement for reduction of oppressive 
land revenue in the erstwhile Banganapale 
State. He was founder and Pn=sident of 
several cooperatiNe and educational institu­
tions and poor boys' hostels. He was pre­
sident of Andhra State Cooperative Fede­
ration. 

An active parliamentarian, he was Chair­
man of Estimates Committee ~ Mlmber 
of several Committees iuch as Public 
Accounts Committee, Business Advisory 
Committee, Committee of- Privileges. etc. 
He was a Member of Panel of Chairman 
also. 

A widely travelled person, he took 
interest in the field of education, culture 
and undertook developmental activities for 
Scheduled Castes and Backward communi­
ties. He was the President of Dakshin 
Bhar91 Nati Nata Samakhya, New Delhi. 
He published a book calJed 'Our Consti­
tution' in Telugu. 

Shri Venkatasubbaiah passed away on 
12 October, 1993 at Hyderabad at the 
age of 72 years. 
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8Iuimati Krishna Mehta was a .Member 
of ·.Secoad Lok. Sabha representing Kisht­
war Parliamentary constituency of Jammu 
" Kaabmir during 1957-62. 

A close associate of JawaJuU.lal Nehru 
and a social worker, she was actively 
associated with the rehabilitation of refu-

'gees and started schools for children. She 
was organise!;,; of Gandhi Smarak Nidhi, 
Jammu and Kashmir and served as a 
Chairperson, Oandhi Seva Sadan. She was 
also organiser of Women's Welfare Cen­
tre, Srinagar. She also authorised a book 
entitled 'Kashmir Par Hamla' in Hindi. 

Shrimati Mehta passed away on 1 20 
October, 1993 at New Delhi at the age of 
80 years. 

Shri Raj Mangal Pande was a Member 
of Eighth and Ninth Lok Sabha during 
1984-91 representing Deoria consti­
tuency of Uttar Pradesh. Earlier, he was 
a Member of Uttar Pradesh Legislative 
Assembly during 1969-84. 

A veteran freedom fighter, he participa­
ted in the 'Quit India Movement' in 1942 
and suffered imprisonment. He also took 
active part in social and cultural activities. 

Shri Pande worked hard for the promo­
tios of education and development of 
agricul ture. 

During his long illustrious career in 
public life, he held with distinction, the 
office of Minu.ter with portfolios like 
Justice, Transport and Labour in the 
Governmcmt of Uttar Pradesh and of 
Human Resources Development in the 
Union Cabinet. He left an indelible im­
print of his calibre in the departments he 
served. 

An able 
participated 
House and 
thereto. 

parliamentarian, he actively 
in the proceedings of the 
m~ valuable contribution 

Sbri Paude pas.~ed away on 23 Novem­
bet. 1993 at Kanpur at the age of 73 
years. 

SIMi H. M. Patel was a u.mber of 
Fifth, Sixth and Eighth Lok. Sabha. He 
represented Dhanduka and' SabaddwItha 
parliamentary constituencies in Oujarat 
during 1971-77. 1977-79 and 1984-
89 respectively. He was Union Minister 
of Finance & Revenue and Bankiag during 
1977-79 and Miniswr of Home AtfairI 
from JanuarY 1919 to July 1979. 

He was a Member of Oujarat State 
Legislative Assembly during 1967-71 and 
was Honorary Chairman of Oujarat Staw 
Electricity Hoard. 

Before entering politics, Shri Patel had 
a long distinguished career as a ciyil ser­
vant. He held several high offices and ex­
hibitdd his innate administrative skill 
in whatever field he worked. 

Shri Patel plal'¢ an important role in 
Dairy Development and strengthening the 
cooperative movement in Gujarat. He 
was closely associated with several social, 
educational and cultural institutions. 

Shri Patel passed away on 30 Novem­
ber, 1993 at Vallabh Vidyanagar, Kheda 
district, Gujarat at the age of 89 yean. 

We deeply mourn the loss of Shri JRD 
Tata and our former colleagues. 

I am sure the House will join me to 
conveying our sincere condolences to the 
bereaved families. 

Hon'ble Members, I have also to make 
a reference to a recent tragedy which 
engulfed Maharashtra and adjoining States 
of Karnataka and Andhra Pradesh. 

As the House is aware, in the wee hours 
of Thursday, the 30th September, 1993, 
a massive earthquake rocked several parts 
of Maharashtra. Karnataka and AnclbTa 
Pradesh and left a trail of massive des­
truction. The \\'01'St hit area was Marath­
wada region of Maltarashtra. The impact 
of the earthquake in this region was so 
intense that almost all houses in IUllari, 
Talani, Manpnul, Lamjana and Kawatha 
vlfiap and other 40 vilJaaes were· ftalten­
ecL A . large number of· peeple iJIdtldiag 
womtn and childten lost their fives. weN 
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injured and rendered homeless. The people 
have been put to enormous miseries and 
sufferinks. 

Relief work at large scale is already 
going on. Many States and the Union 
Government and other countries have 
offered and given all pOSSible help. Many 
voluntary organisations 'and agencies have 
played a good role in mobilising assis­
tance to the victims. 

I am sure the House will now join me 
in expressing our deep sympathy to the 
bereaved families. 

Probably the Hon. Prime Minister and 
other hon. Member would like to speak 

THE PRIME MINISTER (SHRI P. V. 
NARASIMHA RAO) : Mr. Speaker Sir, it 
is with a heavy heart that I rise to pay 
homage to the doyen of the Indian industry. 
Shri J. R. D. Tata. who passed away on 
November, 29, 1993, in Geneva, Bharat 
Ratna, Shri J. R. D. Tata. was an industria­
list with a difference. He inherited an in­
dustrial empire which he nurtured and ex­
panded with his characteristics dynamism 
and business acumen. Yet he did not let 
the acquisition of wealth bcc0me the goal 
of his life. His business endeavours were 
embellished with a wider vision of a futuris­
tic outlook, a concern for the nation and 
a social purpose. 

SIlri Tata claimed himself a political. If 
politics is to be taken in a narrow sense 
of fighting and winning elections, perhaps 
he was. However, the future of the country 
was always of concern and interest for Shri 
Tata. This was reflected in his concern for 
such matters as research and development 
in industry, science and technology and 
medicine. He pointed out very early the 
need for population control and took an 
active interest in promoting it. The social 
welfare measures supported by him and 
the ;encouragement to professional managers 
revoaJed his enlightened mind with a 
stroag patriotic foundation. 

Ifis passion for ftying saw the creation 
of india's flag carier, Air India. His In­
duslries have brought fame and repute to 

._._--_.- ._-----
OUf country. His was a way of life worthy 
~mulatioll. He will continue to inspire 
generations of young industrialists in India', 
quest for economic pwgress. 

In addition to all this, he was very 
deeply involved in cultural matters. As his 
colleague on the Auroville Committee, I 
had occasion to interact with him on 
many issues concerning culture. He was 
equally good, equally conversant with the 
F J"eJ1ch Qultu,re and ihe Indian culture. 
And Pondicherry being the confluence of 
Outh cultures, he was of great usc to us, 
of great utility in liking the two cultures. 
Li nder his guidance, leadership and inspi­
ration. the instit:.Ition called Auroville has 
flourished. And it is goi:lg from strength to 
strength. I thought I should place this on 
record. I wish to place on record the deep 
appreciation of this House of the services 
rendered by Shri J.R.D. Tata to the people 
of India. 

"h' ;,re also deeply grieved over the 
p'lssing otway of our cC'ileague. Shri Nani 
Bhatl:1charya. His absence from this House 
will be felt by nil of us here. 

The former Members of Parliament who 
passed away during the interregnum after 
the monsoon sessioa if.eluded veterans like 
Sh;'i Shantanu Kumar Das. a Member of 
the Constituent Assembly and Shri K. 
Janardhan Reddy. who was incidentally a 
very close friend of mine and who was a 
Member of the First Lok Sabha. We owe 
:l debt of gratitude to these stalwarts who 
laid the foundations of :l strong parlia­
mentary tr,,("tic:) ;r ',dia. 

Also leaving us during this period were 
Shri Narendra P. Nathwani, Shrimati 
Krishna Mehta and Shri Purnendu Sekhar 
Naskar, all of them senior leaders who 
served this House with distinction. The 
House also remembers with re'/~rence Shri 
Dwarka Nalh Tiwary, Shri Hitentira Desai, 
Shri K. Veeriah, Shri P. Venkatasubbaiah and 
Shri Raj Mangal Pande. They made an im­
portant contribution to the annals of tbis 
House. Their participation in its debates 
and proceedings will be long remembered. 
In particular, the services rendered by Sbri 
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Venkatasubbaiah as Minister of State for 
Home at a very critical juncture, wbel'e his 
sense of humour, his patience and his intel­
ligence were greatly useful in meeting 
those situations, are still fresh in my 
memory. 

A few days ago, Shri H. M. Patel left 
us for his heavenly abode. These honour­
able Members have made a mark for them­
selves and oo.!led to the dignity and prestige 
of this House'. They will all be remember­
ed with reverence. Let thei r souls rest in 
peace. 

Sir, you have rightly referred to the 
earthquake tragedy in Maharashtra. I 
cannot describe the tragedy because we 
have seen all details of it and when we 
visited the place, we found the devastation 
too much-too-much even to witness I would 
like to place on record, on this 
occasion, the excellent work done by the 
Government of Maharashtra. Very 
prompt steps were taken by them not only 
to reach the place and to reach relief but 
at the same time to prevent diseases and 
lot of things that could have happened in 
that confusion. I would like this House to 
appreciate the work done by them. 1 would 
also like this Hous: 10 appreciate the un­
limi.ted sympathy that we got from every­
where in the world. Within hours we have 
been flooded with offers of help and mes­
sage. This is something which I have not 
come across. Si·r, that India could evoke so 
much sympathy, so much understanding and 
so much brotherly feeling when a tragedy 
,trikes this country. I have already sent my 
profuse thanks to all the countries and I 
would like this House also t') appreciate 
this aspect which means that our relations 
with other countries are at a stage where 
something happening here immediately 
touches the cords in the hearts of many 
countries. 

[TranslaTion] 

SHRI ATAL BEHARI VAJPAYE 
(Lucknow): Mr. Speaker, Sir, in the pre­
vious session Slui Nani Bhattacharya was 
with us. Today. his seat is vacant. It 
seems when we were busy with elections. 
Peath was mercilessly carrying on its work. 

The death of Sbri Bhattacharya has once 
again reminded us the stark truth how 
transient life is. The shadow gf Death ravag­
ed the Marathwada region with an earth­
quake. The tragic railway accident in Bom­
bay in which a large number of women 
Jumped to death came as a shock to all 
of us, 

Mr.Speaker, Si.r, you and the hon. 
Prime Minister expressed deep sympathies 
with the earthquake victims. I too had the 
opportunity to accompany the hon. 
Prime Minister there. The tragedy was 
beyond our imagination. Even today tre­
mors occur in the area. People are afraid 
and uncertainty is writ large on their face. 
We have to find a solution. The hon. 
Prime Minister rightly said, that the entire 
nation got united to help the victims of 
(he earthquake. It shows the inherent 
strength of our nation. Inspite of our diffe­
rerlces, we can unite in a crisis. This is 
what we are reminded of again by this 
Irag:c earthquake. 

As far the colleagues who left us, Mr. 
Speaker Sir, Pandit Dwarkanath Tiwary 
wid I be remembered as father figure in 
C0ntemporary politics. Shri Nathwani 
Vohra wili be remembered as the Chair­
man of the Committee constituted for the 
improvement of tbe Bohra community. 
Shri Hitendra Desai will be remembered 
as a cultural politician, Sbri Raj Mangal 
Pandey as a brilliant public leader, Shri 
Venkat Subbiah as a good parliamentarian 
and a able administrator, Shri Patel as a 
good administrator, an educationist, a con­
structive worker. and Shrimati Krishna 
Mehta as an affectionate women. We will 
miss them. I pay my respects to the other 
departed leaders also. J had the chance 
to work with many of them. I think the 
best way of paying tributes to them would 
be to drdw inspiration from them and 
follnw their footsteps. 

As far as Shri Tata is concerned. I 
would call him Father of Industry (Udyog 
Pita) and not merely an industrialist or a 
person who was awarded Bharat Rama. 
It seemed as if industrialisation was per­
sonified in the form of Tata. There is no 
need for appraisal of other industrialists. 
But Tata's personality and accoIQplisbments 
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wen unique. He will be remembered as a 
pioneer of industrialisation. His achieve­
ments were not confined to industrial 
sphere. The hon. Prime Ministe;r lIas rightly 
said that his passion was fiying but at the 
same time he was down to earth. He had 
his dreams for the nation. Some may differ 
with these. His keen interest in the family 
planning and his untiring efforts for it, his 
contribution in public life, places Tata in 
a unique position. 

It would be no exaggeration if I say 
that, with his death an era has drawn to 
a close. We have to vigorously pursue the 
path of industrialisation, but not merely 
for profits. Its inherent inspiration should 
be for the development of the nation. The 
achievements of Shri Tata are a glimpse 
(If this. 

Mr. Speaker, Sir, I associate myself and 
my party with you and the hon. Prime 
Minister in paying homage to all the de­
parted souls. 

[English] 

SHRI SOMNATH CHAlTERlEE (Bol­
pur): Mr. Speaker, Sir. Comrade Nan; 
Bhattacbarya was one of the active Mem­
bers of this House. He always espoused 
the cause of the working cIa's and the 
peasant. He was an active trade unionist. 
He was a very effective and successful 
Minister in West Bengal Assembly, both 
as the Health Minister and the Irrigation 
Minilltcr. He was a man who dedicated his 
whole life to the cause of common and 
suffering people of this country: a man who 
led the most simple life. An office table at 
Kaati Place in Calcutta was his bed. He 
did DOt have any possession of his own. 
We mourn bis passing away. It is very 
diJicuk to fill the vacuum but he will always 
iaspire ,generations to come so that we all 
fight for the liberation of the common and 
sutfering people. 

We also mourn the victims of the earth­
quake and J associate mvself and my party 
~ whatever you, the Prime Minister and 
die Leader of Opposition have said. 

We have lost many of the colleague with 
~ ·we ~ worked itt tu Hon. and 

we mourn their passing away. We 8.lIIIOCiate 
o':!I.~lves with whatever you have said 
a1miit -other distinguished Members of the 
House, as also Shri J. R. D. Tata, who 
have passed away during the inter-Session. 

[Translation] 

SHRI RAM VILAS PASWAN (Rosera): 
Mr. Speaker, Sir, on behalf of the Janata 
Dal I associate myself with the sentiments 
expressed by the hon. Prime Minister, the 
Leader of the Opposition and Mr. Somnath 
Ii. The L'lte Nani Bhattacharya was an in­
timate friend and his memories are such 
that we never feel that be is no more 
amidst us. But Shri Atal Ji rightly 
said. death is inevitable. 'That is why he 
is not with us today. ]n 1977 when I first 
came here I had the chance to be close to 
late Shri Dwarka Nath Tiwary. Late Shri 
Hitendra Desai was like an elder brother 
to us. With late Shri Venkatasubbiah, ] 
llsed to have altercations. He had his own 
IVa y of retorting. I also had the occasion 
to work with late Shri Raj Mangal Pandey 
and in 1977 had the occasion to see his 
working as the Home Minister and as 
Finance Minister. He began his career as 
an able admi.nistrrator and made remark­
ablie contributions as a politician. All these 
leaders are not amidst is now. The inevit­
able truth is that. we all have to leave this 
mortal world one day. The nation emulates 
only those who leave their indelible im­
print behind. 

A lot has been done for the providing 
relief to the earthquake victims, but I think 
that is not enough. Those . who have died 
will never return. Therefore. we should 
express condC'lences to their bereaved 
families through Jhis House. We should do 
whatever we can. 

For JRD Tata T would say that he W3~ a 
bi>: industrialist and had a unique perso­
nality. He made his best efforts to keep 
himself aloof from politics and never aS50-
dated himself with any political party. AD 
these people are no longer amonl us. We 
express heartfelt grief on behalf of the' 
Ianata OaT and express our condoleft* to 
their bereaved families. 
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[EngN,,,] 

SHRI INDE.lAIlT GUPTA (Midnapore) : 
Sir, during this inter.Se9sion period, we 
have lost so many of our distinguished 
colleagues and it is not possible to define 
the qualities of eacb and everyone of them, 
that includes some of our most senior polio 
ticians, administ.r:ators, public men, who 
gave their whole life for public service. 

As far as Shri~Nani Bhattacharya is con­
cerned, I mention him, particularly, be­
cause he was here so recently, a leading 
figure in our West Bengal politics, a Mini­
ster, a distinguished trade unionleader and 
I must remind you, Sir, that he died after 
a prolonged and an extremely painful iU­
ness which he faced with great courage and 
fortitude. But, unfortunately, despite all 
attempts, here and abroad, he could not 
be saved. He was a very dear friend and 
comrade of us. 

As far as others are concerned, Sir. Shri 
Dwarakanllilh Tiwari was one of the heroes 
of tbe 1942 struggle. As far as I can recall, 
he played a leading part. which one can 
caU it, as one of the revoluntionary actions 
which took place in 1942 movement in his 
own area. 

And, the other friends who have left 
us win all be remembered for a long time. 

As far as Shri J.R.D. Tata is concerned. 
the country will remember him for all 
times to come as a pioneer. The main point 
is that he was a pioneer in so many fields. 
He was a pioneer in industrialisation of 
this country long before independence. He 
was the creator of the first steel plant in 
this country. He was a pioneer in the field 
of civil aviation. He has made .contributions 
in the way of landmark institutions, for 
scientific and technological research and 
for medi.al treatment. Everybody knows this 
very well. He will be remembered as a 
giant among these people who first pioneer­
ed so many institutions and works of lasting 
utility to the country as a whole. 

About. the earthquakes Sir. I. know, how 
you mu~t' be feeling because the centre of 
the elltillquake was in your constituency 
9~·L'.~!BL5) -~ 

but it was a national tragedy in which not 
less than 10,000 people have been identi· 
fied as the victims, whose b04ies were re­
covered. It is a horrifying thought that many 
more people who are supposed to be missing 
or may be burried for ever under the 
debries of this earthquake have not been 
found. Perhaps, the total casualty count 
will never be known accurately. 

In the days to come, I also hope that 
we will discuss urgent measures which have 
to be taken in future to see that if such 
calamities take place, we can at least do 
sometiling beforehand, to protect or 
people. learning the lessons of Interna­
tional experience also. And there is no 
reason why people should be such helpless 
victims in this modem age of science and 
technology. 

I join with the Prime Minister and 
others in extending heartfelt sympathies 
and condolences of our party for all these 
countrymen who have left us. And Ire· 
quest you to convey our sympathies 10 

their families and their dependents. 

SHRI CHITA BASU (Barasat) : May 
I join you and the Leader of the House 
and other distinguished leaders in express­
in!! our sorrow and grief and for paying 
tributes to the distinguished Members of 
!:li, House, who passed away during the 
Inter-5ession period. In this connection, 
':Jny I particularly refer to the memory of 
Comrade Nani Bhattacharya. who fought 
for the freedom of the country right from 
his boyhood days; and after the attain­
ment of freedom fought ceaselessly for the 
c~u~es of the downtrodden people of our 
country-the peasa~s, workers and toilers 
all categories. 

He w~s an indomitable revolutionary, with 
courage and determination. He led are· 
volution'lry life of simplicity, of contir.llou, 
activitv and a life of struggle throughout. 

We pay our respects to the memory of 
Nani Bhattacharya and we should draw 
insp;ration from him for our work for our 
future struggle. Along with him. J also pay 
tribute and homage to the memories of 
other colleagues of ours who fought fOf 
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the country's 
and for the 
people. 

freedom, democratic ri,hts I, on behalf of the AIADMK party and' 
causes of the downtrodden ... ,JIIa my own behalf, convey my condolence 

. and sympathy to ~he bereaved families. 

I have to express my sympathies to the 
thousands of the victims of the earthquake 
in different places of Maharashtra. And 1 
think the Government will take appropriate 
action for the weak with speed and comp­
lete rehabilitation of these victims. 

There is no doubt about the fact that 
JRD had been a pioneer for the industria­
lisation of our country. For the continuous 
industrialb;ation of the country and its fur­
ther progress, we will ever remember him. 
And I think the entire House has already 
paid its tribute to the memory of J.R.D. 
Tata. 

SHRI P.G. NARAYANAN (Gobichetti­
palayam) : Mr. Speaker, Mr. Tata, popu­
larly known as J.R.D., is no more with 
us. His death has spread sadness throu~h­
out the Indian industry. As an industrial 
leader and as one of the builders of 
modern India. Mr. Tata stood for the 
highest standard of values and ethics in 
business. He is the first man in India to 
hold a private pilot licence. His contribu­
tion to India's progress and his pioneering 
efforts in the field of Civil Aviation will 
be remembered for ever. He served as the 
most respected industrial leader over the 
past several decades. That is why, he was 
llwarded the Bharat Ratna for his out­
standing personality. Such a great person 
passed away at a time of transition and 
transformation of Indian industrY. His me­
mory will live for ever. 

I also pay my tribute and homage to 
the silting Member Shri Nani Bhatta­
charYll and other Members who passed 
away. Their services and contributions in 
various fields are valuable. . 

The tragic incident which took place: in 
Maharasbtra in several areas is unprece­
dented. It took more than .10.000 lives. 
Our Chief Minister also conveys her con­
dolence and sympathy and bad sent a 
substantial amount of relief to the bereaved 
families. 

SHRI SOBHANADREESWARA RA() 
VAnDE (Vijyawada): Mr. Speaker Sir, 
I, on behalf of our Telugu Desam Party, 
convey our heartfelt condolence over the 
death of our Comrade Shri Nani Bhatta­
charya and other distinguished parliamen­
tarians who have secved this country. J 
am particularly at a great loss because he 
was very next to me and was so warm and 
aff~ctionate to me. 

We also express our condolences over 
the death of thousands of people in 
Marathwada Region, which is the bi~t 
tra~edy in the living memory. 

Sir, we also express our condolences 
over the death of Shri J .R.D. Tata. In­
spite of the fact that he was presiding over 
a mi~hty industrial empire, his attitude to­
w;trds the welfare of the labour and bis 
concern for the labour was exemplary to 
the other industrial houses, Even people 
who were having different opinions about 
bi~ industrial houses, wece all having great 
respect to the House of Tatas who are 
"'nown for certain business ethics, Sir, his 
concern for the self-achievement in science 
and technology of our country was very 
very laudable. His loss is irrepaicabl. to 
ouc country. 

We join you, the Leader of the House 
and the Leader of the Opposition in ex­
pressing {lur condolences to the members 
of the bereaved family. Thank you. 

MR. SPEAKER: The House may now 
stand in silence for a short while as a 
Klark of respect to the deceased. 

11.55 hrs. 

Th~ M~mb~rs then stood ill silence for II 

8hort whUe 

MR. SPEAKER: The House now 
stands adjourned to meet at 11 o'clock on 
Fridav. the 3rd December, 1993. 
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WIUTIEN ANSWERS TO QUESTIONS 

IIuntHl SIIrbIe 
··IE~lli"h] 

*1. SHRI RAM NAIK: 

SHRI GIRDHARI LAL BHAR­
GAVA: 

Will the Minister of HOME AFFAIRS 
be .. pleased till state: 

(a) the reasons for layini the siege of 
the Hazratbal Shrine in Srinagar, the 
period for which it was laid and the rea­
sons for its lifting; 

(b) the details of arms and ammunition 
recovered during the siege; 

(c) whether the militants inside the 
Shrine have lurrendered themselves before 
the Government; 

(d) if so, the details thereof including 
the number and the nationality of such 
militants; 

(e) the number of militant~ released 
and the conditions on which they have 
been released; 

(f) the number of hostages who were 
trapped inside the Shrine; and 

(g) the measures being taken to check 
the recurrence of such incidents? 

THE MINISTER OF HOME AFFAIRS: 
(Shri S.B. Chavan) (a) to (g) : On receiv­
ing information that two lock.s on the outer 
doors of the premises in which the Holy 
Relic is kept, in the Hazratbal Shrine, had 
been tampered, and on verification of the 
same after inspection by the Management 
of the Shrine, the Shrine was cordoned off 
on IS-I0-93 to prevent any damage to or 
desecration of the Shrine and the Holy 
Relic and to isolate the anti national ele­
ments inside the Shrine. 

The Shrine was vacated When 62 per­

Mines, Explosives, 24 Detonators and a 
Wireless set were recovered from the 
Shrine at the time of the surrender of the 
militants, and sub!iequent· search of the 
area. The surrender by the militants was 
unconditional. 

After screening by the State Govt. 
authorities 35 persons, foUnd to be inno. 
cent, were released on 18-11-93. Of th. 
remammg, there are 2 foreigners who 
claim to be from POK. According to in­
formation furnished by the State Govern­
ment, 12 of the remaining persons have 
been ordered to be released on bail by 
the Court, while enquiries/investigations in 
reiard to the others are continuing. 

After the Shrine was vacated, the 
cordon around it was Jifted. Police and 
Security Forces are deployed around the 
Shrine to prevent the poSjiible misuse of 
the Shrine by criminal and anti-national 
elements. 

[TranS/lIlion] 

A 'l'el'llge Aae 

"2. SHRI BRI1 BHUSHAN SHARAN 
SINGH: 

SHRI RAJENDRA AGNIHOTRI: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) the average age prevailing at present 
in the country; 

(b) the figures of the average age in 
the country vis-a-vis other countries; 

(c) whether the average age in the 
country is less in comparison to the other 
countries; 

(d) if so, the reasons therefor; and 

(e) the action proposed to be taken by 
the Government in this connection? 

sons, including militants and innocent THE DEPUTY MINISI'ER IN THE 
pilarims held hostage inside the Shrine, MINISTRY OF HEALTH AND FAMILY 
came out on 16-11-93. 15-AK-series rifles, WELFARE (SHRT PABAN SINGH 
one Sniper riDe, 1 UMG, 1 Rocket GHATOWAR): (a) According to the 
launcher with rocket, some Greilades, Registrar General of India. the averase age 
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of the population in 1990 was 25.2 for (d) and (e) Life expectancy is related 
males and 25.7 for females. The life expec-. ~ several f~Q> which inter-alia include 
tancy at birth is presently 58.6 years. contamment of diseases, particularly those 

affecting infants, children and 'women, 
(b) A statement glVlng comparative 

access to safe drinking water, nutritional 
figures of life expectancy at birth is status, sanitary facilities etc. several 
attached. Schemes are being implemented by the 

(c) The life expectancy at birth in India Central and State Governments covering 
is higher in comparison to Nepal and all these areas. As a result of these efforts, 
Bangia Desh but is lower in comparison life expectancy in India has increased sigJ;li­
to Sri Lanka, Indonesia, Thailand & ficantly from 54.4 years in 1980 to 58.6 
Myanmar. years in 1991. 

Statement 

SI. Name of the Country Expectation of life at Birth· 
No. 

Male Female 

2 3 4 

World Total 61.8 65.9 
1 Afghanistan 41.0 (1985-90) 42.0 
2 Argentina 65.5 (1980-81) 72.7 
3 Australia 73.3 (1989) 79.5 
4 Bangladesh 56.9 (1988) 55.9 
5 Brazil .. 62.3 (1980-90) 67.6 
6 Myanmar 58.7(1978) 63.7 
7 Canada 73.2 (1985-87) 79.79 
8 Egypt. 57.8 (1985-90) 60.3 
9 France 72.3 (1988) 80.5 

10 German (DR) 71.8 (1988) 78.4 
11 India 58.1 (1986-91) 59.1 (1986-91) 
12 Indonesia 58.5 (1985-90) 62.0 
13 Japan. 75.9 (1989) 81.8 
14 Kenya. 56.5 (1985-90) 60.5 
15 libya. 52.0 (1985-90) 54.0 
16 Malaysia 67.5 (1985-90) 71.6 
17 Mexico 62.1 (1979) 66.0 
18 Nepal. 50.8 (1981) 48.1 
19 Pakistan 59.0 (1976-78) 59.2 
20 Srilanka 67.8 (1981) 71.7 
21 Thailand 63.8 (1985-86) 68.8 
22 United Kingdom 72.2 (1986-89) 78.0 
23 U.S.S.R. 65.0 (1989-90) 74.0 
24 U.S.A. 71.5 (1988) 78.30 

Source: Centrnl !Jureau of Health Intelligence reporting from the World HealthStatis1ica 
1991 and DemographiC Year Book 1990. 
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tions which are extending their' coopera-Adoption of CbDdren 
tion in this work; and 

*3. SHRI CHINMAYANAND SWAMI; 
Will the Minister of WELFARE be pleased 
to state; 

(c) if so, the details thereof? 

(a) the number of Indian children 
adopted during each of the last three years 
and current year so far; 

(b) wheth.er the Government are pro­
viding grant~" to non-Government organisa-

THE MINISTER OF WELFARE (SHRI 
SIT ARAM KESRI); (a) As per data 
received from the recognised Indian Place­
ment Agencies, the number of children 
given in adoption during the last 3 years 
and the current year (1993) eud'ng June, 
1993 are given below; 

--- .. __ . __ ... _-_.- ----_ ... _---------_._-------, 

Year In-country Iuter-country 
adoption adoption 

-----------------------------
1990 
1991 
1992 
1993. . 
(ending June)· 

1,075 
936 

1,293 
303 

1,272 
1,190 
1,007 

533 

Total 

2,347 
2,126 
2,300 

836 

------_ .. _-_ .. -_ .. _--_-----_ -_~-------
(.Excluding figures in respect of 1 placement agency who have not sent their quarterly 

report for the Quarter ending June, 1993) 

(b) and (c) Yes, Sir. 

The requisite information is given in the enclosed statement. 

Statemeut 

----_ ..... --- -----------
S.No. Name of the Vol. Organisation 

-_--.- ._--_ ... _------- .. ----..... 

MIs Voluntary Coordinating Agency for Kerala State, Kalames"<lry 
(Kerala) 

Total 

1991-92 

Indian Association for Promotion of Adoption V.C.A. Maharashtra, 
Bombay 

2 Indian Council for Chilli Welfare, VCA, Madras. 
3 Karnataka State Coulldl for Child Welfare, V.C.A., Bangalore 
4 Central Voluntary Adoption Resource Agency, V.C.A. Delhi 
S Voluntary Coordinating Agency i'(,r Kerala State, Kalul1lcssary. 

Kerala 
6 Haryana State Council for Child Wellitrc V.C.A. for Haryana, 

PwUab and U.T. Chandigarh 
7 Rachnatamak Abhigan Trust, V.C.A. Gujarat, Ahmedabad 

Total 

Amount 
(Rs.) 

45,000 

45,000 

81,000 
48,439 
35.431 
54,ZOO 

Xl,ooo 

27,000 
14,468 

3,41,588 
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1992-93 
l!f/!1t< 

MIs Rachnatmak Abhigan Trust V.C.A. (Gujarat), Bardik Prerna 
Park Society, Maninagar, Ahmedabad 

2 MIs. V.C.A. Karnataka. Shishu-raksha 135, 3rd Cross, Nandidurg 
Road JamamahaJ, Banga1ore, 560040 

3 MIs. V.C.A., Tamilnadu, C/o Indian Council for Child Welfare, 
No.5. 3rd Main Road, West, Shenoy Nagar, Madras-600080 

4 MIs. Central Voluntary Adoption Resource Agency (C.V.A.R.A.) 
C/o Delhi Council for Child Welfare (DCCW) Qudsia Garden, 
Jamuna Marg, Alipur Road, New Delhi-1I0005 

5 Mis. Haryana State Council for Child Welfare (VCA) Bal Vikas 
Bhawan, 650, 16-D, Chandigarh 

6 Mis. Voluntary Coordinating Agency for Adoption (VCA) Kerala 
State, C/o Rajgiri College of Social Sciences, Rajgiri, P.O. Kalame­
sary-6830l4, 

Total 

Grant in-aid sanctioned under the scheme of Homes (Shishu Grell) /01' ill/allfs 
(1992-93) 

Mis. Indian Society for Rehabilitation of Cpildren, 112-B, 
Kankulia Road, Calcutta-700029 

2 Mis. Society for In,dian Children's Welfare 22, Col. Biswas Road, 
Beckbagan, Calcutta 

3 MIs. Shradhanand Mahilashram, Shraddhanand Road, Kings 
Circle Matunga, Bombay . 

4 MIs. Balwant Kaur Anand Memorial Welfare Society (Rwgdl 
'Pceet Mandir' Anand Corner. 18, Dr. Coyaji Road, Pune-411001 . 

5 Mis. S.O.S. Children's Villages of India A-38, Kailash Colony, 
New Delhi-48 

72.000 

53,645 

53,260 

37,114 

81,000 

43,020 

3,40.039 

1,62,900 

1,62,900 

1,62,900 

1,62,900 

1,62,900 

Total 8,14,500 
---------. -----

Bomb BI_ in New Delhi 

"'4. SHRI MRUTYUNJA Y A NA YAK: 

DR. D. VENKATESWARA RAO : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether there was a bomb blast at 
Raisina Road in New Delhi recently; 

(b) if so, the details thereof; 

(c) the details of loss of life and pro­
perty as a result thereof; 

(d) the amount of compensation paid to 
the affected persons/families; 

(e) the number of persons arrested in 
tbis connection and the action taken against 
them; 

(0 whether any inquiry has been con­
ducted in this regard; 

(g) if so, the outcome thereof: and 

(h) the steps taken/being taken to check 
the recurrence of such incidents? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) (a) to (h) : A 
Statement is laid on the Table of the House. 

Statement 

J. Two deadly bombs placed in an 
Ambassador car exploded at Raisina Road 
at about 2.30 PM on 11-9-93, When Shri 
M. S. Bitta, President of Indian Youtb 
Congress (I), was going out with his con­
voy from his Office located at S, Raisina 
Road, New Delhi. A case u/s 3021307/ 
323/324/326/427/379/436 I PC, 3/4/5 
TADA and 4/5 Explosive Substances Act 
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and 3 P. D. P. Act has been registered at 
Police Station Parliament Street, New Delhi 
in this connection. 

2. 9 persons were killed and 29 persons 
were injured 14 vehicles and 3 cycles and 
window panes of several nearby buildings 
were damaged. 

3. Ex-gratia payment @ Rs. 50.000/­
has been sanctioned to the families of 4 
public men killed in the incident. Rs_ 
50,000 has been disbursed to the famiEes 
of one of the deceased from Delhi_ 
Identity of the next of kin of another 
deceased person from Delhi is being esta­
blished. Cheques of Rs. 50.000 ench have 
been sent to District Magistrates Gonda (in 
U. P.) and Chhapra (in Bihar) for dis­
bursements to the next of kin of the deceas­
ed persons. Ex-gratia relief @' Rs. One lakh 
each to the families of the 3 deceased per­
sonnel from I. T. B. P. ha, been given by 
the concerned authorities. 1n the other two 
cases. the Ministries of Urban Develop­
ment and Human Resources Development 
have been req uested to process cases of 
their employees, killed in the hla~t. for 
the ex-gratia payment to the next of the 
kin of the deceased. 

4. Ex-gratia relief @ Rs. :l000! - each 
to all the public men injured has been 
sanctioned. 

5. The Police were ahle to identify one 
of the gang members of the K. L. F. group 
of terrorists. who are behind the blast. When 
this person was cornered by the Police, he 
committed suicide by consuming cynide. No 
other person has been arrested so far in 
this case. 

6. The sleps taken to check recurrence 
of such incidents in future include forma­
tion of an Anti-Terrorist Cell in each 
Police District, deployment of armed 
pickets at vulnerable strategic !"oints : inten­
sive mobile patrolling distribution of 
educational literature amongst the people 
to make them more vigilant: deployment 
of spotters: displaying of photos of known 
t~rrorists at public places: stationing of 

PCR vehicles at strategic places and co­
ordination meetings with the adjoining 
States. 

rEIl/?/ish] 

Population Control 

"5. SHRIMATI SUSEELA GOPALAN: 
SHRIMATI MALINT BHATIA­

CHARAYA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether any agreement has been 
reached with United States Agency for 
International Development (USATD) for 
promotion of family planning programme 
in Uttar Pradesh; 

( b) if so, the details thereof; and 

(c) the areas in which the scheme has 
heen implemented/likely to be implement­
eu? 

THE DEPUTY MINISTER IN THE 
:\IINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) Yes, Sir. 

(b) A statement is enclosed. 

( c) The scheme will be implemented in 
(he entire State of Uttar Pradesh. 

Statement 

L An agreement was signed between the 
Department of Economic Affairs, Ministry 
of Finance. Government of India and the 
lJSAID for implementing a Project "Inno­
vations in Family Planning Services in 
Utt3r Pradesh" on 30th September, 1992. 
(lnder the agreement. USAID have agreed 
to provide grant assistance of US $ 225 
million for the State of Uttar Pradesh over 
<l period of ten years. Goods, services and 
training valued at US $ 100 million in 
foreign exchange will be provided in addi- ' 
tion to support the project. The total 
USAID support is expected to equal US 
$ 325 million. 

2. The project will focus on:-

(i) Increasing access to Family Plan­
ning Services; 
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(b) the persons of which age group are 

affected more by this disease; 
(ii) Improving the quality of Family 

Planning services; and 

(iii) Promoting Family Planning activi­

ti~. 

3. For implementation of the project, 
funds will be released by the Department 
of Family Welfare, Government of India 
through two sources:-

(a) The State Government of U.P. in 
which case the funds will be reflect­
ed in the State Budget; and 

(b) Funds will also be released directly 
to the Autonomous Society at the 

State level. 

These funds will be released from the 
in-country project cost of US $ 225 million. 

llpgradation of General Hospital 

*6. SHRI ANNA JOSHI: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Government propose to 
upgrade any General Hospitals in the 
country to the level (,r Super-'pecblity 
Services Hospitals; 

<.:') if so. the names of those General 
Ilospitals; 

(c) t he total amount sanctioJ'ed by the 
(;.)\,crrllllcnt for this purpose and the 
"melun, released so fac and 

(J) the amount required and earmarked 
for upgradation of Government Medical 
College and Hospital. Nagpur? 

THE DEPUTY MINISTER IN THE 
~.nNISTRY OF HEALTH AND FA!\llL '" 
WELFARE (SHRI PABAN SINGH 
GHATOWAR) : (a) No, Sir. 

(h) to (d) Do not arise. 

I ";,//Islarion] 

Tbelassemia Patients 

"7. SHRI SATYA DEO SINGH: Will 
the Minister of HEALlli AND FAMILY 
WELFARE be pleased to state: 

(a) the number of Thelassemia patients 
in tbe country; 

ttl whether the Government have made 
any research for the treatment of this 
disease; 

(d) if so, the details thereof; 

(e) whether the medicine for treatment 
of this disease is not l,vnilable in India and 
has to be imported from abroad; and 

(f) if so, the reasons therefor and the 
step" taken in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWARl: (a) No reliable estimate 
i, available. 

(b) Children are the wor~t affected 
gronp. 

(c) and (d) The Indian Council of Medi. 
cal Research has 'dentified Research in 
rhelnssemia as one of the thrust areas. 
ICMR's Institute of lmmuno-haematology 
;,( Bombay is conducting rese:lrch in this 
area. 

The ICMR is also supporting extra mural 
research regarding Thelass~mia at the 
Christian l\.Iedical College and Hospital. 
Vcllore. where the expertise is available. 
The long term objective of this Centre is 
10 develop in Vellore a National referral 
Centre for bone marrow transplantation in 
patients with Thelassemia major thereby 
p;'oviding this technology within the country. 
This Centre will also conduct research in 
the various aspects of Thelassemia. 

(e) There is no drug for the treatment 
of the disease, However, the only treatment 
is repeated blood tramfusions. This results 
in iron overload which requires iron chelat· 
ing medicine-Desferal, which is imported. 

(f) In on.le:' to promote indigenous pro­
duction of medicine for removing the extra 
load of iron, Mis Cipla were permiUed 
to conduct clinical trials of a drug, namely, 
Deferiprone. The clinical trial report has 
peen submit led recently by this company. 
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Zoual Blood THdac Cerur .. 

"11. SHRI V~ BISHNA RAO: 

SHM~P&OBlN DEKA: Will the 
MINlSTER OF HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) the criterion for s:Jnctioning of a 
Zonal Blood Testing Centre; 

(b) the number of Zonal Blood Testing 
Centres attached to the Blood Banks 
throughout the country. particularly in 
Delbi; 

(c) whether many of the Zonal Blood 
Testing Centres are not attached to any 
blood banks; 

(d) whether the Government are con­
templ:lting a uniform policy to keep all 
the lenaI Blood Testing Centres attached 
to the Blood Banks: 

(e) if so, tbe details thereof; and 

(f) if not, the reasons therefor? 

THE' DEPUTY MINISTER IN THE 
l\IINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRJ PABAN SINGH 
GHATOWAR) (a) Zonal Blood Testing 
Centres have been established in a phased 
manner with a view to provide maximum 
coverage to major blood banks so as to 
minimise the. pQaSibility .. of transmission of 
HIV infection through blood transfusions 
in most vulnerable areas. All metropolitan 
cities. State capitals and cities with a popu­
lation of 5 lakh and above have been 
covered by Zonal Blood Testing Centres. 

(b) There are 150 Zonal Blood Testing 
C;entres throuahQut the country which 
include 9 such Centres in Delhi. The 9 
Zonal Blood Testift8 Centres in Delhi pr0-

vide linkages to 26 Blood Banks. 

• (t) No. Sir. 

(d) to (0 : The Clcwemment is follow· . 
iDLa uniform pQliq ill thi. ~ 

M-LfSlS8LSS-S 

I Tmlls/atioll 1 

WHO Report un ('30('l:r 

'<). SHRJ UDAY PRATAP SINGH: 
Will the Minister of HEU.TII .\ ND 
FAMRY WELFARE be plc~l~ed to 'tale: 

(a) whether as per the rej)ort ilf the 
World Health Organisation most of the 
deaths in Uttar Prade~h, particularly in 
.\Iainpuri d ~tr;ct, occur ~s a re,ult of cancer 
caused mainly hy chewing nf tohacco; 

(b) if <;(). the detail; therenf; 

(c) the step, taken by the Government 
for the. detection and diagnosi~ of thi, 
di.sease, particularly in Utlar Pradesh; 

(d) whether the Government propose to 
provide diagnostic facilities. in Primary 
Health Centres: and 

(e) jf so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRJ PABAN SINGH 
GHATOWAR) : (a) No. Sir. 

(b) Does not ari'e. 

(c) Under National Cancer Control 
Programme emphasis is laid on prevention 
and early detection of cancer and augmen­
tation of treatment facilities. A number of 
new schemes have accordingly been initiat­
ed from the year 1990-91 for various States 
including Uttar Pradesh. 

(d) No. Sir. 

(e) Does not arise. 

Leprasy P8de .... 

:' 10. SHRI MAHESH KANODIA : 

DR. ROMESH CHAT>.!D TOMER: 

,Will the Minister of HE.'\LTH AND 
FAMILY WELFARE be ple~<;cd tn state' 

(a) whether the number ,.f leprc>sy 
patients is increasing in the country: 

( b) the efforts made by the Govern­
ment for controlling this dreaded disease 
and the contribution made by various insti. 
tutions and organisations therein; aDd 
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(c) the number of such institutions I 
organisations? 

THE DEPurY MINTSTER IN THE 
MINISTRY OF HEALTH AND FAMlLY 
WELFARE (SHRI PABAN SINGH 
GHAroWAR): (a) No, Sir. 

(b) and (c) The Government of India 
have launched the National Leprosy Era­
dication Programme (NLEP) as a 100<)(, 
Centrally Sponsored Scheme which is imple­
mented bv States/UTs/Voluntary Organi­
sationslI~tutions. The main strategy is 
the treatment of leprosy cases with Multi 
Drug Therapy (MDT). Presently, MDT 
services have been extended to 153 out of 
201 high endemic districts. There is a pr0-

posal to extend MDT services to 44 more 
high endemic districts by December 1993 
and 77 moderately endemic districts and 
endemic pockets in other low endemic 
districts during 1994. 

Approximately, 285 voluntary organisa­
tions are engaged in NLEP services. With 
the intensified efforts, under the Programme, 
the leprosy cases have declined from four 
million in 1981 to 1.01 million at the 
end of September 1993. 

PeCroIeam I'nttIa$ 

*11. SHRI KASHTRAM RANA: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the tota) quantity of petroleum pr0-

ducts produced in tbe country during eacb 
of the last three years; 

(b) the St.ate-wise details of their c0n­

sumption and the year-wise iJU:rea1O re,is­
.tered therein; 

(c) the reasons for the big margin in the 
sale prices of these products in Gujarat, 
Madhya Pradesh, Uttar Pradesh, Delhi and 
Bihar; 

(d) whether the Government propose to 
sell these products at uniform rates in the 
entire country; 

(e) if so, the details tbereof; and 

(f) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MJNISfRY OF PETROLEUM AND 
'NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) The total pro­
duction of Petroleum Products in tbe 
country during the year 1990-91, 1991-92 
and 1992-93 was 50.086 MMT, 49.584 MMT 
and 51.682 MMT (Prov) respectively. 

(b) The State-wise details of the c0n­

sumption and the year-wise increase resi ... 
terod berein is given in the enclosed state­
ment. 

(c) The end selling prices of ..nonl' 
petroleum products vary from State to 
State depending upon transportation COlts 

and local taxesllevies imposed by the ~ 
pective State Government and toea) bodies. 

(d) There is no such proposal at present. 

(e) and (f) Do not arise. 

State-wile Sale of P~trokum Prodllcu in 1M COUIIt". 

--_. ------_. Fip. in TMT 
States Sales Growth Growth • , in 91-92 in 92-93 1990-91 1991-92 1992-93 over 90-91 over 91.91 

(PI ----------
Andhra Pradesh 3,346 3,465 3,755 3.6 8.4 Assam 1,031 990 933 -4.0 -3.8 Rihar 2,861 2,852 3,392 -{).3 18.' G~ 616 673 660 9.3 -2.0 Gujarat 5,711 6,006 5,990 6.4 -1.4 
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Figs. inTMT 

Sales Growth Growth r-'----------- in 91-92 in 92-93 
1990-91 1991-92 1992-93 over 90-91 over 91-92 

(P) 

Jammu &. Kashmir 292 333 361 14.1 8.6 

Kera1a 1,915 1,978 2,025 3.3 2.4 

Madhya Pradesh 2,468 2,557 2,663 3.6 4.1 

Tamilnadu 4,824 5,028 5,101 4.2 1.5 

Maharasbua 9,465 9,341 9,795 -1.3 4.9 

Karantaka 2,465 2,584 2,703 4.8 4.6 

Orissa 1,127 1,220 1,243 8.2 1.9 

Pu~ab 2,701 2,952 3,056 9.3 3.5 

Rajasthan 2,269 2,438 2,598 7.5 6.5 

!J.P. 5,559 5,983 6,258 7.6 4.6 

West Bengal 3,432 3,415 3,376 -0.5 -1.1 

Haryana 1,704 1,813 1,859 6.4 2.5 

Himachal Pradesh 186 208 223 11.8 7.1 

Manipur. 63 65 71 3.2 9.1 

Meghalaya 102 108 118 5.9 9.1 

Nagaland 53 49 51 -7.5 10.1 

Sikl(im 15 16 20 6.7 24.9 

Iripura 66 62 71 ·-6.1 14.4 

Andaman & Nicobar 51 l6 ~9 -9.8 64 

Arunachal Pr.ldL"Ih f;(:1 72 75 ~. 1 4.1 

Chandigarh II)() ISS 175 15.6 -5.5 

Delhi 2.287 ~.~f)h 2.295 -0.9 1.3 

Dadra & Nagar Haveli 21 21 25 0.0 18.9 

Daman &. Diu. l' 1 i I" 7.7 ~.O 

Lak~hadweei) 
0.0 -').1 

Mizoram 
.jn 2x ; , ·.10.0 IL2 

Pilndicherry II' lJO 151 9.2 16.0 
._--.--- ._-------_ .. _-

55,034 

Pak Aid to Ten-orilm iD ladia 

'12. SMT. BHAVANA CIiIKHALlA: 
SHRl SHRVANA KUMAR 

PATEL : 

WID the Minister of HOME AFFAIRS 

be pleased to state : 

(a) whether Pakistan is eng"ged in aiding 
and abetting terrorism in India: 

(b) whether Inter Services Intelligen~ 
of Pakistan is also actively engaged m 
;,u~ve activities in India'. border States; 

(e) if so, the ...n. tMreof; 

56,974 59.:48 3.5 3.8 
.-- --_----- --

I d) the action taken/heing taken to 
remedy the situation; 

Ie) whether the Union Government have 
'cnt any protest letter to the Government 
l'f Pakistan in this regard; and 

(f) if so, the reaction of the Government 
of Pakistan iliereto? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) (a) to (f) :- A 
Statement is given below: 

SCatealellt 
J. Involvement of pakistan in aiding 

and abetting terrorism in India bas been 
established beyond any doubt 
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2. Pakistan's lSI is actively involved in 
providing moral and material support to 
various terrorist outfits operating in the 
border area. This includes provision of 
safe-havens, training, supply of arms and 
ammunition aild assisting the terrorists to 
infiltrate into India. A large number of 
terrorist training camps have been set up in 
Pakistan. 

3. The measures taken by the Govern­
ment of India include fencing and flood­
lighting of selected stretches of the lndo­
Pak border, reducing the distance between 
HOPs. increasing the number of patrols/ 
'iahu,. erection of OP Towers. intensifica­
tion of border patrolling. supply of various 
equipments for efr~'2~;\'c "bservati0n during 
day and night. gearing up of intelligence 
machinery. strengthening of BSF etc. 

~. The Gov!. have. on several occasions 
"nd at various levels. urged Pakistan to 
"ithoraw its support and encouragement 
tn terrorism. Despite repeated assurances. 
I'"ki,tan c,~ntinues with its support tp 
lcrnq<'i <lcti\'itie~ in Indi:i. 

I_ubricating Oils 

SHRJ DATTATRAYA BAN-
DARt! : 

SHRI BALRAJ P.\SSI: 

W;Ji the Minister of PETROLEUM 
:\ND NATURAL GAS he pleased to state: 

(a) whether the Government have de­
cided t,) ,,:I<)\\ petroleum c(;rnp:, nies to fix 
the price, "f lubricating oil, on their own: 

(b) il ~o, the time by which this deci­
,ion is Ekely to be implemented; 

(c) whether petroleum companies will 
abo be authorised to decide about the 
commbsion to be paid to the dealers on 
their own: and 

(J) the number of multinational com­
panie, entring in Ihi., field after the im­
plementation (of the policy of liberalisa­
tion ry 

THE MINISTER OF STATE Of THE 
\UNISTRY OF PETROLEUM AND 
NATURAL GAS (CAPl SATlSH 
KVIIIAR SHARMA) (a) Yes, Sir. 

---'-_._ "-------
(b) Government's decision " effective 

from 1-11-93, 

(e) Yes, Sir. 

Id) Nine such companies have been 
given LOIs. 

Sardar Sarovar Pro~ 

"1-1. SHRI N.J. RATHVA: 

SHRI CHANDRESH PATEL: 

Will the Minister of WATER RE­
SOURCES be pleased to state: 

(a) the details of the progress made so 

far in regard to the participation of. the 
State, in Sardar Sarovar Proiect; 

( b) whether the Union Government have 
r~ceived suggestions/proposals from the 
State Governments in this regard: 

t c) if so. the details thereof: 

I d I the prc,,;nt , tatu, of the pr0ject 'and 
lhe amount 'pent there\\l1 S0 far: and 

(e) the time by which the project is 
likely to be completed') 

THE MINISTER OF WATER RE­
SOURCES AND PARUAMPNTAR' 
AFFAIRS (SHRI VIDYA( HARAN SHU­
KLA) 

(a) to (c) : A proposal has been moot­
"d by the Government of Gujarat for the 
joint venture with the participation of the 
State Governments of Madhya Pradesh and 
Maharashtra for completing the work of 
the power component of the Sardar Saro­
var Project. The proposal was di,,;ussed in 
the Sixth meeting of the Review Com­
mittee for Narmada Control Authority held 
on 23rd August, 1993 and it was decided 
that a Committee comprising Governor of 
\ladhya Pradesh and Chief Ministers of 
(.ujaral ind Maharashtra w(1uld iinalise 
the proposal and bring it before the Re­
view Committee for Narmada Control 
'\uthority in its next meeting. The details 
of the proposal would be known only after 
the proposal is firmed up in consultation 
with the Union Ministry ·of . Finance and. 
aireement5 sipod. 
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-----_._-_ .. -----_. 
(d) 1'fbe present status cSt the Project and the amount spent 011 the Sardar 

Sarovar Project is as under. 

: rAJ Physical progr<'ss ')s on 31-10-1993. 

S. No. Component 

-Main Dam 
.! River Bed'Power House Open 

Underground . 
3 Canal Head Power H01ISe . 

..;. Vadganl Sa .. L..n~ l)am 
5 Narmada Main Canal 

Phase-l (0 to l!2 kIn) 
(82 to 144.5 kn'\ 

o Branch Canals 
Phase·' «(I to 144.5 km) 
*Progress for branch canals is upto 0-9-93 

. (8) Financial progress as on 30-9-199:1 

Excavation 
% 

t!3.83 

90.7~ 
90.34 

Nearing 
compleTion 

Do . 
Farthworl; 

75.31 
X3 52 

52. 14 

Concreting 
% 

58.48 

93.1'1 

78.78 
Lining 

51.84 
57.31 

26.51 

Drilling 
% 

75. It! 

Structural 
Concrete 

68.62 
29.51 

39.62* 

An expenditure L)f Rs. 2649.27 "rores ba'; been incurred on the Sardar Sarovar Proje..:r. 

(c) The target dates for cL.mpletior, (If 
the main components of the project are ~, 
under: 

Unit 1 
Work> 

(Dam & Appertument 

Unit 11 (Canal & 
Works) 

Unit III (Hydro Power) 

1998 

'~AD 

2003-04 

1998-99 

Hydrocarbon Poteati.1 

(c) the total'area being offered; and 

(d) the number of Indian and foreign 
companies which have come forward to 
undertake the survey? 

THE MINISTER OF. STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
k UM AR SHA Rl\J A ) 

(a) Yes. Sir. 

(b) 35 blocks--21 off,hore and 14 on­
shore-have been offered for carrying out 

':'15. SHRI BOLLA BULLI 
MAIAH: 

RA- 'peculative -geophys;cal and other types 
uf surveys by Indian and foreign private 
companies. 

SHRI S.B. SIDNAL : 

Will the Minister of PETR()LEU~\'1 

AND NATURAL GAS be pleased to 
state: 

(a) Whether the Government have 
finalised the first round survey to be taken 
"y the private sector to ungrade informa­
tion on the hydrocarbon potential of the 
unexplored sedimentary basins in the coun­
try ; 

(1)·if &0, the total -Dumber of ofiabore 
and on~hore biocKs that are beinll offered 

(c I The total ·Oirea covered by the 35 
blt1cks is 823870 Sq. Kms. 

(d) Four Indian and five foreign com­
pan:es have submitted their bids. 

WHO Conference in New Delhi 

···16. SHRI ARVIND TULSHlRAM 
KAMBLE: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pj('ased t(l ~tatc. 

(a) w.hether the conference of World 
Health Oraamllltion .ealonal CvllUlrittM 
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for South East Asia waa held in New 
Delhi in September, 1993; 

(b) if so, the issues discUssed and sug­
gestions made therein; and 

(c) the follow-up aetiol the Govern­
ment propose to take in this regard? 

THE DEPUTY MINISTER IN TIlE 
MINISTRY OF HEALTII AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR) (a) Yes, Sir. 

(b) The issues discussed included Com­
munity Action for Health; Programme. 
Management; Research Capability Deve­
lopment in the Region; AIDS; Research 
and Training in Tropical Diseases; and 
Research, Development and Research 
Training in Human Reproduction. 

The resolutions adopted were, inter alia, 
to effectively implement strategies for con­
~rol of preventable communicable and 
non-communicable diseases by planning 
and im;;lemc'ltif'g the same as high priority 
programmes: to review national health 
research policie; and health research priori- . 
ties c.onsisten! with the health needs and 
goals in the context of Health for All. 
1Ild to reafirm commitment 10 (" ommunity 
action for health as a fundamental and 
essential component of health develop.. 
men!. 

( c ) Review of the Health situation of 
the country is a continuous process and 
appropriate act;on is being l::ken to streng­
ther. d:sease control prognmmes, research 
capability and famiJv welfare, indadfq 
population control progr&mmet!. 

Oil :md Gas Schemes/Projeda 

[T,.anslation] 

*17. SHRIMATI SHEELA GAUTAM: 
SHRI MUMTAZ ANSARI : 

Will the Minister of PETROLEUM AND 
"\;ATURAL GAS be pleased to state: 

(a) the details of oil and Ps schemes/ 
pr0ject8 of the State' Government' Pendina 

for UFOval with the Union Govel1lJlleDt; 
and 

(b) the steps taken or proposed to be 
taken by the Union Government for ac­
cording approval '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) . 

(a) There is no such scheme/project 
pending with the Union Government. 

(b) Does not aries. 

Fluoride in Toothpllllte 

*18. SHRl ANAND AHIRWAR: 

Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state : 

• (a) whether there is excess quantity of 
fluoride in some toothpastes which harms 
the gums and teeth; 

(b) if so. whether the Government are 
taken any steps in this connection; and 

(c I if ~o, the details thereof? 

HIE DEPUTY MINISTER IN TIlE 
\1INJSTRY OF HEALTH AND FAMll...Y 
WEU:ARE (SHRl PABAN SINGH 
GHATOWAR): (a) to (c): According 
fll experts, toothpastes. containing fluoride 
L",lrc than 1000 ppm, when used continuo­
u,ly, may be harmful to teeth. Therefore, 
"'e Drugs and Cosmetics Rules provide 
lhat fluoride content in the tooth paste 
'hall l:Jt be more than 1000 ppm and this 
;"T"~ct ,J.alI be noted on the immediate 
label of the lube is also tlle carton of the 
llx)th paste. 

AIDS T ..... Kl .. 

[English] 

"·19. SHRI K.H. MUNIYAPPA : 

SHRl KG. SHIVAPPA: 

Will ~he Minister of HEALTH AND 
FAMILY WELFARE be pleased to ~: 

(a) whether there is a proposal to check. 
before issue AIDS testing kits by the 
National AIDS' Control Orpni .. tian 
(NACO); , .' 
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. (b) if so, the details thereof; 

(c) the funds provided by NACO to 
each State/Union Territory to combat the 
AIDS menace during each of the lust three 
years; and 

(d) the steps taken or proposed to be 
taken by NACO to create awareness 
among the general public about AIDS? 

THE DE~YTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRJ PABAN SINGH 
GHATOWAR): (a) and Ib) National 
AIDS Control Organisation are procuring 
only those kits whose performance are 

S. No. Stare 

Andhra Pradesh 
:? Arunachal Pradesh 
3 Assam 
4 Bihar 
5 Goa . 
6 Gujarat. 
7 Haryana 
8 Himachal Pradesh 
9 Jammu & Kashmir 

]0 Karantaka 
J I Kerala. . 
]2 Madhya Pradesh 
13 Maharashtra 
]4 Manipur 
15 Meghalaya 
16 Mi2'oram 
]7 Nagaland 
]8 Orissa 
19 Punjab. 
20 Rajasthan 
21 Sikldm 
22 Tamil Nadu 
23 Tripura 
24 Uttar Pradesh 
2S Wes' BeJ"lgal • 
26 A & N lslands 
27 Chandigarh. . 
28 Dadra & Nagar Haveli 
29 Daman & Diu 
30 Delhi 
31 Lakshadweep. 
32 Pondicherry 

evaluated and approved for procurement 
by W.H.O. The Department of Bio-technn­
logy in collaboration with the Indian Coun­
cil of Medical Research lnv-:: !:ow taken up 
in hand a multicentric stl.!:iy to evaluate tl.e 
HIV te~ting kits under Indbn Conditions 
and usa'ng lndian Sera. The ~t. of Ilho 
multicentric study would be taken into 
account in the future procuremeat of te~t 
kits. Simultaneously quality control aspects 
of mv testing in the laboratories, are l! I~o 

proposed to be toned up. 

(c) Funds released to different States/ 
UTs during the last three years are as 
under :-

Funds 
Released 
]991-92 

RI. in lakhs 

48.05 
1.00 
4.40 

22.75 
2.00 

10.20 
7.20 
3.40 
8.10 

27.05 
36.40 
17.65 
77.35 
39.80 
4.05 

24.05 
]5.00 
5.40 

12.15 
10.60 
4.05 

62.80 
8.50 

36.30 
35.15 
1.00 

4.00 

528.40 

Funds 
Released 
1992-93 
Rs. in lakhs 

70.490 
20.630 
31.825 
43.750 
24.655 
56.815 
29.230 
74.750 

64.490 
37.775 
50.550 
90.665 
23.530 

19.380 
28.705 
46.775 
31.000 
41.365 
16.405 
84.915 
21.460 
72.990 
60.540 
17.080 
14.150 
11.000 
5.000 

27.435 
7.000 

19.155 

1143.210 

Funds 
Released 
1993-94 
Rs in lakh< 

25.094 
0.244 

12.432 
16.694 
7.869 

65.832 
33.357 
22.932 
37.320 
23.082 
16.189 
20.763 

1l3.836 
7.932 

21.975 
7.932 

30.003 
19.819 
11.994 
47.643 
4.869 

83.253 
7.632 

27.588 
22.856 
22.225 
22.700 
17.950 
17.950 
48.700 
18.475 
8.7r 

853.877 
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(d) Since there is no cure for AIDS as 
of now, the project intends to carry out an 
intensive public awareness and community 
suport campaign through mass media and 
sustained dissemination of information and 
health education about HIV and AIDS to 
all leaeJ and categories of personnel. A 
limited media campaign has already been 
launched with the help of DAVP and 3 

more intensive campaign is under prepara­
tion for which an advertising agency has 
he en 'elected. 

j TrQIL\}(/fiollj 

Cancer and Tuberculosis Treatment 

"20. DR. LAXMINARAYAN PAN­
DEYA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state; 

(a) the names of places in the country 
where facilities have been provided for the 
prevention and treatment of cancer and 
tuberculosis; 

t. b) whether tbe patients of tbese diseases 
are increasing constantly; 

IC) if so, whether the Government are 
im I1lementing any effective scheme or pro­
gramme for the prevention of these 
diseases; and 

(d) whether the Government are pro­
viding ,ufficient financial assistance to the 
medical institutions engaged in the preven­
tion of these diseases? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) The comprehensive 
facilities for prevention, early detection and 
treatment of cancer have been provided in 
the Regional Cancer Centres at Ahmedabad. 
Bangolore. Bombay. Cillcutta. Cuttack. 
Delhi, Gawlior, Guwahati, Madras and 
Trivandrum. Besides some facilities for can­
cer treatment are available in major hospi­
tals and hospitals attached to medical col­
leges in the country. The facilities for treat­
ment of T.B. are provided through Natio-

naJ T.B. Control ProgflUllll1C throughout 
the country. 

(b) The incidence of cancer or T.B. has 
not shown any appreciable change. 

( c) lhder National Cancer Control Pro­
gramme emphasis is on prevention, early 
detection of cancer and augmentation of 
treatment facilities. A number of new 
schemes have accordingly been initiated 
from the year 1990-91. Under National 
T.B. Control Programme the objectives are 
lletection and treatment of T.B. patients, 
establishment of district T.B. centres and 
extending short term chemotherapy in 
various districts in the country. 

(d) Assistance is provided to the eligible 
institutions subject to availability of reo 
sources. 

[English} 

Flavours Pose Health RIsks 

1. SHRI SANAT KUMAR MANDAL: 
Win the Minister of HEALTH AND 
F AM IL Y WELF ARE be pleased to state : 

(a) whether attention of Government 
have been drawn to the news item cap­
tioned "Flavours pose health risks: Report" 
appearing in the "Business Standard", Cal­
culi" dated November 9, 1993; 

(b) if so, the details thereof; and 

( c) the steps Government propose to 
take to countenance the situation in the 
context of the adverse chemical reaction 
produced by these flavours? 

THE DEPUTY MINISTER IN TIlE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR) : (a) Yes, Sir. 

(b) and (c) A chemical reaction. known 
as Maillard reaction which occurs between 
amino compound" and reducing sugars 
during food proce!>Sing is described in the 
Press Report. This reaction is natural in 
food processing. However, there is no con­
clusive scientific evidence about its health 
implications, 
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--------.- _._------._ - -- . __ ._ --___ .. _--
Rule 63-A of the Prevention of Food IEngl;.~ld 

Adulteration Rules, 1955, restricts the use 
of certain flavouring agents in food articles, V lIent Posts for SCs/STs 

[Trans/alion] 

Fire in CbanclDi Chowk, Delhi 

2, SHRI SUllEN ORA PAL PATHAK: 
Will the Minister of HOME AFFAIRS be 
pleased to. state: 

(a) the extent of loss of life and pro­
perty caused by the devastating fire occur­
Icd in Chandni Chowk, Delhi during 
:\ugust. 1993: 

(b) the assistance provided by the 
Crovernment so far to the victims of this 
fire incident: 

Cc) the 1indings of Enquiry Committee 
constituted for this purpose; and 

( d) the remedial measures taken to 
prevent such incidents in futurery 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P.M, SAYEED) : (a) The Government of 
the National Capital Terroritory of Delhi 
has reported that 39 shops were affected 
by the fire and there was no loss of life. 
The shop owners have claimed that pro­
perty worth about Rs. 1.25 crores 'Was 
damaged. 

(b) The Government of the National 
Capital Territory of Delhi has reported 
that no assistance has been provided tD the 

, victims of the fire incident. 

(c) The report of the enquiry Officer 
has not been received yet. 

(d) In the Unified Building Byelaws. 
provisions have been incorporated for 
adequate fire protection measures in build­
ings. The Fire Service Department is also 
insisting on providing of miniature circuit 
breakers and providing of conduit wiring 
to avoid outbreak of fires on account of 
electric Iihort circuit or ovcr·loidin, in the 
electrical installations -of any building. 

cj4·L/S2~8LSS-6 

3. SHRI RAMCHANDRA VEERAPPA: 
Will the Minister of HEALTH AND 
FAMII.Y WELFARE be pleased to state: 

(a) the number of posts reserved for 
SCs/STs lying vacant in his Ministry at 
present: 

(b) whether u special drive is proposed 
(0 be lauched for the purpose: and 

( C) if. so, the time by which the ~ts 
a re likely to be filled up ~ 

THE DEPUTY MINISTER IN THE 
:\UNISTRY OF HEALTH AND FAMILY 
WELFARE.. (SHRI PABAN SINGH 
GHATOWAR) : .(a) Following posts are 
lying vacant in the Ministry of Health and 
Family Welfare including attached/Subor­
dinate Offices which have been identified 
for sPecial Recruitment Drive: 

S. '\10. qi'OliP SC ST 

.~. 130 80 

2 B 65 33 

( 512 299 

4 f) 309 S8 

(b) and (c) A special recruitment drive 
has been initiated by the Government of 
India to iiII up the vacant reS'erved posts 
hy 31st March, 1994. 

Deaths. Due to .Tobaeeo U. 

4. SHRl MANO.RAJolJAN BHAKTA: 
Will the Millister of HEALTH· AND 
FAMILY WELFARE be pleased to state; 

(a) whether about eight lakh Indians die 
every year 'due to cancer induced by Ioltacco 
use : 

(b) if SO,, whotMr QIleo,third of tile 6.5 
lakh new eaneer eases reported in :1992 
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--------- ----.--- '---W-)'ll-t-he-M--m:is~t-el-' -o-r -W-E-L-F'\REb~'ple;s­were linked to the prevalence of this habit; 

(c) if so, whether the Government have 
taken any steps to create awareness among 
the public in this regard; and' 

(d) if so, the details thereof? 

TIlE DEPUTY MINISTER IN TIlE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR: (a) No, Sir. However, 
about & lakh deaths occur every year due 
to tobacco related diseases which include 
cancer, coronary heart and pulmonal'Y 
obstructive diseases. 

(b) Yes, Sk 

(c) and (d) The Government have ini­
tiated several measures like education about 
the ill effects of tobacco, prohibition of 
SIlloking in public places, besides a statu­
tory warning on Cigarette pack;, to the 
effect that smoking is injurioull to health. 

National Policy f. AIM 

5. SHRI MOHAN RAWALE: 
SHRI PAWAN KUMAR BANSAL: 

ed to state : 

(a) wheU1er the Government have 
sought views of the State Governments. 
Union Territory Administrations and 
others on the draft of National policy on 
the Welfare of the Aged; 

~b) if SQ, whether their view~ have 
since been received and examined by the 
Government : 

(c) the falient features of the proposed 
policy; and 

(d) when the said national policy on 
the welfare of the aged is likely to be 
finalised and implemented '1 

THE MINISTER OF WELFARE 
(SHRI SITARAM KESRI) : (a) Yes. Sir. 

(b) A statement indicating the salient 
features of the draft policy for the welfare 
of the aged is attached. 

(c) and (d) Views of some State Govern­
ments/UT Administrations have been 
receiVed and have been ex.amined by the 
Government. It is not possible to indicate a 
time-frame within which the said policy 
will be finalised. 

Salient feature~' (If tM jtroposed national policy on the we(fare n/ the a"w/ 

I. Particular attention should be paid in social security and social programmes, to the drcum­
stances of the elderly women who:;e income is generally lower than men's and whose conti. 
nuous employment has been broken up by maternity and family responsibilities. 

.. Attempts should be made to facilitate participation (If older persons in the economic life 
of the society by creating conditionq conducive to employment on a part-time or honorary 
basis in the unorganised sectors. . 

3. ,Measures should be taken to assist older persona to find or return to independent employ­
ment by creating new employment possibilities. 

4. Despite the significant unemployment problems facing the country, the retirement age 
for employees should QOt be lowered except on a voluntary ba~is. 

5. Organiwional framework and programme& at the Central and State level as recommended 
by the Workin~ Group on special social problems for the Eighth Five Year Plan should 
be aa:epted for IDlplementation including settinlZ up of (I) Natiooal Board for Senior Citizens. 
(10 National IDStitute for Senior Citizens, (Ill) fonnulation of policies and special programme 
for IlChemcII such lIS construction of homes for the elderly, mainteoance of destitute elderly 

.. in hoille8, day caRl <*taw to improve the auality of life of elderly, foster care sOt'Vice for 
tbIIn de. 
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6 Constitution of Committee for welfare of Senior Citizens at the State level. 
7. ~ort will be lllflde through curricula at school and college levels for IeftSitising the young 

with the. changtng needs of aae<) and their impol1ance as intqrai parts of famiJy and 
commumty 

Financ'ial and other social supports should be provided through governmental and non­
governmental programmes to the families, 'specially belongin, to the lower income group 
to help them to continue to maintain their elders. 

Q. The aged should be encouraged to form their o,.,n voluntary organisations and cooperatives. 
'. 

10. Facilities ~hould be given to the aged by providing ground floors of flats to the aged. They 
should not be required to make a queue in hospitals. 

J J. Local bodies should construct group houses with common services to cater to the very 
~pecific needs of the elderly of all categorie~. 

1". Special attention should be p_aid to ~volve programmes and poliey incentivc:s for the un­
organised sectors and the socIety whIch are not covered by the regular pensIon and other 
retirement benefits. 

1:\. Geriatric OPDs may be opened in hospitals and at least 5% beds be reserved for them. Tra­
nsit hospitals for the aged should also be set UP in big citiflS. 

WHO Survey on AIDS 

6. SHRI SHRAVAN KUMAR PATEL: 
Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state : 

(a) whether the Government are aware 
of the report prepared by the World 
Health Organisation about preventing 
,pread of AIDS; 

( I:l) if so, the main findings thereof; and 

(c) the steps taken by Government in 
t he light thereof? 

THE DEPUTY MINISTER IN 1HE 
\llNISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR: <a) to (c) The World 
Organisation has been publishing several 
reports about the preventive aspects of 
AIDS. The reports inter-alia, stress on the 
need to prevent transmission of mv 
through sexual intercourse, blood and blood 
products or perina tally and underscore the 
necessity of reducing the social and econo­
mic impacts of the epidemic. The Govern. 
ment have taken up in band a National 
Programme to control and prevent the 
transmission of mv which take into 
account these concerns. The major thrust 
areal! of the programme comprise or 

creation of a'l!rareness, control of sexually 
lransmitted diseases blood safety and ratio­
IKI1 use of blood and surveillance and 
clinical malUlJement of AIDS cues. 

I;onip~ 

7. SHRI SYEED SHAHABUDDIN: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

l a) die number of religious institu­
tions and orpnisations registered under 
the Foreign Contributions (Regulation) 
Act, 1976 as on March 11, 1993; 

(b) the number of such organisations 
which received foreiJIl contributions during 
1990-91, 1991-92 and 1992-93; and 

(c) the total amount received by such 
organisations with break-up, State-wise and 
Year-Wise? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN): (a) to tc) infor­
mation in respect of the reporting Religi­
ous InstitutiODll!Organisations for the Year, 
1991-92 is gi'fen in the inclosed statement. 
Data for the year 1992-93 is under CODlP. 
lalion. 

Prior to 1991-92. no such information 
w,as maintained. 
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Ust of ReligiOus Rqorting Associations State .. ise und F""eign Amounts Recei\'ed bl' 
. 1M'" (1991-92) 

----- --_. -------- .. _.-- ----__ - ------ .. _-_.--
S, No. Name of the State No of Associations 

- --------------- --------~-

Andhra Pradesh 262 

2 Aswn 86 

3 Bihar 95 

4 Gujarat 150 

5 Kerala 73~ 

6 Madhya Pradesh 126 

7 Tamil Nadu 472 

8 Maharashtra 190 

9 Karnataka 306 

10 Orissa 40 

11 Punjab " 
12 Rajasthan. 11 

13 Uttar Pradesh 119 

14 West Bengal Ih3 

15 Jammu lie Kashmir (\ 

16 Nagaland . 21 

17 Haryaaa 13 

18 Himachal Pradesh 5 

19 Manipar 27 

20 Tripara 4 

21 MePaJaya M 

22 SiWm 3 

23 Delhi 67 

24 ADdamaD It NK:obar 4 

ZS I.abbacIw'lIIp 

26 Dadra lie Nag3f Have!i . 9 

27 Goa. Daman and Diu 32 

21 PcJadicherry 21 

29 Cbandigarb 4 

30 Mi20ram 

-- ---------------

Total Amount 
Received (in 
lakhsl 

5035,74 

770,86 

2715,85 

1354.63 

948.79 

2461.36 

8860.52 

5364.33 

7884, T2 

1204.24 

531.16 

276.61 

1519.68 

3342.:~ 1 

150.33 

319.89 

32.79 

440.78 

421.06 

12.20 

1503.06 

68.94 

2161.18 

111.03 

4.17 

318.28 

344.57 

72.95 

131. 57 

-_._------- - ,-- ---
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----------"- ._-----_._.-
. All_at of-Coal to West Bengal 

8. SHRI HARADHAN ROY: Will the 
Minister of COAL be pleased to state: 

(a) the quantum of coal extracted from 
mines in West Bengal during each of the 
last three years: 

(b) the quantity of coal allotted to West 
Bengal during this period; 

(c) whether the Government of West 
Bengal have requested for additional quota 
of coal; and 

(d) if so, the decision, taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL : (SHRI AJIT 
PANJA) (a) and (b) Coal extracted from 
mines under Coal India Limited (elL) in 
West Bengal and coal despatched to West 
Bengal from CIL sources during last three 
years wa' as under :-

I ,nillioll tonnes:1 

Yc II' 

1990-91 
1991-92 

1992-93 
(Provi,ional) 

Coa~ c\­
tractc:l fr:)'n 
CfL'Dill':'; 
in We~t 
H~n!~~1 

16.~7 

17.9(1 

17.Rl 

Cnl de;· 
,).itched 
to West 
Rengal fr,)n1 
ClL-
'")oJr~es 

15.88 

18.87 

1~.35 

(c) In fact there have been c~ncellatiom. 
of programmes by the consumers in recent 
months. Coal India Limited is presently in 
a position to meet any increase in demand 
of coal from West Bengal. 

(d) Does nol arise. 

Petrol Retail Outlets in Kerala 

9. SHRI MULLAPPALL Y RAMCHAN­
DRAN: Will the Minister of PETRO­
LEUM AND NATURAL GAS be pleased 
to state: 

(a) the number of petrol retail outlets 
proposed. to be opened in Kerala during 
1993·94 ; 

(b) whether the Government propose to 
grant more I.PO Agencies in Kerala: and 

(c) if so, the details of areas proposed 
10 be covered? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPTAIN SATISH 
KUMAR SHARMA): (a) 38 Retail Outlet 
proposals have been induded for Kerala 
'11 Ihe current marketing plan 1988-93. 

(b) Yes. Sir. 

(c) The locations mcluded in the LPG 
marketing plan 1992-94 are given below: 

\992-9, 

Trivendr 1m (2) 

Cannanore 
Pazavangadi 

I J l'II/!s/lIlio/t I 

1993-9 I. 

Calicut (2) 

"llepp\' 
Cochin (2) 
Trivendrum (:'1 
Trichur 
Kumbana,1 

Flood Control Scheme 

iO. SHRI SURYA NARAYAN YADAV: 
Will the Minister of WATER RESOURCES 
he pleased to state: 

Ia) whether the Union Government have 
formulated any scheme to check the flood 
,ituation occuring every year in Bihar due 
to the rivers entering into the State from 
Nepal: 

(b) if ~o. the details thereof: 

(e) whether any proposal have been re­
ceived from Nepal in this regard; 

(d) if so, the details thereof; 

(e) the reaction of the Government there­
,)f: and 

(f) the time by which it is likely to be 
implemented" 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
.\ND .'\llNISTER OF STATE IN THE 
MlNIST:R.Y OF WATER RESOURCES 
(SHRI P. K. THUNGON): (a) to (f) India 
and Nepal have finalised the details regarding 
extension of flood embankments on river 
Kamla, Bagmati and La} Bakiya into Nepa­
lese territory to check Hooding at borders 
in Bihar. A propn~al for taking up the 
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work on river Lal Bakiya with finances 
from India has been received from Nepal. 
Due to damage of the embankment in the 
Indian territory during this year's fiood, 
new proposals based upon the actual 
ground surveys are required to be prepared 
afresh. 

·\geing of Population 

11. SHRI PAWAN KUMAR BANSAL: 
Will the Minister of WELFARE be pleased 
to state: 

(a) whether ageing of population in the 
(ountry has been reported; 

~b) if so. the rate thereof; and 

(c) the population citizens above the .age 
of 65 years as per 1991 census? 

THE MINISTER OF WELFARE (SHRT 
SITARAM KESRI): (a) Yes, Sir. 

(1) The proportions of population aged 
60 + and 65 + as per 1981 Census were 
6.2% and -1.0% respectively. The corres­
ponding figures based on 1991 Census have 
not been compiled. The Standing Commit­
tee of Experts on Population Projects ap­
pointed by the Planning Commission had 
estimated in 1989 that the corresponding 
proportions may increase to 6.5% and 
4.1 % respectively for popUlation aged 60..1. 
and 65 + by 1991. 

(c) The Census does not collect data on 
the citizens separately and in view of this, 
the population citizens aged above 65 is 
not available. 

Schools ill CoDierie!I 

12. SHRI BASUDEB ACHARLA: Will 
the Minister of COAL be pleased to state : 

(a) whether the Government is aware 
that the BCCL management aiding financial­
ly the English medium schools in the col­
lieries; and 

(b) if so the details thereof and the rea­
sons therefor'? 

THE MINISTER OF $1'ATE OF THE 
MINISTRY OF COAL ~SHRI AnT 
PANJA): (a) and (b) According to infor­
mation furnished by Coal India Limited no 
regular financial aid is being given by 
BCCL management to any English Medium 
School in the collieries. HOWever, occasio­
nal financial aid is bemg given by BCCL 
to Delhi Public School functioning at 
Dhanhad. 

Blindness doe to Contact lenses 

13. SHRI C. K. KUPPUSWAMY: Will 
(he Minister of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

(a) whether contact lenses cause blind­
ness if adequate care is not taken by the 
users; and 

(h) if so, the steps taken or proposed by 
lhe Government to educate the people in 
this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FA:\fILY 
WELFARE (SHRI PABAN SINGH GHA­
TOWAR): (a) and (b) Severe infection 
caused by unhygienic use of contact lenses 
can lead to blindness. Users are advised 
about the need for proper care at the time 
of fitting the lenses and .observance of pre-' 
cautions while using contact lenses. 

Open Coal Fields 

14. SHRI R. DHANUSKODI ATHI­
THAN: Will the Minister of COAL be 
pleased to state: 

(a) the number of Open coal fields work­
ing in the country and the number out of 
them running in profit; 

(b) whether production in such coal 
fields is costlier than that of the deep mines; 
and 

(c) if so, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA): (a) There are at present 188 
Open cast coal mines working in coal India 
Ltd. and Singareni Collieries Company Ltd. 
Out of these, 121 coal mines (Provilional) 
are running in profit. 
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(b) No. Sir, 

(c) Does not arise, 

Sales Tax in Delhi 

15. SHRI B. DEVARAJAN: Will the 
\1inist~r of HOME AFFAIRS be ple:l~ed 

to state: , 

(a) whelher the Enforcement Wing of 
the Sales Tax Department of Delhi has 
introduced mobile squads for collection 
(If sales tax in Delhi: and 

(I:-) If so, the details thereof and the 
re:Jsons therefor ~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
P. M. SA YEED): (a) and (b) The Delhi 
\dministration has, reported that the 
mobile squad by themselves do not col­
lect sales Tax. They act on specific in­
forma' ion with a view to investigating 
complaints regarding evasion of sales tax. 

New Polit·y of Parallel Marketing of LPG 

16. SHRI GOP! NATH GAJAPATHl: 
""'ill the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have intro­
duced a new policy of parallel marketing 
of LPG by Private entrepreneurs; 

(b) if so. since when it has Come into 
force: 

(c) whether the Government have as­
sessed the impact of the new policy on 
consumers and more particularlY on the 
Government's exchequer: and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) Yes. Sir. 

(b) to (d) Government have lIlIJlouuc:ed 
in Pobruary, 1993 the decision to introduce 
parallel marketinz: of LPG by the private 

sector. The introduction of Parallel Mar­
keting System is aimed at enhancing the 
availability of LPG in the country, in 
addition to what is available through the 
public sector LPG Marketing Companies. 
As LPG has not so far become available 
under Parallel Marketing System, the im­
pact of the policy is yet to be assessed 
on consuniers. There is no impact on 
(lovernment Exchequer. 

Aquisition of Land by Mabanadi Coal 
Fields Ltd. 

17. SHRI K. PRADHANI: Will the 
\ 1 ini~ter (\f COAL be pleased to state: 

(a) the number of person whose land 
<tcquired by the Mahanadi Coal Fields 
Ltd. and concerned coal companies func­
tioning in Orissa prior to the formation 
of the Mahanadi Coal Fields Ltd; 

(b) the total land acquired at different 
times; 

(c) the compensation paid, employment 
given and alternative rehabilitation mea­
'tIre' provided for them so far; and 

(d) the number of cases pending till 
date? 

THE MINISTER OF STATE IN THE 
!VIlNISTRY OF COAL (SHRI AJIT 
PANJA): (a) According to information 
furnished by Mahanadi Coalfields Ltd. 
(MeL), about 3627 families have been 
affected by land acquisition in the area 
of operation of MCL. 

(b) A total of 3996.590 hectares of land 
has been acquired till August, 1993_ 

~c) According to available information, 
Rs. 31.406 crores has been paid as com­
pensation. Jobs have been provided to 
3476 persons. Further. affected persons 
have been rehabilitated at alternative sites, 
which are fully developed with complete 
civic amenities. 

(d) Cases relating to acquisition of total 
land of 6959.872 hectares are pendin, 
urlo August, 1993. 
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Registration of Sales Tax in lleJhi 

IS. SHRI J EEWAN SHARMA: Will 
the Minister of HOME AFFAIRS t-e 
pleased to state: 

(a) whether it is a fact that no regis­
tration of sales-tax in Delhi can be done 
at a premises where already a registered 
tirm is working; 

( b) if so. the reasons therefor; 

(e) the number of complaints received 
by the Sales Tax Department Delhi against 
the registration of firms at the very pre­
mises where already a firm was registered 
and operating and without any N.O.C. 
being given by that firm during the cur­
rent year; and 

(d) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
P. M. SAYEED): (a) and (b) The Delhi 
A,dministration has reported that ordinarily 
no registration under the Delhi Sales Tax 
Act is granted to two or more dealers 
at the same premise/address unless a 
clear demarea tion of the business pre­
mise of each dealer on the same premise/ 
address is possible. This is necessary to 
ensure service of notice of assessment/ 
penalty to thie specific dealers to whom 
such notice is intended under Rule 46 
of the Delhi Sales Tax Rules. 

(c) and (d) The Delhi Administration 
has further reported that no specific com­
plaint has been received in this behalf 
in the recent past. However, one or two 
appeals have been filed wherein service 
of notice at the same premises to two 
different registered dealers has been chal­
lenged. 

r Translation] 

Supply of LPG by Private Compauies 

19. PROF. PREM DHUMAL: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the total number of privam sector 
companies engaged in the supply of LPG 
to the consumers. 

'(b) whether the said companies have 
got thte permission of the Government 
in this regard; and 

(c) if not. the action taken by the 
Government against such companies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATlSH KUMAR 
SHARMA): (a) So far more than 280 
enterpreneurs/ firms/ companie, including 
multinationals have shown interest in 
parallel marketing of LPG. 

(b) Private Sector Companie& intending 
tu make the supply and market LPG 
under the Parallel Marketing System are 
not required to seek any authorisation or 
permission from the Government. They 
can undertake marketing of LPG under 
fhe Parallel Marketi.ng System afller ob­
taining necessary approvals in accordance 
with the provisions of other relevant Acts 
and Rules governing safety, environment 
and construction activities. etc. 

(c) Does not arise. 

I El1glish) 

I'ncoeutives for Private CoIIIp8IIieI 

20. SHRI GEORGE FERNANDES : 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government are plan­
ning a major package of incentives for 
private companies involved in developing 
oilfields discovered by the Oil and Natural 
Gas Commission and the Oil India Ltd; 

(b) if so; the details tbereoof; and 

(c) its likely impact on the country's 
petroleum sector? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATlSH KUMAR 
SHARMA) : la) and (b) A number of in­
centives bave already been offered iD 
private com~ participatina in the 
development of oil fields. Thoeo include 
a concessional rate of corporate tax of 
50% payment of international price for 
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21. SHRI DfLI!EI'BHAl SAN GHANI : 
Will the Mirttsfer of ImALT'H AND 
FAMILY WELFARE be ploucd to Itate: 

<a) the number of H.I.V. (positive) 
c... detected in Gujarat till date; 

lb) tile names of the hospitals having 
facilities of AIDS telt in Gujarat; 

(c) whether any AIDS control pfOll'llUl­
me i.s being implemented by the Union 
Government or with f8feip aid' in· Ottjll­
rat; and 

(d) if 10. the detailll the~" 

THB DEPUTY MlNIS'fBR· IN 11IE 
MI'NlSTllY OF HeALTH AND FAMlLY 
WELFARE (SHRI PABAN SINGH GMll­
TOWAR): (a) As per the information 
available 316 HlV positive- easa haVe 
been reported from Gujatat as 01131-1093. 

(b) HIV testing facilities are availabk 
in the Department of Microbiology, B. J. 
Medical College, Ahmedabad. In addition 
there are 6 Zonal Blood Testing Centres 
in Gujarat wbere blood screening facili­
ties for HIV are available. 

(c) ancl {d) The Governmellt hIw. taken 
up in hand a comprehenaive programme 
to control and prevent the transmi8Iion 
df HIY/AIDS' dit'Oiig1'lOOt the countrY. 
The total" seh~nte, costfrtt Ri. 2%2.6 ccores 
for the period 1992-97 with assistance 
from the World BalIk and the World 
Health Organisation, is under implemen­
tation in Gujarat al&o. So far the assiB­
tante releued to Gujarat _. bOB Ra. 

94-L/S25iLS5-7 
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56.415 ~ dUti.ne. 1991-93 and Rs. 
65.832 lakhs during 1993-94. 

[English] 

c..'P ...... 

22. SHRl RAJNATH soNICA1t. sHAS­
TRI: Will the Minister of HEALTH 
AND FAMtL Y WELFARE be pIeued 
to state; 

(a) w'tietiler thete is any propoial to 
give preference to the catrcet patients 
standing in the queue in the Hospitals in 
all respects from examination to admis­
sion and allotting beds, etc. and 

(b) if 10, tile details thereof and it 
not, the reasons therefO!;? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELfARE (SHRI PABAN SINGH GHA­
TOWAR): <a) and (b) Acute emergency 
cases of any disease including cancer are 
given preference in examiDation, admis­
sion and allotment of beds. 

Sale of Ullder-Weilbt Cyl1Dden 

13. SHlU RAMASHRAY PRASAD 
SINGH: Will the Minister of PETRO­
LEUM AND NATURAL GAS be pleas­
ed to state: 

(a) whether .he Government have re­
ceived complaints about the sale of under­
weight cylinders by LPG agencies and 
adUlteration in petrol by petrol pumps in 
Billilr during 1993; 

(b) if so, the details thereof; and 

te) ~ action taken apinst the agen­
cies/petror pumps" 

THE MINISTER OF STATE OF THl:! 
MINISTRY OF PETROLEUM AND 
NATU~AL GAS·(CAPT. SATISH KUMAR 
SHARMA): (a) No, Sir. 

(b) and (d) Do DOt an.. 
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Humllll Rights Commission 

24. SHRl VILAS MUTTBMWAR : 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the Human Rights Com­
mission has been set up by the Govern­
ment recently; 

(b) if so, the status, composition and 
the terms of rderence of this Commis­
sion: 

(c) the powers assigned to the Com­
mission; and 

(d) the budget provision made for tbis 
purpose ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) : (a) and (b) Yes, 
Sir. Pursuant to the promulgation of "The 
Protection of Human Rights Ordinance 
on 28-9-93 by the President of India, the 
Human Rights Commission at the Na­
tional Level has been constituted by the 
Government. The Commission comprises 
of a Chairperson and four members. The 
following persons have been appointed 
as its Chairperson and Members:-

J. Justice Shri Ranganath Misra Chairperson 
(former Chief Justice of India) 

c. Jus(i,'c' Kun':.!:·; l\~.:era Sahib Rathima Beevi Member 
(furm"r Judge of the Supreme Court) 

~. Justice Thamarapalli Kochu Th,)mmen Member 
(former Judge of the Supreme Court) 

·t Justice Sukhdev Singh Kang Member 
(former Chief Justice of the J &. K High CO'Jrf) 

5 Shri Virendra Dayal Member 
(former Chief de Cabinet to the UN Secretary General and 
Unl:e~ Secretary General of the L'nited Na'ion,) 

---. __ . ----

According to the Ordinance. the Com­
mission will discharge the following main 
functions :-

; ~) Enquiry into the com paints of 
violation of Human Rights by 
public servants; 

(b! intervene in Court 
involving allegation, 
Right~ violations; 

proceedings 
of Human 

ie) \isit jails. etc .. to study the living 
conditions of the inmates and 
making recommendations: 

(d) review 1he safeguards provided 
nnder the Constitution or any other 
law faT the protection of Human 
Rights so as to recommend mea­
sures for their implementations: 

Ie! "pread Human Rights literacy: and 

({) study the treati~ and other inter-
national instrumeflts on Human 

Righh and make recommendations 
for their implementation. 

(c) For discharging the above mention­
ed functions. the Commission has been 
vested with : 

(a) the powers of a Civil Court trying 
a suit under the Code of Civil 
Procedure. while enquires into com­
plaints; 

(b) the powers to utilise the services 
of any officer or investigation agency 
of the Government for the purpose 
of conducting any investigation; 

(c) to call for information from the 
Central and State Governments. 

(d) to make recommendation,. to the 
concerned Government on the basis 
of its findings in an enqiury; 

Ie) the authority to approach the Sup­
reme Court or High Court for 
directions, orden or write, on the 
findin~ of tho CommiSlioD in an 
elltluiry ; 
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(f) the power to recommend to the 

concerned Government for the sran! 
of immediate interim relief; 

(g) the authority to publish it!! enquiry 
reports, together with the com­
ments I?f the concerned Govern­
ment. 

Id) A provision of Rs. J 50 lakhs bas 
been made in the Current year for tbe Com­
mission. 

PrIcee 0( Lubric:u" 

25. SHRI G. DEVARAYA NAIK: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have lift­
ed the price control mechanism for lubri­
cants produced by the public sector oil 
c!)mpaniel ; 

(b) if so, the re8lJODS therefor; and 

(c) the lteps taken to make availability 
of lubricants at a reasonable prices? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): <a) Yes, Sir. 

fb) This has been done to enable the 
Public Sector Companies to function 
effectively in the new environment in 
whiih Import of Lubricants has been de­
canalised. 

bidding for oil exploration in the country 
have pulled out; 

(b) if so, the reasons therefor; 

(c) its liklely impact on the oil explora­
tion programme; and 

(d) the further steps proposed to be 
taken by the GovemmC'llt in the matter ') 

THE MINISTER OF STATE OF THE 
MINISTR Y OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) and (b) Government have 
approved the finalisation of production 
sharing contracts in respect of six blocks 
under the Fourth Round of bidding. Con­
tracts to two foreign oil companies could 
not be finalised as they put forward un­
acceptable conoditions. However. one of 
them has now been awarded to another 
foreign oil company while the other has 
been put on offer in the Sixth Round. 

(c) and (d) There will not be any im­
pact on the oil exploration programme in 
the country. Negotiations for finalising the 
contract are to be held with one or the 
original bidders viz. M/s Shell, for the 
block RJ-ON-90/l and block BB-08-9O/4 
has been offered again under the Sixth 
Round of bidding. 

Coal India Ltd. 

27. SHRI CHITTA BASU: Will the 
\1 inister of COAL be pleased to state: 

(c) Market forces will determine the (a) whether the Government propo!le!l 
prices. to revamp the Coal India Ltd; 

Bidding for 011 EIpioratioa 

26. SHRI SRlKANTA JENA: 

SHRI MOHAN SINGH (DEORIA) : 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
stato: 

(a) whether the foreign oil companies 
which 1UC;~0tI in the fourth round of 

(b) if so. the details thereof; and 

(c) the time by which it is likely to he 
implemented ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRT AJIT 
PANJA) : (a) to (c) Improving the per­
formance of an organisation is a continuous 
process. However. as of now. there is no 
specific proposal for any major re-~tructur­
jng or re-organisation of Coal India I.td. 
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[Translation] 

Exploratioa of Oil aacI N...... G. 

28. SHRI DATIA MEOHE: 

SHRI RAJVEER SINGH: 

DR. LAL BAHADUR RAWAL: 

Will the Minist~r of PETROLEUM AND 
NATURAL GAS be pleased to state: 
Yes Sir. 

(a) whether the Government have con­
ducted surveys to find out the oil and 
natural gas reserves in the country durina 
1992 and 1993; 

(b) if so, the details thereof; 

(c) the places where possibility of oil and 
natural gas reserves have been identified 
State/U.T.-wise; and 

(d) the action taken or proposod be taUD 
for its exploration? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA); (a) Yes, Sir. 

(b) During the year 1992-93 ONGC and 
OIL have carried out a total of 63338.225 
SLK/GLK of 2D seismic surveys and 
5613.490 Sq. Km,. SSK of 3D seismic 
surveys. During the year 1993-94 (till 
September, 1993) the corresponding figures 
are 19670.30 SLK/GLK of 2D aeismic 
surveys and 860.00 Sq. Kms./SSK of 3D 
s~ismic surveys. 

(c) and Cd) After above seismic data i. 
acquired it will be processed and inter­
preted to identify suitable locations for 
exploratory deilling. This iii an on acin, 
process and each prospect is avaluate on 
its mcrita. 

29. SHRI A1'AL BIHAlU VAJ­
PAYEE: 

SHRI SHANKBIlSINH VAOHE­
LA: 

Will the Minister of HOME AFFAIRS 
be pleased to ~: 

(a) the total number of cases registered 
under TADA in Jammu and Kashmir during 
each of the 1ut three years aud the current 
year so far; 

(b) The nllPlb.er of persons convicted so 
far ; 

(c) whether most of the pel'lODi who 
were arrested have been releued; 

(d) if so, the details thereof, year-wile; 
Ilnd 

(e) the grounds 011 which they have been 
releMcd'l 

THE MINISTER. OF HOME AFPAIll~ 
~HRI S.- B. CHAVAN): (a) A. per aftil­
able information, the total no. of cases 
registered under TADA in Jammu it: Kash­
mir are u under: 

1990 29S0 

1991 2790 

1992 41S6 

1993 ~O~4 

(Oct. _, 

(b) The DUlllber of penoas tDByicted !IO 

for as follows:-

1990 Nil 

19!H 

1992 ~ 

1993 Nji 

(Oct. eod) 
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(c) and (d) The number of persons Para.Mllitary Force, 

released so far are as under: 

1990 lib 

1991 1495 

1992 
1993 
(Oc'. ~nJ) 

:!R61 
2SS0 

(e) These releases have been made 
through the Screening Committee/High 
level Review Committee. on parole, bale, 
revocation and quashing of detention orders. 
etc. 

r T ranslationl 

Cell for Indentifying New on Fields 

30. SHRI PANKAJ CHOWDHRY : 

SHRI ARVIND TRIVEDI: 

SHRI JANARDAN MISRA: 

SHRIMA TI KRISHNENDRA 
KAUR (DEEP A): 

SHRI CHETAN P. S. CHAU· 
HAN: 

DR. RAMKRISHNA KUS· 
MARIA: 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether the Government have set up 
:Iny new cell to identify new oil fields and 
to expedite repair work of the old wells: 

(b) if so, the detail. thereof: 

IC) whether the cell has started function­
ing; and 

M) if not the time by which it would 
qart functioning" 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) No, Sir. 

-(h) CO (d) Do DOt ariM. 

31. SHRI RAM PRASAD SINGH: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the Government propose to 
raise more new battalions in Para-Military 
Forces: and 

( b I if "'. the details thereof ~ 

';'HE MINISTER OF HOME AFFAIRS 
,SHRI S. B. CHAVAN): (a) and (b) The 
Government is considering a proposal to 
raise II new battalions in Central Para­
Military Forces. 

FIre laciden .. 

32. SHRI RAJVEER SINGH 

DR. LAL BAHAnUR RAWAL: 
Will the Minister of PETROLEUM AND 
~ATURAL GAS be pleued to 1Ila1e: 

(a) the number of petroleum product 
producing centre!, where incidents of fire 
occurred during 1992-93 and 1993-94, till 
October, 1993 and the names of such place! 
alongwith the t"euona of incident. of fire 
in each case: 

(b) the details of loss of life and pro­
perty and the compensation given to affected 
persons in this regard; and 

(c) the details of the steps taken by the 
Government to remove the decrease in the 
praduction of petroleum products noticed 
due to thete incidents? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA: (a) and (b) During 1992-93, 
there were nine major fires and during the 
vear 1993-94 upto October. 1993. there were 
'>even major fires. 
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The details of the fire incidents and loss given are as under:­
of life and property and the compensation 

Location 

,. lOCL, Digboi 

, IOCL, Machura 

3. JOCL, Haldia 

4. IOCl, Mathura 

5. MRL, Madras 

6. HPCL. Bombav 

7 HPCL. Visakh 

8. ONGC. Ankleswar LPG Flant 

9. OIL. Sbalimari Duliajan 

10. lOCL. Mathura 

II. MRL. Madras 

12. MRL. Madra~ 

13. MRL. Madras 

14. HPCL, Visakh 

15. HPCL, Bombay 

16. CRL, CoGhin 

In case of OIL's incident of 10·3·93. the 
victim belonged to the Company. An 
amount of Rs. 76856 hal been deposited 
with the Dy. Commissioner who will pay 
to the family of victim aI per Workmen 
Compensation Rules. Also Rs. 1,65,157 paid 
by Group Insurance Scheme and Rs. 63,000 
have been paid from Benevolent Funds. 

(c) To prevent recurrence of such fire 
incidents, steps have been taken by the 
Government through its Oil Industry Safety 
Directorate, to advise all Oil companies to 
analyse the cause of each major fire, to 
ensure further strengthening of the inspec­
tions, Maintenance and Operating Proce­
dures. and to conduct periodically, special 
IiIlfe!)' Audits by mUltidisciplinary teams for 
IICOIIIIIlY corrective meuureI wherever 
,..quired. 

Date Loss 

Property (Rs.) 

14-4·92 30 Lakh, 

5-6-9~ 0 45 Lakhe 

18-6-92 

4-1-93 

5-5-92 

19-9-92 

2-10-92 

4-9-92 

5 Lakh~ 

15 Lakhs 

5 Lakhs 

55 Lakhs 

12 Lakhs 

l~ Lakhs 

10-3·93 Details not 
availahle 

5-5-93 5 Crores 

6-4·93 Negligible 

lo. 5·93 103 Lakhs 

20·8·93 ~o Lakhs 

6·8·93 12 Lakhs 

30-9-93 6.5 Lakhs 

::'3-9-93 115 Lakhs 

[En;r:lishl 

Fatalityl 
injury 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

1 died 

Nil 

I injured 

Nil 

Nil 

Nil 

injuries 

Nil 

Assistaace from Britilla AId 8daeIBe 
33. DR. KARTIKESWAR PATRA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to atate: 

(a) the amount of I118Wtance available to 
India during 1992-93 and 1993·94 out of 
British Aid Scheme; 

(b) the schemes taken up or to be tabla 
up during aforesaid period, State-wille 
alongwith the amount sanctioned; and 

(c) the details of the schemes I8DCtioaed 
for Balasore district to Orissa? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA· 
TOWAR: (a) and (b) An ODA Asailted 
Area Project is being impJcmcDted iD Orilla 



77 Writum Answers AGRAHAYANA 11, 1915 (SAKA) Written Answers 78 

in S districts namely, DhenkaDal, Sunder­
garb, Sambalpur, Keonjbar and MayurbhaDj 
for a period of 5 years with effect from 
lst November. 1989 with an outlay of 
Rs. 65.66 crores, out of which ODA has 
committed an assistance of £ 18 million. 
Upto 31-10-1993 cumulatively, ODA has 
reimbursed £ 2.509 million on the basis 
of expenditure incurred. 

~) Apart from schemes under National 
Family Welfare Programme being imple­
mented in Balasore district, it has been 
provided with additional aasistance under 
social Safety Net Programme. It is also 
covered under ongoing ODA assisted Project 
for Training, lEe & MIS. 

(T ran.dation] 

Custodial Deao. in :I It " 

34. SHRI LAL BABU RAI: 

SHRI MOHAMMAD ALI ASH­
RAF FATMI: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) the number of periODS who died in 
the police custody in Jammu and K8lIbmir 
during 1992 and 1993 so far; 

(bl the circumstances under which the 
said persons died in the police custody; 
and 

(c) tbe action taken against the officials 
found guilty in this connection? 

THE MINISTRY OF HOME AFFAIRS 
(SHRI S. B. CHA VAN): (a) to (c) 130 
complaints of alleged death in police custody 
were registered during the period. Investi­
gations regarding the allegations, which have 
already been instituted, are still in progress. 

of multi-purpose projects at Rarahkshetril 
on Kosi river Shishapani on Kamla river 
and on Bagmati river? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MI~ISTRY OF WATER RESOURCES 
(SHRI p. K. THUNGON) The modalities 
and details of investigations of Kosi Project 
could not be finalised for the establish­
ment of Joint Project Office in Nepal due 
to lack of positive response from Nepal. 
No proposals were received from Nepal for 
prepa ration of the feasibility reports of 
Kamla and Bagmati Reservoir Schemes with 
possible funding by India. 

Fire A«idems in Coal Mines 

36. DR. KRUPASINDHU BHAI: Will 
the Minister of COAL be pleased to str·te : 

(a) whether the Government are aware of 
the increasing fire accidents in coal mines 
near Talcher under the Mabanadi Coal 
Fields Ltd. in Orissa. 

(h) if so, the details thereof; 

(c! the causes of tbe fire accident8 in 
those coal mines during the current year 
and the extent of damage thereby; and 

, d) the steps taken to provide proper 
s.,i.~ty to the workers and prevent fire acci­
(!~nts in those mines? 

Action as per law will be taken against 
the pOlice personnel found guilty of custo­
dial e xceSSeli on the basis of the findings 
emerging from the investigation when 
concluded. 

THE MINISTER OF STATE OF THE 
MINiSTRY OF COAL (SHRI AJIT 
PANJA): (a) to (e) There have been two 
in~iances of underground fires in Mabanadi 
Coalfields Limited i.e.. one in 1992 at 
Nandira Colliery and another in October 
1993 at Deulbera Colliery. The Nandira 
(ollicry lire was due to electrical spark in 
a faulty cable. The mine has since been 
fnllv recovered. The precise cause of Deul­
ne;-a colliery lire and extent of damage are 
yet to be fully ascertained. An expert 
committee consisting of Shri H. B. Ghosh 
:m DGMS (Director General Mines Safety) 
3nd Prof. A. K. Ghosh. Director. Indiu 
School of Mines, was COJIItituted by Coal 
India Ltd. to Slid GUt tile ~ aa4 

Multi-Purpose Projeds 

35. SHRJ BHOGENDRA JHA: \ViII 
tbo Minister o[ WATER RESOURCES 
be pleased to state the prosent status 
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circumstances leading to Deulbt!ra under­
ground fire and also to suggest remedial 
measures. 

(d) Steps, inter-alia, have been tU:on to 
avoid such occurrences in future: 

(i) Sectionalisation of the mines. 

(ii) More rigorous maintenance of electri­
cal equipment and inspection of old 
workings. 

I Tran.fl'ationJ 

Shortaee in Coal Stock 

37. SHRI BHRAMANAND MANDAL: 
Will the Minister of COAL be pleased to 
state : 

(a) whether drill machines of private 
company are being operated in all the open 
cast projects and collieries of Lodna region 
and the cost of repair is debited to the 
company's account; 

fb) whether there is shortage of four lakh 
tonnes of coal in the stock of the Bharat 
Coking Coal Limited. Dhaabad at Lodna 
region; 

(c) if ,0. the reaaone therefor; and 

(d) the actiol] taken by the Government 
in this regard 0 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJ!'.): (a) It is a fact that drills from 
private company were deployed in some of 

ECL 

the mines of Lodna area. It is, howevu. 
not a fact that expenditure on repairs was 
cb.iM:&ed to the company's account. 

Qb) Ali on H-93 the physical stock of 
coal at Lodna area was only 14,984 tonnes 
less than the book stock and was will 
within the permissible limit of difference of 
coal stock allowed as per the practice in 
industry and policy of Coal India Limited. 

(c) Does not arise. 

(d) Does not ariae. 

Acricienu in Coal Fields 

31S. SHRJ JITENDRANATH DAS: 
Will the Mini,ter of COAL be pleased to 
,tate: 

\a) the number of accidents occurred in 
the coal fields in Bihar and West Bengal 
duri ng each of the last three years, colliery­
wise: 

(b) the remedial measures taken by the 
Government; 

ttl whether the modern technology is 
being used in coal mines in thi8 regard; 
and 

(d) jf so. the details thereof? 

THE ~lINISTER OF STATE OF THE 
\lIN1STRY OF COAl. (SHRI AJIT 
PANJ:\ 1: (a) The number of accidents that 
took place in ECL, BeCl. and CCL ope~at­
in.!! in the coalfield areas of Bihar and West 
Benpal during the last three years ib us 
under :-

BCCL CCL 
Year r- "- ~-- ____ .........A-.---_, r--.------A-.....----~ ,.--~---. 

Accidents Accidents -\ccinents 
'-" •. ______ ..A........._ ____ ~ r----.------- _A.. _____ , -A.. ______ , 

Fatal Serious Fatal Serious F'Itai Seriow. . 

1990 
\991 

1992 

29 

24 
30 

108 

109 

93 

The :ol"c}-whe information will be very 
v!llwninoUi. It is felt that the· time. co.t 
and efiorte requinld for cOUectioD ad· 
(lQaapil.tiOJl of tail voIuaaiDOlll iDfmaIIIioIl 

37 
27 
40 

100 
137 
123 

13 
18 
:23 

38 
20 
28 

from all subsidiaries may not be comnteIl­

surate with the purpc:lla IOUJbt to be 

achiev.d. 



II Writtl!lI AlIswl!rs AGRAHAYANA 11, 1915 (ASK") 

(b) Ever -.inee nationali.ation, one of tlIe 
elL'. main thnlIt areal hu been the .afety 
of miners. The minee are worked u per the 
provilioDJ of Mine. Act, In each company 
there is an Internal Safety Organitation, 
which ,is respDnlible for formulating the 
safety policy, implementation of Rul .. aDd 
Regulations and monitoring of safety stand­
ards in the minea. The miners are provided 
with state-of-the art equipment. like lolf­
rcscuots gas dete<;:,tors and safety appliances. 
The overall safety situation is reviewed by 
ClL Safety Board as well as the Standing 
Committee on Safety in Coal Minea. All 
these measures have brought down the 
fatality rate from 2.62 per m. t. of output 
in 1975 to Q.50 per m. 1. output in 1993 
(upto October). 

(c) and (d) Y06. After nationali.ation of 
coal minea, there has been progressive thrust 
on mechanisation and modernisation. The 
emphasis has been on mechanised opencast 
technology. CIL has been continuously 
introducing updated technology like longwall 
mining, machanilied loading, blasting gallery 
methods and descending shield method etc. 
Adoption of these technologies also im 
proved workers' safety. 

Statutory Waruiog on AdvertileDle ... 

39. SHRJ RAM KAPSE: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) wheth~r manufacturers of llquor. 
eigaI'~tte8, bidis. jarda and gutkhas are 
required to give a statutory warning in their 
advertisements that their eonmmption is 
injurious to health; 

(b) whether the warning adequately dis­
played to secure the pnrpose for which it is 
l.'.iven; 

(c) whether the Government are consider­
ing any proposal that the 'Statutory Warning' 
&bculd occupy around ten pa'ccnt of epace 
adverb8cd and the copy ,hould contain 
IftOle details incIicating the kind of harm 
ubly to have by conaumptiOll of these 
itclIlJ; ud 

(Ii) if .e, Uaa detail. ta .... f 7 

'+../i16&IoIS-1 

THE DEPUTY MINISTD. IN TIU 
MINISTRY OF HEALTH AND PAMlL Y 
WELFARE (SHIH PABAN S~H GHA-
TOWAR.): (,a) 10 .... ""t of cipr ..... , u. 
manufacturer. are require4 $0 .". a .... -
tory warnina in their advertiNm.... J!vW)' 
package of chewina tobacce It .... Mar • 
statutory wamina. There ia •• -a_ "... 
vi.ion in respect of bi!:1ia. 

(b) It i8 felt that the ..... ier)' wlll1li:q 
00 Cigarette advertisement hal .et ... 
able to make an adequate _p.et. 

(c) IlIld (d) It has been d.cieM .. "riA, 
a comprehensive legialation wkielt wouI. 
inter-alia provide for a Statutory Wamin, 
on all packages of tobacco and lo"acc. 
products in the form of more telli .. "ptio •• 
and the size of the letter. aae laqua ... i. 
which these will be printed •• the pach ... 
will be notified by til. 06" ..... t frea 
time to time. 

[Trans/ation] 

40. PROF RASA SINGH ItAWAT: 
Will the Minister of HEALTH AN» 
FAMn. Y WELFAU .. JleUiil te 
state: 

ta) ·the narnel of the ,Ia_ wlter. 
c~ntres for the treatment aad prev.a­
tion of cancer diteaM w. tanei.t, 
in Rajasthan and the cateaoriel 6f &hwe 
centres and the arnount .~ .. ... 
during the last thrw yeart; 

(b) the names of ~ citiel." lla;u-
than where Cobalt plants hayo .... ilia-
tailed and the amount ...... fer 
this purpose and the Pt'OJf- .... at 
each of these places 10 far; 

(c) the names of the e." ..... t It_ 
pitals in the State equipped wi" C.T. 
scan facilities and the nam. el tite 
places for which propo.al ia uader .. 
consideration of the Goveruuttt te pre­
vide this facility; 

(d) whether lb. Gevern_t· ~ t. 
provide this facility i.a J.L.N. --.mI .1 
Ajlller, ... 



Writt~n Ans.wer~ 84 
-------,------ --------------. 
" ~~ , if . .$p, W. l~~\I~ .. th~f? :', ,~!:j) irYhrtee~ .~t?, ,Y.~FIY.~t Qf ~e ~l.\Preme 
(nlm'. bi!PUTY rrmrobSTl!R IN c' mE C~~~ )~~ Pt?e", ~p}~¢.nt9~,.~" ~H;; ,!~"} 

MII'USTttY>:{)F 'mALl'H' & ·'PAMrr.;y ~.;:, ... ;I' 

WELF1t~i!'~" (sIDii""iJpABAN 'SINGH 
GH:A:'rOWAR)' M'1iP'(e) The' infoirtla;. 
t!o~ "if~~~1~f2t!oii~~ed and will be laid 
on'the Sible' 'of 1:he-' 'Sjlbllll. 

t','IU j::;r.n '_~~}; ::~'_;,_ 

Hazmtbal Issue 

.,:,~hPR~'J~ BA~UR RAWAL: 
Will the,Minister of HOME AfFAIRS 
~. plea;~~.ip, state: " 

,",,"'; _. 

(a) the amount spent by the Govern­
inen( f?r';'jr'bVidlrtg 'e~sentia1 fac'lities 
anil . mea1 16 the militants in the Hai:rat-
bal "shi-ine ; , 

(b) 'the; number. :nL security personnel 
killed,.'and; ,injured .in. this operation; and 

-: ~". - - _.: _-. "~ ;. ~~, . 

t (f) ~ .. H~qs oL:compensation propo­
sed to be provided to the affected per-
5Ons/families ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI "S., ,~~ qIA VAN,): (8) As per in­
formation" 'furnished by the State Gov­
errunent,'tin temu': of the orders of the 
SU{ineme . Court,· ,meals equivalent to 1200 
alloril!lf rairo c<ming-Ht.. :5 .• -pei- head were 
provided for pilgrims suspected to be 
trapped inside the Shrine, 

... Ib) No security forces personnel were 
~)~i.b}jut;ed:in. ,the .HazI:atbaJ. Ope. 
~~on •. 

c, "(e) Qileslfon does "~ot arise. 

[English] 

• i c:' ReservatiOns for· ODCs 

':'.\2:c SHR1 RABI' 'RAY: 
-~' ~,:_f~l BAPU:.HARI CHAURE: 
., '0 • SHRI BIRSINQH MAHATO: 

SHRI JEEWAN' SHARMA: 

"WiIl'tbe MiniSter of WELFARE! be 
'Pleased to ' state : 
, .' '(a) whether the Government have issued 
'liriy Qmce Meritcirantlum implement­
-rfl~ the 21 '¢r . cerit job quota tot OBC5 
in the recent past; 

.. (Bt,if. so, __ , detai~ thereof; 

,~ (c):~~Wj doi,. "ihi~: differ' fr~:. the '_oIle 
issued earlier; , " . 

(e) if "not, the' 'I'casons .. therefot ~ ;,' '" r', 
',< •• 'j ~ ';-~ ~~'! 

,(f) w1leth.er., this re~er,vation is ,to, ,bQ im,. 
plemented. in. p,rivate. s~or .lllso ; , 

. (g) if not, the reas!>ns therefor;' an~I ,) 

(h) the'time by which it is likely to"be 
implemented including' reservation in''pro­
motion? 

THE MINISTER OF WELFARE t'SHRI 
SITARAM KESRl) : (a) Yes Sir. 

(b) The Office Memorandum of 8-9-93 
is enclosed as statement. The O,M. pro­
vides reservation of 27 % of the vacancies 
in civil posts and services .under the Gov­
ernment of India, in favour of the Other 
Backward Classes (OBCs)' subject to the 
exclusion of the "creamy layer". 

'(c) The O.M. of 8-9-93 differs from the 
earlier two Office Memoranda in the fol· 
lowing aspects:-

(i) It provides for exclusion of socially 
advanced persons/sections (creamy 
layer) from the OBCs unlike the 
OM's of 13-890 and 25-1-
none of which provided. for such 
exclusion, 

(ii) It does not provide for additional 
reservation of 10% of vacancies 
for the other .economically back­
ward sections of people not cover­
ed under any of the existing schemes 
as provided in the O.M. of 25-9-91. 

(d) The ,directions of the Supreme Court 
have ,-been ,fully~ ~mplipd ,wi~" while. js~ 
suing the revised O.M. 

(e) Does not arise. 

(f to h) There is no decision of. the 
GDYernment· in regard to reservation of.;obI 
·for 'the OBCs. in the private !leCtor either at 
the stage of initial appointment· or prem,o,. 
non. Therefote. the quetttion d indica'" 
the reasons for non-implementation Ol', .• 

time schedule for implementation dOOI not 
arise. ~ .. - \ .J ; 



, , - Stalement 
- No 36012/22/93-E5tt. (SCI) 

: GQvcrnment of India 
:Minisfry _pf; Personnel, rubllc Crtt:vances and, Pensions 

(Department of Personnel & Training) 
New Delhi, the 8th Sept., 93 

Office jl4emorcmuum 

Sub Reservation for Other Backwatd Classes in Civil Posts and $e.rvicbS under th~ Govern-
'ment of india-regarding. 

Tre undersigned is directed to refer to thi~ Department's O.M. No. 36012/31[90-Estt. 
(SCI) dated th~ ) 3th August, 1 ('90 and 25th September, 1991, regarding rt"erv"tion for Socially 
aad Educatiordly Back",ard Classts in Civil Po'h rend Services under the Government of Inaia 
and tl) say that following the ~l!premc ('O:l" fn:g,'G1('nt in the Indira Sawnncy and others Vs. 
Union ofIndia and others C[\~e [\>;rit P~ti"O:llr'ivi') No. 930 of: 990] the Government (if India 
appointed an ExperfCommitkc to r.ccom;"end [],e criteria for exclu:;ion of the socially advanced 
persons/sections from the benefit of re el"';a' :0;1 for Other Backwaro Classes i'l civil posts and 
services under the Governnwnt of India. . 

2. Consequent to the considera' ion of the Exr'?rl Committee's I,'commendations this Depart­
ment's Office Memorandum No. 36012 31/90-b". (SeT) dated 13-8-90 re1erred to in para ll) 
above is hereby modified (0 provide '" c foliows ;.-' 

(a) 27~~ (twenty ~v"n percerlt) of th~ vac~;:c;es in civil ]:05,3 and ~er>.lices under the Gv­
vcrnment of In,';,l, t,~ he filled :hroc.gh C;r:": !'~cru'tr"nt, 'hzJI be reserved for the 
Other Backw81 d CI::~sc-s .. Dl":;i!cd in"tn:c·:io·;, relating to the procedure to be follo­
wed for enlorcing reservation will be j :tWU s~1J".rakfy. 

(b) Canuic'~tcs bclongirg :0 OBO, rccT1l:lcd Orl ih, ,m,I, of merit in c!". opeil competition 
on tho ,.amt standar,;'; rrescrib.'d for t:1C g~ncra! candidateS sl,all not be adjusted 
against the reserw.tion quota of 27 ~~. 

(c) (i) The afore,aid re;;ervation shGIl not apply to p"rsons/sections mentioned in coIlIllll:i 
3 of the Scht.dde to this o'Ike merr.Granuum. 

(ii) The rule of exclu,ion wii: not apply to persons working as artisans or engaged in 
hereditary occupation", c<.llings. A lis: of such occupations, callings will be 
issued scp~:rately by ti:<: Ministry of Wdfare. 

(d) The OBCs for 'he purpo"c of the aforesaid reservation would comprise, in the first 
phase, the castes and commu'lities which are common 10 both the lists in the report 
of th'2 Mandai C)~,:;s,:ion and the Stp.te Governments' lis!;\, A list of such castes 
:tnd communities is being issued scparc.tely by the MinL;try of Welfare. 

(e) The afmesaid reservaUocl S:"JI t2.ke immedia'e eft:.'Ct. l-im"""sc'r, this will not apply to 
vac?ncies wilerc the r"crui,m'.'!ll process haS already be~n initiated prior to the issue 
of this o~~~er. 

3. Sj"lilar in,~r",:,ion<; in r~spect of public sector undertakings :'nd financial institutioI's in­
cluding public ,'c('il), banK;. lVin b~ issHe..i by the Department of Public Enterprises and the Minis­
try of f'inull,e re,c.pectivdy df"cfi'/~ from t!1c date of this Office memorandum. 

(Hindi versioa will follow) 

Sd/-
(S:-'U. SARITA PRASAD) 

Joint Serretary t:> tftc Gorermnenr' of India 

To 

All MinistriesjDepartmLlts of Governtnmt of Iadia. 

Copy to: 
1. Deparirnent of Public :::It<:rpri3cs New Delhi. 
2. Ministry of Finance, 

fBankin" ::no Insurance lJivisi:>:l,), 
New D::lhi 

it i~ requested that the said 
iu;;:r", .;ons may be issued in res­
pect of Public SEctor Undertakings, 
Publi: Sector Banks and Insu­
fU:1C-: Corporations 
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Law ....._ to .... c..,. 
43. DIt. S. P. YADAV: Will the MiDis­

ter of HOME AFFAIRS be pleaaed to 
state : 

(a! whether most of the .rapilta eecape 
puniahment because of loopbolel in the 
law; 

(b) if so, whether the Government have 
critically reviewed the existing law to iden­
tify the· lacunae "with a view to providing 
more teeth to law to deal with the rapists ; 
and 

(c) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS : 
(SHRI S. B. CHA VAN): (a) to (c) The 
Government have no such information 
that most of the rapists escape punisbment 
because of the legal loopholes in the law. 
The existing legal privisions appear to be' 
quite strict but even so, the Government 
would not be unresponsive to suggestion!! 
for improvement. 

Pollution In Gonl'luneat a ......... 
44. SHRI CHANDRAJEET Y ADAV : 

SHRIMATI SUMITRA MAHAJAN: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to stated: 

(a) whether the Government have made 
any critical study of the mOlt unbygenic 
manner in which clinical wastes are dump­
ed by Delhi hospitals and hospitals in the 
various States seriously polluting the hos­
pital environment with theats of spreading 
deadly infections; 

(b) if so, the detaIls thereof and the 
action taken by the Union Government 
to ensure strict control over the proper 
disposal of hazardous clinical waste; and 

(c) if not, whether the Goverment pr0-
pose to couduct such a study with a view 
to provide clean and healthy hospital en­
vironment ? 

THE DBPtrrY MINISTBR IN THE 
MINISTRY OF HBALTH AND FAMILY 
WELFAltE (SJ{RI PABAN SINGH GHA­
TOW AR): (a) No, Sir. 

94-L/S2S8LSS-9 

(b) Does not ari8e. 

(c) However, major Government ~ 
pitals in Delhi dispoIed oft' clinical wutea 
through· incineration. 

Crude ProdadIoD 

45. SHRI VUAY NAVAL PATIL: Will 
the Minister of PETROLEUM AND NA­
TURAL GAS be pleaaed to state: 

(a) whether India is likely to achieve 
crude production target during the current 
financial year; 

. (b) if so, the position of crude produc­
tIOn as on 31st October, 1993; 

CC) whether ONGC has failed to achieve 
the targeted crude output during that 
period ; 

I d) if so, the rCaaGns therefor; and 

(e) the steps being taken to step up the 
output of crude production? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) Morts are being made to 
achieve the indigenous crude productiou 
target of 27.17 MMT for the current year. 

(b) As agamst the taraet of 15.342 mil­
lion tonnes, the actual production duriDa 
the period April-October 1993 has belli 
15.430. million tOllJle$. 

I c) Yes, Sir. 

Cd) Tho main reasons for tho ehortfaU 
in Production are :-

0) Less production in EaItern ltegion 
due to environmental problema. 
higher ceasure in the wells and 1_ 
gain from development _lIs thaD 
predicted. 

(ii) Less production from Bombay otf­
shore due to Bombay Hiah-UI'lUl 
pipeline riIer leakage/repair IIDd 
resu1tani clOlUl'rl of weill. 
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(e) A number of short and medium 
term measures are being taken to augment 
indigenous crude production: 

(i) Development of new oil fields; 

( ii) Additional development of exist­
ing fields; 

(iii) Installation of early production 
systems wherever feasible. 

(iv) Use of new technology where posi­
ble. 

Agreemeot with Iran 00 Gal Project8 

46. SHRI ANAND RATNA MAURYA: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have sign­
ed any agreement with Iran on gas pro­
jects ; 

(b) if so, the details thereof; and 

(c) the terms and conditions for import 
of petroleum projects from that country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (c) A Memorandum of 
Understanding (MOV) has been signed bet­
ween the Governments of Iran and India 
which inter-alia covers the study of the 
feasibility of bringing natural gas from 
Iran to India, expansion of trade in crude 
by mutual negotiations, bilateral co-opera­
tion in exploration, production, engineer­
ing and construction, research and deve­
lopment, and setting up of fertilizer plants. 

Epidemic due to Quake in Mabaruhtra 

47. SHRI MANIKRAO HODLYA 
GAVIT: 

SHRI BAPU HARI CHAURE: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) whether the Government have taken 
proper care of quake-hit areas in Maha­
fashtra. Karnataka and Andhra Pradesh 

which faced the threat of epidemic be­
caUIC of rotting bodies, choked drafna, 
lack of clean water; and 

(b) if so, the details regarding the assis­
tance provided by the Union Government 
to help the State Government and the 
voluntary organisations in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA­
TOWAR): (a) Yes, Sir. 

Due to prompt precautionary measures 
undertaken to prevent epidemic in the earth­
quake affected areas, there has been nO 
outbreak of any epidemic. 

(b) The Government has been providing 
technical assistance in the earthquake hit 
areas as and when required by the State 
Governments. 

Oil Exploration Projeels 

4il. SHRI SHANKERSINH VAGHELA: 
Will the Minister of PETROLEUM AND 
"IATURAL GAS be pleased to state: 

\a) the number of private companies 
who have given proposals to the Govern­
ment for participating in the Oil explora-
1 ion projects: 

(b) whether the Government are consi­
dering to privatise this sector; and 

Ie) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (c) In keeping with the 
Govt.'s Iiberalised policy to attract private 
investment in the oil sector, offers are 
being invited from Indian and foreign 
companies for exploration of oil and gas 
in specified blocks as part of a continuou8 
round the year bidding scheme. 

In September 1991, Government invited 
bids from Indian and foreign private com­
panies for exploration of oil and gal in 
72 blocks. A total of 24 bids from 31 com­
panies either on their own or in con­
~ortium were received by the last date vb:. 
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15th April, 1992. In January, 1993 Govt. 
again invited offers for exploration of 
oil and gas in 45 blocks. A total of 15 
bids were received from 11 companies for 
10 blocks by the last date viz. 30th June, 
1993. In August, J 993. 46 more blocks 
have been offered for exploration of oil 
and gas. The last date for receipt of bids 
is 31st December, 1993. 

Infiltration of Foreign Mercenaries 

49. SHRl GURUDAS KAMAT: Will 
the Minister of HOME AFFAIRS be plea­
sed to state: 

(a) whether incidents of infiltration of 
foreign mercenaries into Jammu and Kash­
mir have increased recently: 

In) if so. the reasons therefor: 

IC) the number of such foreign infiltra­
tors/terrorist~ arrested durin!! the current 
year so far; 

Id) the countries to which they belonged: 

!Ie) whether the concemlid countries 
have been informed of the matter: and 

(f) if so, the reaction of these countries 
thereto ~ 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN): (a) to (f) There 
are reports of intensification of efforts for 
enlisting and infiltrating foreign elements/ 
mercenaries from across the border into 
Jammu and Kashmir, in an effort to sus­
tain and further upgrade violence in the 
State, 19 foreigners have been apprehen­
ded so far in the current year as compar­
ed to 11 in the past two yea". 

While it is difficult to conclusively esta­
blish the nationality of such elements, 
based on investigations these included per­
sons from Pakistan (including POK) Leha­
non and Bahrain. 

Tbe matter has been taken up ap1)10-
priately at the diplomatic level. 

[T rans/atioll J 

TB Patients in Madhya Pradesh 

50. DR. RAMAKRISHNA KUS-
MARIA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) the percentage of men and women 
affected with tuberculosis in Madhya Pra­
desh; 

(b) the details of programmes being run 
to prevent tuberculosis in Madhya Pra­
desh: 

(c) whether there is a shortage of medi­
cine for tuberculosis in the State; 

(d) if so, the reasons therefor: and 

(e) the steps taken by the Government 
to supply adequate quantity of these medi­
cines ') 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA­
TO WAR) : (a) and (b) About 1.5% of tho 
population is estimated to be suffering 
from TB with about 25% of the cases 
heing sputum positive. 

Ib) Madhya Pradesh has one District TB 
Centre in each of the 45 Districts, S TB 
Clinics and 1985 TB beds with National 
TB Control Programmes extending to all 
Districts. 

(c) to (e) Patients undertake treatment 
for TB both from private practitioners as 
well as Government, non Government and 
voluntary organisations. Rs. 61.5 laths 
worth of drugs in the recent past with 
the objective of meeting 50% of the re­
quirement worked out, on tho basis of 
cases detected have been supplied by the 
Central Government. 

I English] 

Leprosy Eradication Centrell in West BeDpI 

51. SHRI BIRSINGH MAHATO: wm 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of leprosy eradication 
centres functioning in West BenpI: 
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._- --- -------
(b) the assistance given by Union Gov­

ernment to these centres during 1992-93 
and 1993-94: 

(e) whether patients are given free medi­
cine from these centres; and 

I d) if so. the details thereof? 

THE DEPUTY MINISTER IN THE 
:vfTNISTRY OF HEALTH AND FAMILY 

Year 

1992-93 

1993-94 

In addition to above, a sum of Ra. 
64.70 Jakhs was given directly to Dittrict 
IAPro.y Societies in the State during the 
ahove period 

WELFARE (SHRI PABAN SINGH GHA­
TOWAR): (a) The Leprosy Eradication 
Centres functioning in West Bengal have 
heen given in the enclosed Statement-I. 

(0) During 1992-93 & 1993-94 the 
GOvernment of India released the follow­
ing financial assistance to the State of 
West Bengal for implementing the prog-
ramme :-

(R~. in lakhsi 

Cash Kind Total 

80.()(l 55.5:; 135.5< 

80.00 70. (10 15O.0n 
.• ---- _,_"!.It'JI 

(>c) and (d) Under the programme anti-

leprosy drugs are provided free of cost to 

I he leprosy patients. 

SIGremenr 

The Number of Leprt>s) I::radication Centres Functioning In \\ cst Bengal 

I. Leprosy Control UnitlModifi~d Control Units 
, Urban Le-prosy Centre 

94 
~J 

3i 
16 

30 

3. SET Centres 
4. District Leprosy Unit 
5. Temporary Hospitalisation Ward 
6. Sample Survey-cum-Assessment Unil 
7. Voluntary Organisatiom 

4 

26 

Ayurvedic Medical CoIIea:a and Hospitala Ie) the action taken by the Govern-
in Gu,Jant ment thereon? 

52. SHRI HARISINGH CHAVDA: 
Will the Minister of HEAL TIl AND 
F AMIL Y WELFARE be pleased to ltate: 

\ a) the details of Ayurvedic Medical 
Colleges and Hospitals functioning in 
Gujarat: 

\b) the financial assistance provided to 
thete Colleges and Hospitals during the 
last three yean; 

(c) whether the Government of Gujarat 
11M Nq~ for opening of new boepi­
lale and Ayurvedic Colleiee and eJtpan!lion 
of the IxiJting ODell in tho State; 

(d) if to, the detaila thereof; and 

THE DEPUTY MrNISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH OHA­
TOWAR): (a) to (e) There are 9 Ayur­
vedic Medical Colleges and 44 Ayurvedic 
Hospitals functioning in Gujarat. In ad­
dition. there is an Institute for Post-Gra­
duate Training and Research functioning 
under the Gujarat Ayurved Univoraity. 
Jamnagar. The financial assistance pro­
vided to various Colleges in Oujarat dur­
Ing the Ia5t three yean i. Il& toUOWl: 

J 990-91 

1991·92 
1992-9.3 

183.191akh,; 

187.69 lakhs 
~!l 5 lUh 
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There is no scheme for providing finan­
cial assistance for opening new Ayur­
vedic Colleges or Hospitals. Only one 
proposal for construction of new OPD 
Block ill Government Ayurvedic College, 
Baroda ha~ been received from Govern­
ment of Gujarat for which complete in­
formation has been called for. 

Irrigation Projects to Gujarat 

53. DR. AMRITLAL KALIDAS 
PATEL: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the details of major and medium on­
going irrigation projects in Gujara! along­
with thei r projected cost: 

(b) the present status and the amount 
'pent thereon 80 far; 

(c) the time by which these projects are 
likely to be completed and their irriga­
tion capacity: 

(d) whether the Government have revie· 
·ved the projects; 

(e) if so, the shortcomings detected ill 
these projects; and 

(f) the measures taken/proposed to be 
taken in this regard ~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP­
MENT AND MINISTER OF STATE IN 
THE MINISTRY OF WATER RPSOUR­
CES (SHRI P. K. THUNGON): (a) to (f) 
" statement i~ attached. 
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Theft of Rlldioactive Contracting for ONGC 

54. SHRI LOKA NATH CHOU-
DHURY: 

SHRI.MAT! GEETA MUKHER­
JEE: 

W II the Minister of PETROLEU:l-l AND 
NATURAL GAS be pleased to state: 

(a) whether three radioactive contract· 
ing for ONGC worth Rs. one crore were 
'tolen and dumped in the Cooum river 
ill Madras; 

Health Ministers, held in the first week 
of November, 1993 in Dhaka; 

(b) if so, the details of the participat­
i ng countries, the subjects discussed ano 
the decision taken at the meeting; 

Ie) whether the Indian sponsored reso­
lulion regarding an action plan to be 
<.irawn up by the World Health Organisa­
tion for fostering technical co-operation 
among developing countries for combating 
~ornmon diseases, was adopted at the 
meeting; and 

Ib) the steps taken to retrieve the mate· 
rials; 

(d) if '0, the details of the aforesaid 
been resolution and the follow-up action taken 

thereon ') 
(e) whether any arrests have 

made; and 

(d) if so. the details thereof ') 

TEE MINlSTER OF STATE OF THE 
.'IINISTRY OF PETROLEUM AND 
'<ATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (d) Three Radioactive 
sources belonging to the Madras Office of 
M', Hallibu.-lOn Offshore Services Ine .. 
contractor for ONGC, were stolen by 
sume disgruntled employees of the firm 
and these were dumped in the Cooum 
River in Madra,. The cost of these sources 
"'" R,. i 5 laid1'. TiJ~ theft wa, reported b\ 
the firm to the local police at Madra~, 
who registered a case under Section 381 
IPe. Six per~ons were arrested by the 
UD, Tamil Nadu police under TADA 
Act 19~7 and they are under judicial 
custody. 

The radioactive ,ources were subse­
tjuent1~ recovered from the Cooum River 
successfully by the joint efforts of ONGC. 
Atomic Energy Regulatory Board Bha­
bha Atomic 'ltesearch Centre. lIT Madras. 
Larsen & Toubro, and Tamil Nadu Gov­
ernment authorities. 

:\leetillJ: of South and East Asian Coun­
tries Healtb Ministers 

55, SHRI R. SURENDER REDDY: 
Will tbe Minister of HEALTH AND 
FAMILY WEI.FARF he pleased to Iltate: 

(a) whether he attended the meeting (If 
the South and South Fast Asian Countries 

94'L!S258LSS-IO 

THE DEPUTY MINISTER IN THE 
:"UNISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH OHA­
TOWAR), (a) Yes. Sir. 

(b) India. Bangladesh, Indonesia, Mon­
golia and Sri Lanka participated at the 
ievel of their Ministers of Health & 
Family Welfare; Nepal and D.P.R. 
Korea participated at the level of their 
!II j nister of State for Health and Vice­
Minister, Public Health, respectively; 
'-1 aJdives. Myanmar and Thailand partici­
[,-'lIed at the level of their Deputy Minis­
ters of Health. In the absence of the 
"v!inister of Health of Bhutan, an observer 
was present in the meeting 

The subjects discussed, inter alia, inclu· 
ded Technical Co-operation among Deve­
loping Countries (T.CD.C.) programming 
in health. AIDS, EPI targetted diseases. 
\ I alaria. T. B. & J.eprosy. 

The IIJinisters agreed to take follow-up 
"ctions and promote TCDC in the health 
,ector. While accepting the proposal to 
set up an Emergency Preparedness and 
Re,po;J~e Centre at Dhaka, the Govern· 
ment of Bangladesh was requested to pro­
\ ide necessary details to member countries 
and to WHO. 

! ," l"o resolutions were sponsored. 

(d) Does not arise. 
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Construction of Houses by CIL (b) if so, the reasons therefor and the 
directions proposed to be given to these 

56. SHRI DHARMANNA MON- "health centres to improve the situation; 
DA YY A SADUL; Will the Minister of 
COAL be pleased to state; 

(a) the details of villages of Osmana­
bad district in Mahaiashtra affected due 
to earthquake adopted by the Coal India 
Ltd. fOr construction of housing units; 

(b) the number of housing unit propos­
ed to be constructed within this current 
y.:ar and the next financial year: 

(c) the estimated cost worked out for 
this purpose; and 

(d) the time by which the entire task 
is likely to be completed 7 

THE MINISTER OF ST4TE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA): (a) Coal India Limited (ClL) 
have offered to adopt two villages for re­
habilitation in earthquake affected areas 
in Maharashtra. One village 'YelVlat' in 
Latur district of Maharashtra has already 
been adopted by ClL in consultation with 
Government of Maharashtra. 

(b) to (d) 150 to 155 housing units with 
carpet areas ranging from 250 to 750 Sq. 
feet are proposed to be constructed during 
the current and next financial year at an 
estimated cost of Rs. 250 Iak.h5. These 
houses and other infrastructural facilitie& 
are expected to be completJed by May, 
1994. 

[Translation] 

Primary Health Centres in Bihar 

57. SHRI RAM LAKHAN SINGH 
YADAV: 
SHRI CHEDI PAWAN : 

Will the Minister of HEALTH AND 
FAMlL Y WELFARE be pleased to atate. 

(a) whether the patientl have been fac­
ina a lot of inconveruencee dl e to the 
non-availability of medicinee e len for 
ordinary diseillel in the Primary Health 
Centr" in Bihar; 

(c) whether the Government propose to 
seek the help of social workers for the 
distribution of medicines; and 

(d) if so, the details thereof '? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH OHA­
TOWAR): (a) to (d) The supply of medi­
cines to Primary Health Centres is made 
by the State Government. Invol ving social 
workers in di~tribution of medicines ha' 
to be decided by the State Govt. 

r ClIgiiS/11 

Cancer l'ighting Propertie.~ 

58. SHRI HARIN PATHAK: Will the 
-'·linister of HEAl.TH AND FAMILY 
WELFARE be pleased to state: 

(a) wilether the Gover'lment are aware 
that scientists in America have discovered 
an extract of the bark of the pacific yew 
~ree knJwn as taxol which possesses cancer 
fighting properties; 

(bl if so, the details thereof; and 

(c) the action the Government propose 
to take in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMlLY 
WELFARE (SHRI PABAN SINGH OHA­
TOWAR); (a) to (c) Indian Council of 
Medical Research has intimated that Nation­
al Cancer Institute, USA, has been carrying 
out studies on taxol since 1971. Taxol has 
been isolated from the bark of Taxus bre­
vifolia. T. Boccata and T. Cuspidata, 
Clinical trials were initiated by the Institute 
on the following sites of cancer; non-small 
ceil cancer of lungs; ovary; melanoma; ade­
nocarcinoma of unknown origin; and acute 
l}Wphoblaltic leukemia. Phase 11 clinical 
trials were started by I1w Institute in 1985. 
Some encouraging reault. have heen noticed 
in Melanoma and Overi.n cancer. 
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Allotment of Petrol Pumps 

59. HARI RAM BADAN: Will the 
Minister of PETROLEUM & NATURAL 
GAS be pleased to state: 

(a) the number of petrol pumps allotted 
in Uttar Pradesh ,since April, 1993 till date; 

(b) the number of petrol pumps out ~f 
them allotted to the persons belonging to 
backward classes and scheduled tribes; and 

(c) the number of the petrol pumps likely 
to be opened upto March 1994 '! 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) Since April to November 
15. 1993. Oil Marketing Companies have 
issued LOI for 60 retail outlet dealerships 
in U. P. 

(h) Nil. 

I c) In the current retail outlet marketinp 
plan (1988-93), 3M retail outlet location~ 
have been included for U. P. The selection 
for retail outlet dealerships is made through 
Oil Selection Boards after inviting appli­
cations through advertisement. Selections 
are in progress. It takes about 1 to 2 years 
for commissioning of retail outletq after 
l he process of selection begins. 

Spending of GDP on Health 

60. SHRI SURENDRA PAL PATHAK 
Will the Minister of HEALTH and 
FAMILY WELFARE be pleased to ~tate 

(a) the percentage of the Gross Domestic 
Product, which the Government are spend­
ing on health; 

I b) whether this expenditure is in accord­
ance with the directives issued by the World 
Health Organisation; 

(c) if not, the reasons therefore; and 

(d) the details of the steps proposed to 
be taken by the Government to increase 
expenditure under these directive '? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA­
TOWAR): (a) and (b) According to the 
Indian Economic Statistics Public Finance, 
Minist::y of Finance, 1992, the percentage 
expenditure on Health including Family 
Welhre is 1.5% of the Gross Domeslic 
Product. The WHO had recommended in 
the Alma Ata Declaration that all countries 
should r·rovide 5% of the Gross Domestic 
Product fOr Health. 

(c) and (d) Health is assigned a pro-rata 
share of the total public sector oullay 
keeping in mind the intense priorities. How­
ever, in order to improve the allocation for 
Health. Gov!. has inter-alia sought external 
assistanc~ to support the National and State 
!lrogram'T1es and projects both in Health 
,tOll Fom;ly Welfare. 

rEnc/ish J 

Demaml ami Supply fII. emil 

61. SHRI RAMCHANDRA VEERAPPA: 
Will the Minister of COAL be pleaaed to 
state: 

(8) the comparative position of demlUld 
actual despatches and percentage of supplies 
made to (i) Steel and coke ovell!, (iJ) power 
utilities, (iii) fertilizer and (iv) colliery 
consumption during 1992-93; 

(b) whether the current strike by truck 
transport operators has affected the coal 
despatches; 

(c) if so, the detail. thereof; and 

(d) the steps being taken to achieve the 
target? 
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THE MINISTER OF STATE OF THE Jis·a-vis actual supplies to vlUlOUS coal 
MINISTRY OF COAL (SHRI AJIT consuming sectors during the year 1992-93 
PANJA): (a) Sector-wise demands for coal were as below: 

Consuming 
Sector 

Steel 

Power 

Railways 

Cement. 

Fertilizer 

Soft Coke 

E'II:port . 

BRK/Others 

Colliery Consumpticn 

Total 

'"Include imported coal. 
Figures in brackets indicate middling'. 

(b) and (C) During the current ~ ear. 
transporters strike took place on two 
occasions--the first strike was during August 
93 and the second strike was during Sep­
tember, 93. During the strike periods road 
despatches were partially affected in some 
of the subsidiary companies of CIL. 

(d) CIL have achieved the production 
target for the year 92-93. Coal despatches 
was marginally lower than the target by 
about 2 M. T. CIL is also ahead of the 
production target for the period April­
October, 93 and confident of achieving pro. 
duction target set for the year 1993·94. The 
actual off-take of coal during the period 
April-October, 93 had been of the order of 
120.21 million toDDes as against the off-take 
of 114,28 million tannes during the corres­
ponding period last year. All efforts are 
benig made to achiew the target for 
1993-94. 

(Data provisional) 
(Fig. in million tonnes) 

.... -------.~ .-.---- _._ +-_._-

Oemand Actual ~~age 
c,upply satis-

faction 

35 10 32 13* 91. 5 

147. JO 146.77 99.8 
(2 90) (::!47) (85. ::!) 

-UIO ~.2~ SO.S 

I·\' 10 11) 73 '('" 

l.OO 4.53 II 0,. 

4,40 () 63 I~ 

q 50 0 09 I~ () 

45.00 19. ,I 87 .4 
(2,40\ 

3 90 .' 9'1 102, J 
~--- -+-- --_._-_. -

::'58.10 24i (I(, 9.~ 5 
{" 10\ (: 4?i {-16./i) 

eGUS . Dispensaries in Metropolitan eWes 

62. SHRI MOHAN RA WALE: 
SHRI R. SURENDER REDDY: 

\Vill the Minister of HEALTH AND 
I~AMILY WELFARE be pleased to state: 

(a) the total number of CGHS dispensa­
ries, in Delhi, Bombay and other major 
cities in the country; 

(b) the number out of these dispensaries 
are functioning in their own buildings and 
the number of dispensaries are functioning 
in residential houses/fiats; 

(c) the policy of the Government regard­
ing housing the CGHS dispensaries in their 
own buildings; 

(d) whether a phased programme has been 
chalked out for construction of buildin!l~ 
for housing the CGHS dispensaries; 
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(e) if so, the details thereof; and 

(f) the time by which all the CGHS 
dispensaries in the country are likely to 
function in their own buildings? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMn~Y 
WELFARE (SHRI PABAN SINGH GHA­
TOWAR): (a) The number of Allopathic 
dispensaries "functioning under CGHS are 
as below: 

Delhi 
Romoav 

Tonll D";t,'.:nsarit:s 
R5 

Olhet major citit". 
:'" 

J 18 

(b) As per informations available. the 
position regarding: buildings are as under: 

J)dhi 
B{}mh~\ 
Ot]-,?r c:itic, 
(vi;- 'vIadms. H vd­
lkmhad. lhngabn'. 
Otlcutt~ I 

Own 
Buildi,,;!, 

Resident 
huildinl!' 
& Flat~ 

55 

34 

tc) The poli.cy of the Government is to 
house CGHS dis-.,ensaries in their own 
huildings subject to availability of land and 
other resources. 

(dl 10 tf) The phased pn)!!n!mme is cha­
!ked out on an annual basis depending upon 
the budget provisions. During the current 
year, the programme is to construct build­
ings for two CGHS dispensaries in Delhi. 
namely. Janak Puri and Pushp Vihar. As 
CGHS facilities are expanding to cover new 
cities as also in the cities already covered. 
it is not feasible to fix time by which all 
CGHS dispensaries are likely to function 
in their own buildings. 

I Trans/alion} 

Ban on Private Practice by Govel'lllllent 
Docton 

63. SHRI ANAND AHIRWAR: Will the 
Minister of HEALTH AND FAMll_Y 
WELFARE be pleased to state: 

(a) whether the Government propose to 
ban the private practice being carried out 
hy Government Doctors; 

--- -------------~- -----_ .. "._--.... - -~ 

(0) if so, the details thereof; and 

(c) if not. ihe reasons therefor ~ 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH & FAMILY 
WELFARE (SHRI PABAN SINGH 
(jHATOWAR): (a) and (0) Central Govern­
ment Doctors are not permitted to conduct 
private practice. The State Governments 
have also been advised to take steps to phase 
OUt private practice by medical personnel 
ill GO\crnment service. 

Ie) Does not arise. 

Atrocities on SCs/STs 

h-L 'iHRI SHRAVAN Kl_::MAk PATEL: 
Will the Minister of WELFARE be pleased 
10 state: 

I a I the number and details of atrocitie, 
committed on SCs/STs during the last six 
months; and 

'b) the number of persons arrested in this 
"eganl and the action taken against them? 

THE MINISTER OF WELFARE (SHRI 
SITARA:.f KESRIl: (a) and (b) The infor­
mation is under collection from the State 
Governments and U. T. Administrations 
and wili be laid on the Table of the House. 

!)cvelopml!nt Finance Corporation for 
Minorities 

65. SHRI SYED SHAHABUDDIN : Will 
the Minister of WELFARE be pleased to 
state: 

(d) whether there is any proposal for the 
establishment of a Development Finance 
Corporation for the Minoritie,;: 

(b) if so. the brief particulars of the 
proposal; and 

(e) the time by which the Corporation 
i,; Iiktly l(l be estahlished ? 
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THE MINISTER OF WELFARE (SHRI 
SITARAM KESRJ): (a) Yes, Sir. 

lb) and (\;) The matter is under consider­
ation, 

Shortage of LPG 

66. SHRI MULLAPPALLY RAMCHAN­
DRAN : Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether the Government have received 
any report on acute shortage of LPG in 
Kerala; 

(b) if so .the reasons for such shortage: 
and 

(c) the measures being taken to improve 
the supply of LPG to Kerala? 

THE MINISTER OF STATE OF THEi 
,\ilNISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (c) Generally there is 
no short supply of LPG refills in Kerala.: 

overtime and on holidays and rushing the 
supplies from bottling plants of nearby 
a~tls, 

I'rh'ate Sector in Petroleum and Natural 
Gas Field 

67. SHRI ANAND RATNA MAURYA: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have 
.lchieved success in solving the problems of 
petroleum and natural gas sector by involv­
ing the private sector in this field; 

(b) if so. the achievements made in this 
regard during the' last six months; 

(c) whether the Government have any 
machinery to control the private sector in 
this field, particularly in deciding the prices 
of the petroleum products; 

(d) if so, the details thereof; and 

(e) if not. the reasons therefor? 

However, backlog in supply of refills had THE MINISTER OF STATE OF THE 
developed in several parts of the country '!INISTRY OF PETROLEUM :',' 
including Kerala in the month of September, NATURAL GAS (CAPT, SATISH KUMAR 
1993 on account of All India Transporters . SH ARM A ): (a) and (b) In keeping with the 
strike. Whenever any shortage comes to the Iiberalised policy of the Government attract 
notice of LPG marketing companies,: . private sector investment in oil sector. offers 
appropriate action is promptly taken to meet '! have been invited from Indian and foreign 
the backlog by operating bottling Plants.!i companies for oil exploration as under:-

Round of No. of block No. of bids Remarks 
Bidding offered 

Fourth 72 

Fifth 45 
Sixth 46 

------.--------------
Offers had also been invited in August, 

1992 for the development of 31 small sized 
and 12 medium sized fields. 117 bids were 
received and negotiations with bidders are 
in progress. 

In October, 1993, offers were again invited 
for the development of 8 medium sized 
and 33 small sized fields. The last date is 
118t March, J 994. 

received 
.--~-~---

24 Two contracts have been 
signed. Negotiations with 
others are in progress. 

15 Negotiations are in pro;;ress. 
Last date for receipt of bids 
is 31st December, 1993. 

In the refining sector letters of intent 
have been issued to 5 parties in the private 
sector for the setting up of on refineries 
for a total refining capacity of 31.5 MMTP A 
expandable to 36.5 MMTP A. Letters of 
intent have also been issued for setting up 
of two lube plants in the private leCtor. 

(c) to (e) Market forces and competition 
are expected to regnlate the prices of pro­
ducts freed from controls. 
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Workers in Coal MiDes 

68. SHRI BASUDEV ACHARIA: Will 
the Minister of COAL be pleased to state: 

(<I) tde ralio of piece rate ",orkers and 
time rate workers in coal mines during 
each cf the last three years; and 

(b) tile sleps being taken to achieve the 
target for optimum ratio for gainful employ­
ment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI Al1T 
PANJA): (a) According to information 
furnished by Coal India Ltd. (CIL), the 
ratios jor last three years were as follows: 

As ,)11 Katio of piece 
1 a·e ~o time rate 

1-~-91 I : t 77 
1-4-92 J : 2 00 
!-~-93 I : 2 2rJ 

(b) Periodical reviews of manpower 
deployment at Company and Area levels 
are held for optimal utilisatio:1 of man­
power. 

1 :rban Health Project 

69, SHRI R. DHANUSKODI ATHl­
THAN: Will the Minister of HEALTH 
AND FAMil.Y WELFARE be pleased to 
state: 

(a) whether a multi crore urban health 
project offered by the World Bank in 1987-
XS for the Capital could not be fully utilised 
by the Government; and 

lb) if so, the details thereof and the 
reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) and (b) No, Sir. 

Ho\\ever, in 1992, a Rs. 35 crore project 
to imr,rove the health and family welfare 
~tatus of 12.5 lakhs urban slum dwellers 
of De'hi was negotiated with the World 
Bank and approved for implementation by 
Government during the current financial 
year. 

Scheme OD GI'OIIINI Water ReclIarae 

70. !iHRI GOPI NATH GAJAPATffi: 
Will the Mini.tor of WATER RESOURCES 
be ple!lled to Itate : 

(a) whetter a Central scheme on Ground 
Water Rectarge has been introdu;:ed in the 
selected artlas of some States; 

(b) if so, Ihe main objectives of the 
,cherne; 

(c) the Slales where it has been intro­
duced; and 

(d) the time by which the sa;,ct scheme 
is likely to be' introduced in the remaining 
States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P. K. THUNGON): (a) Yes, Sir. 

(b) The main objectives of the Scheme 
are to inveBtigate the feasibility of recharge 
techniques under different hydrclgeological 
and soil conditions; to operationalise the 
methodologies developed for augmenting 
ground water resources ; to monitor effects 
of reehargl! measures on ground water 
system and to develop guidelines for formu­
lation of recharge schemes by the user 
agencies. 

(c) The Scheme envisages exploratory 
studies in Kolar district of Karll2taka State 
and Amravati and Jalgaon districts of 
Maharashtra State and also the pilot OpeI"d­
lional projects in the Union Territories of 
Delhi and Chandigarh. 

(d) Under the said scheme, it is envisaged 
to construct sub-surface dykes at 30 
locations ir. the remaining States during the 
scheme period ending February, 1997. 

Educational I>evelopment of SC GirIli 

71. SHR! K. PRADHANI: Will the 
Minister of WELFARE be pleased to state: 

(a) the States where scheme has been 
launched for educational development of 
Scheduled Caste gids; 

(b) whether any such special educational 
development programme has been launched 
in Orissa eXclusively for Scheduled Caste 
!:irls: and 

(c) if so. the achievements made under 
that scheme 80 far '! 

THE MINISTER OP WBLF AIlE (SHRI 
SITARAI\I KESRI) : (a) The modalitie& 
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under the Central Sector Scheme of Special 
Educational Develupment Programme for 
Scheduled Caste girls belong;ng to very low 
literacy areas are being finalised in ~onsulta­
tion with Planning COIT!mi~sion. The Scheme 
\Vol'ld be implemented thereafter. 

Ib) No, Sir. 

(e) Does not arise. 

Gas Pipeline from Oman 

72. SHRI GEORGE FERNAl'\DES: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the proposed gas pipeline 
network importing natural gas from the Gulf 
would be the most cost ·effective ; 

(b) jf so, whether it would be feasible 1(1 

transport gas through " deep-sea p'peline 
from Oman: and 

IC) if so. the Jetail~ thereof q 

THE MINISTER OF STATE OF fl-lE 
MINISTRY OF PETROLFU.~,.f .\ND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (c) The techno·economic 
feasibility of the proposals for importing 
natural gas to India, including import from 
Oman. is still under study. 

i ira/ls/alion] 

Diabetes (:ontrol Programme 

73. SHRI CHINMAYANAND SWAMI: 
Will the Minister of HEALTH AND 
FAMfl"Y WELFARE be pleased to state: 

(a) whether there has been an increase 
in the cases of diabetes in the country: 

fb) if so, the number of such patients 
reported during 1989-90, 1990-9) and 199)­
n and the increase registered during 
)992-93 : 

(c) the total amount spent on Diabetes 
Control Programme during [he last three 
years; and 

(d) the measures taken to prevent and 
control this disease? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) and (b) No reliable 

information is available. However, with 
rising life expectancy, the incidence of 
diabetes is expected to increase. 

Ic) and (d) No funds have been earmarked 
for this programme in t)th Five Year Plan. 
However, as part of health educat'on acti­
\ ities, the Central Health Education Bureau 
and other In»titutes of this Ministry have 
been disseminating information on various 
health programme including diabetes. 

Reha~itatioo of Displaeed Tribals 

74. SHRI MRUTYUNJAYA NAYAK: 
Will the l\1ini,ier of WELFARE he pleased 
to state: 

la) whether the Govemm'~nl have finalised 
the national policy regarding rehabilitation 
"f displaced trihals: 

;'h) if so. the details thereof; and 

Ie) if not. the reasons for inordinate 
delay'_) 

THE :\llNI~"TER OF WELl-ARE (SHRI 
SITARAM I~FSRl): (a) '>;0 Sir. 

I b) Does not ari,e. 

IC) The formulation of 'lational l'olicy 
hlr rehabilitation of displaced tribals i~ 

under consideration of the Government. 

! I: 1I.C!IiS/11 

~aga-Kuki CIIIS)Je~ 

75. SHRJ ANNA JOSHI: 

DR KRIPASINDHU BHOI : 
Will the Minister of HOME f,trAIRS 

be pleased to state: 

(a) whether the Naga-Kuki clashes have 
been on the increase of :Manipur during 
the last three months, 

(h) if ~o, the details thereof 2nd the 
reasons therefor: 

(e) the number of person'i killed and 
injured in such clashes, 
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('d) the number of Kukis and Nagas, 
~parately, among them; and 

(e) the instructions issued by the Union 
Government to the Government of Manipur 
to tackle the situation effectively? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. M. SAYEED): (a) Month-wise detail. 
of Naga-Kuki clashes during Sevtetnber­
November 93 are given below: 

! 'lcidents Killings InjuTed 
----------- ------ ----~---.-

Septel'1ber 1993 (i) 28 134 Kuids 8 
(ii) 21 12 Nagas 2 

October 1993 (i) 21 14 Kukis 6 
(ii) 20 9 Nagas 

November 1993 (i) 14 9 Kukis 3 
(ii) 15 3 Nagas 5 

-----------.--- -------
From the above, it will be seen that while 

there was large scale violence in the month 
of September, there has been a decline in 
the number of incidents and casualities in 
the months of October and November 
1993. 

(b) The current conflict, :lpart from heing 
a clash between the Nagas amI Kukis with 
the Nagas gaining an upper har,d, is also 
sub~tantially a case of banned unlawful 
organisation i.e., the ~ati0nal S"cialist 
Council of Nagaland (NSCN 1) unleashing 
a reign of terror to perpetuate insurgency 
and create disaffection among the people of 
the region. 

A major objective of the NSCN (I) is to 
wrest control of the lucrativc Moreh alea; 
develop a safe corridor to Moreh area 
eliminati,ng all Kuki concentration along tIle 
route; and, over time, drive out the" Kukis 
to gain control over the Hill Districts of 
Manipur. 

On the other hand a few Kuki militant 
organisations have also joined the on-going 
strife in support of the Kukis. 

(c) 181 persons were killed and 31 were 
injured during such clashes. 

(d) 181 persons were killed (Nagas-24 & 
Kukis-157) and 31 were injured (Naga~·14 
& Kukis-t7) in such clashes. 

(e) The State Government of Manipur 
was advised to place the Para-Military 
Forces provided to them under the opera­
tional control of army in view of the need 
for coordinated counter-insurgency opera­
tions. The State Government has inter-alia 
also been advised to create a mechanism 
for co-ordination between different agenciea, 

94-LfS2S8LSS-ll 

strengthening of intelligence gathering. 
revaml'ing the District Administration aDd 
acti"i:?ting the State Police Force. 

[Trans/ation J 

Crimes in Delhi 

76, SI!R] S,-\ TY A DEO SINGH: Will 
the Minister of HOME AFFAIRS be plea&­
ed to state: 

(a) the number of cases of kWnappings, 
murclcrs, attempted murders, robberies, 
thefts, da~o;ljes, riots and lootings which 
toot p!?ce in Dclhi during the last four 
months; 

(b) how do the same compare with the 
ftgul'e, fc" lbe same period during 1992; 

Ie) the 11'mber of cases solved and those 
rpndin~' : 

(d) the number of persons arrested and 
the action laken against them; and 

(e) the measures taken to check crime« 
in Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. M, SA YEED): (a) to (d) A statement i. 
enclosed, 

(e) The measures taken to check crim~ 
in Delhi include increased patrolling; 
posting of pickets at strategic points; 
strengthening of intelligence; frequent 
raids at the hideouts of criminals; increase 
surveillance; holding of coordination 
meetings with the officials of the neighbour­
ing States; training of police officers in 
handling modem weapons; introduction of 
scientific methods of investigation and 
modernisation of communication net wort. 
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[English] 

Aids Test 

77. SHRl V. KRISHNA RAO: 
SHRl K.H. MUNIY A PP A: 
SHRI PROBIN DEKA : 
SHRI K.G. SHIVAPPA: 
SHRI BOLIN KULI: 
SHRI C.P. MUDALAGIRIYAPPA : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state; 

(a) whether the Government propose to 
discard the present method of testing 
AIDS by Elisa (Western Technology) ; 

(b) if so, the reasons therefor; 

(c) whether the Government propose to 
adopt serodia (Japanese Technology) which 
is cheaper one in this regard: and 

(d) if so. the details thereof and the 
reasons there for? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRl PABAN 
SINGH GHATOWAR) : (a) No, Sir. 

(b) Does not arise. 

(c) and (d) Serodia is a brend name of 
a "simple" HIV text kit which does not re­
quire ELISA reader for interprelation of 
results. The kit only detects HIV-I virus. 
This kit is not being used now as thc 
Government of India has taken a decision 
to use only those HIV kits which detect 
both HIV-l and HIV-2. 

[Translation] 

Kerosene Supply to States 

78. SHRI MAHESH KANODIA: Will 
the Minister of PETROLEUM AND NA­
TURAL GAS be pleased to state: 

(a) the total requirement of Kerosene in 
the country during 1993-94, State-wise; 

(b) the quantity of Kerosene allotted and 
actually supplied so far to each State; and 

(c) the reasons for short supply of 
Kerosene to Bihar? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) to (c) SKO is 
a deficit product. More than 40% of the 
quantity supplied is imported. Full de­
mand of States can't be met on account of 
constraint of availability of SKO due to 
limited foreign exchange availability limita­
tions of import capacity and heavy subsidy 
involved. 

Full quantities are being supplied to the 
States/UTs against allotments. Full quanti­
ty of SKO allotted to Bihar is being re­
leased, The Statewise allocations of Kero­
sene for April. 1993 October, 1993 are 
given in the Statement. 

STATEMENT 

Kerosene Supply to States 
SKO Allocatkn 1993-94 

(figs in MTS) 

States/UTs 

Harvana _ 
Himachal Pradesh' 
Jammu & Kashmir 
Punjab 
Rajasthan 
Uttar Ptadesh 
Chanc!igarh 
Delhi 
Assam 
Bihar 
ManipuT 
Mpghalaya 
Nagaland 
Ori;sa 
Sikkim 
Tripma 
West Bengal 
Arunachal Pradesh 
Mizoram . 
Andaman & Nicobar 
Gujarat 
Mah:trashtra 
Goa _ _ 
Duman & Div. 
Dadra& N.H, 
Madhya Pradesh 
Andhra Pradesh 
Karnataka . 
Kerala . 
Tamilnadu . 
Pondicherry . 
Lakshadweep 

Total 

Allocation 
(April '93-
Oct '93) 

88071 
21881 
34763 

185687 
151911 
543735 

12208 
129896 
144616 
287847 

12112 
8563 
5899 

95972 
4341 

12323 
434114 

5451 
3549 
1517 

434752 
838193 
15827 

1685 
1813 

220833 
344028 
260131 
J55342 
384158 

8S4S 
527 

4850300 
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Birth and Death Rates 

79. SHRIMATI BHAVANA CHIKHA­

LIA: 

PROF. PREM DHUMAL : 

PROF. RASA SINGH RAWAT: 

Will the Minister of HEALTH & FA­

MILY WELFARE be pleased to state; (a) 

the average btiih and death rates in the 

country, State/Union Territory-wise; 

(b) whether the death rate is very high 

as compared to other countries; 

(c) jf so, the reasons therefor; and 

STA l'EMJ!NT -I 

Esti~~ed Birth and death Rates. 1992 
(ProvlSlonal) Sample Registration System 

(SRS) 

States/Union 
Territ,)ries 

India 

Stxles 
.\r.dhra Pradesh 

Arunachal Prade,h 

Assam 

Bihar 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Karnataka 

Kerala 

Birth 
Ra1.e 
(P<.!r 1000 
popu­
btlo!]) 

29 ° 
2,1 .1 

26.3 

30 6 

32 2 

14 5 

279 

31 9 

27 9 

26.2 

17.5 

Death 
R:<te 
(per 1000 
popu­
lation) 

'0.0 

(d) the steps taken/proposed to be taken Madhya Pradesh 34 4 

9.1 

9.3 

10.3 

10.9 

7.3 

9.1 

8.6 

8.8 

8.5 

6.3 

12.7 

by the Government in this regard? Mahara,htra 25.1 

19.4 

29.8 

19.2 

27.8 

27.1 

34.7 

20 9 

20 7 

23.1 

36.2 

24.6 

THE DEPUTY MINISTER IN rHE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRI PABAN SINGH 

GHATOWAR) : (a) Information is given 

in the attached Statement-I. 

(b) to (d) A statement given death rates 

for selected countries is given in the attach­

ed Statement-II. 

Decline in death rate relates to several 

foetoR like containment of diseases, ace­
cess to safe drinking water, improved DU­

. JritionaJ status, proper sanitary oolites etc. 

. &mira! schemes are being implemented by 

tho Central and State Governments cover­

ina all tbeae a1"e84. 

Manipur. 

Meghalaya 

Nagaland 

Orissa 

Punjab 

RajassthaD 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh . 

West Bengal 

Union Territories 

A & N Islands 

Chandigarh 

Dadra & Nagar Haveli 
Daman & Diu . 

Delhi 

Lakshadweep 

Pondicherry 

2(1 0 

15.4 

40.0 
24.8 

26.0 

24.4 

19.5 

-Excludes Jammu & Kashmir. 

7.9 

5.5 

8.5 

3.6 

11. 7 

8.2 

10.4 

5.8 

8.4 

7.6 

12.8 

8.3 

5.2 

3.3 

Il.S 
7.S 

6.5 
4.2 
6.7 
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STATEMENT 

Death Rates for Selected Countries 

Country Year Death Rate 
(per 1000 

population) 

Argentina 1988 8.4 

Bangladesh 1985--90 15.5 

Canada 1988 7.3 

China 1985-90 6.7 

Cuba 1989 6.4 

Egypt 1987 9.5 

France 1989 9.4 

India 1992 10.0 

Indonesia 1985 -90 9.4 

Italy 1989 9.1 

Japan 1990 6.7 

Myanmar 1985-90 9.7 

Nepal 1985-90 14.8 

Nc:wzealand 19S9 8.2 

Pakistan . 1988 8.1 

Sri Lanka 1989 6.2 

Sudan 1985-90 15.8 

Thailand. 1985-90 7.7 

United Kingdom 1989 11.5 

Uruguay. 1989 9.6 

U.S.A. 1990 S.6 

Vietnam. 1985·-90 9.5 

Source: U.N. Demographic Year Book, 1990 
(except for India). 

Gas Pipe Lines 

SO. SHRI DATTATRAYA BANDARU: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 

(a) the details of proposals received 
from the Governments of Andhra Pradesh 
and Gujarat for laying new gas pipelines 
during the last one year; 

(b) whether the Union Government 
have granted approval to these proposals; 

(c) if so, the details thereof; and 

( d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPI'. SATISH 
KUMAR SHARMA): (a) A request for 

the laying of a gas grid has been received 
fr9Dl the Southern States including Andhra 
Pradesh. No specific proposal for a pipe­
line has been received from Gujarat. 

(b) to (d) The concept of a Southern 
gas grid has been approved in principle. 

SC/ST Listl 

81. SHRI N. I. RATHVA: 
DR. KARTIKESHWAR PATRA: 

Will the Minister of WELFARE be pleas­
ed to state: 

(a) whether the Government have 
received some proposals regarding inclu­
sion/exclusion of castes in SC/ST lists; 

(b) if so, the details thereof; and 

(c) the time by which the decision in 
this regard is likely to be taken? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI) : (a) to (c) Proposals 
have been received regarding inclusion in 
and exclusion from the Scheduled Castel 
Scheduled Tribe lists of certain castes/ 

communities. 

All such proposals have been referred to 
an Advi~'ory Committee, set up by Govern­
ment by a Resolution dated 13-10-93, for 
their recommendations. As soon as tho 
report of the Committee is received, neces­
sary action would be taken as per the 
provisions contained under Articles 341 
and 342 of the Constitution. 

[English] 

Seizure of ExpIOlll\'. 

82. SHRI BHOLLA BULLI RAMAIAH: 
SHRI D. VENKA TESWARA RAO: 
SHRI S. B. SIDNAL: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether a huge quantity of RDX 
explosives has been seized in Ghaziabad 
(Uttar Pradesh) recently; 

(b) if so, the details tbereof; 
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(c) the number of persons arrested in 
this connection and the action taken against 
them; 

(d) whether any inquiry has been con­
ducted to ascertain the country from which 
the explosives were brought and the gangs 
behind it; 

(e) if so, the outcome thereof; and 

(f) the action being taken to remedy 
the situation T 

THE MINISTER OF HOME AFFAIRS 
(SHRI S, B. CHAVAN) : (a) to (f) As 
per information furnished by the State 
Government of U.P. about 56 kgs of RDX 
and three Hard Grenades were seized on 
28-9-93 from a house in Lajpat Nagar ir; 
Sahibabad, District Ghaziabad. U.P. by a 
Special Operation Cell of Delhi, D.P. & 
Punjab Police. Police have regi~te"ed H 

ca~e under Crime No. 673/93 under the 
explosives Ac tand investigation is in pro­
gress. No one has so far been arrested in 
this p~gard. No clue has so far been f0und 
about the origin of the explosives. However , 
investigations made so far reveal that the 
explosives belonged to the te,rorisl outfit. 
KLF led by one Kanwal Singh Rehm:a. 

Following the seizure all agencies h.:ve 
been fully alerted to step up and maintain 
highest level of alert and vigil especially 
along the border area of the State. Instruc­
tions have also been issued to the authori­
ties to undertake thorough checking of 
suspicious looking individuals as well as 
premises. 

[Trans/alion] 

Stock of Coal . 

83. SHRIMATI SHEELA GAUTAM: 
SHRI MUNTAZ ANSARI: 
SHRI RAIESH KUMAR: 

Will the Minister of COAL be pleased 
to state: 

(a) whether the Government are aware 
that large stocks of coal have p~led up at 
the pit heads of the various COllieries in the 
country; 

(b) if so, the details thereof and the 
reasons therefor; and 

(c) the steps being taken or proposed 
to be taken by the Union Government to 
c!e .. r this coal stock from these cGllieries? 

THE MINISTER OF STATE OF THE 
M1NISTRY OF COAL (SHRl AlIT 
PANJA) (a) and (b) The pit-head coal 
stocks in Coal India Limited antI Singareni 
Collieries Company Ltd. as on 31-10-1993 
were 35.302 m:llion tonnes (Provisional) 
the accumulation of stocks were mainly 
due to :-

(i) Tendency among end uscrs to indi­
cate higher demands on lhe basis 
of which production tan;ets are 
fixed. 

(ii) A minimum level of coal stocks has 
to be built up by the coal companies 
to meet the requirements of con­
,umers in the event of disruption in 
production of coal jue to adverse 
weather conditions. power failures 
etc. 

(iii) Mis-match between production and 
transportation facilities in some of 
the coal producing areas. 

l c) Steps being taken to clear the accu­
mulated stocks are as follows: 

( i) It is proposed to meet part of 
demand of the consumers by draw 
down from the existing stecks. This 
shall greatly help in reducing coal 
stocks. 

(ii) Close monitoring' of dC5patches by 
rail is being maintained through 
interaction with the M;nistry of 
Railways. 

(iii) Increased despatches by other 
captive modes like merry-go-round. 
ropeways, belt conveyors etc. is 
being attempted. 

(iv) to improve the availability of coal 
to consumers as well as to liquidate 
stocks. schemes for Liberalised sale 
of Coal have been intr~uced. Coal 
India Ltd. has also appointed Whole 
sellers and Mini traders in coal to 
increase off-take. 
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[English] 

Advertising of Tobacco Producfll 

84. PROF. UMMAREDDY VENKATE­
SWARLU: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
itate : 

(a) whether the Government have recei­
ved any represei1tation from troe tobacco 
ieCtor to abide by any Advisory Code or 
Voluntary Code of Conduct fihalised in 
re:p;;;;t of ;,:!·.'e:·:;si~;; tab:1CCO products: 
and 

(b) jf so, the action taken thereon ~ 

THE DEPl! I Y i',IINISTER TN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRT PABAN SINGH 
GHATOWAR \ : (a I No. Sir. 

, 
Punpum-Mohr~r-Dardha Irrigation Project 

of Ministry of Environment and Foresta 
from environment and forest angle. 

Price Control on LPG and Kerosene 

86. SHRI VILAS MUTTEMWAR : 

SHRI G. DEVARAYA NAIK: 

SHRI V. SREENIVAS.o\ PRASAD: 

SHRI VIJAY KUMAR YADAV: 

SHRI MULLAPPALL Y 
WAL: 

RAM-

SHRI MULLAPPALLY RAM­
CHANDRAN: 

SHRIMATI GEETA MUKHER­
JEE; 

SHRI INDRAJIT GUPTA; 

SHRI MOHAN RA WALE: 
Will the Minister of PETROLEUM AND 

NATURAL GAS be pleased to state: 

(a) whether the Government propose 
to lift price control on LPG and Kerosene; 

(b) if so, the details thereof nnd the 
85. SHRI RAMASHRA Y PRASAD reaso:,s therefor; and 

SINGH: Will the Minister of WATER 
RESOURI~ES be pleased to state: (c) its likely effect on the poor peoplo 

(a) wl,ethel the PUiipun-Mohrar-Dardha 
lrrigati·.)n PI'0ject is pending for clearance 
with the ('cr,er,,1 \V;,te, C'::>mmi;siop: 

(b) if so, the ,etails I,hereof; and 

(c) the action taken for early clearance 
of the project? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP­
MENT AND MINISTER OF STATE IN 
THE MINISTRY OF WATER RE­
SOURCES (SHRI P. K. THUNGON) : (a) 
to (c) The project report on Punpun­
Mohrar-Dardha scheme after examination 
in Central Water Commission has been 
sent back to the State Government of 
Bihar in July, 1992 for modification in 
accordance with the guidelines of the 
Central Water CommissiolL Stpte Govern­
ment is also required to obtain clearance 

of the country? 

fHE MINISTER OF STATE OF THE 
·vllNISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) and (b) There 
i~ no proposal to lift the price cnntrol on 
LPG and Kerosene distributed hy Govern· 
ment Oil Companies. However, the private 
entrepreneures undertaking parallel market­
ing of LPG and Kerosene are free to sell 
these products on market-determined 
prices through their own distribution net­
work. 

( c) While targetted groups will continue 
to get Kerosene and LPG at subsidised ratee 
through PDS, availability of LPG and 
SKO in the open market through Parallel 
Marketing System will reduce pressure on 
Public Distribution System and meet the 
unsatisfied and growing demand for these 
products in the country. 
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I Translation] 

Leprasy EracIkatio. CeDtreII .. tUIdI 

87. SHRI PROBIN DBKA: Will the 
Minister of HBALTII AND PAMn.V 
WELFARE be pleased to state : 

(a) the number of leprosy eradic:ation 
centres functioning in Assam, particularly 
in the tribal areas; 

(b) the assistance provided by Union 
Government to these centres duriol eacb of 
the last three years; 

(c) whether these centres have been 
receiving a$Sistance from World Healt}) 
Organisation also: 

(d) if SO, the details of assistance receiv­
ed durina each of the last three years; 

(e) whether the patients are ghoen free 
medicines at these centres; and 

(f) if nOI. the reasons therefor? 

THE DEPUTY MINISTER IN 1HE 
MINISTRY OF HEAL TIl AND PAMn. Y 
WELFARE (SHRl PABAN SINGH 
GHATOWAR) : (a) The number of Lep­
rosy Centres' functioning in the State of 
Assam in urban, rural and tribal areas is 
given in the eIlClosed Statement Karbi 
Angiong District ~ is eodemic 
for leprosy is covered under Special Multi­
Drug Therapy (MDT) services under 
National Leprosy Eradication Programme. 

(b) Tbe Government of India Ieleased 
the following assistance to the State of 
Assam for implementation of National 
Leprosy Eradication Programme during the 
In st three years. 

Reltease (Rs. in laklrsl 
... ----- ---------

Year 

1990091 . 
1991-92 . 
1992-93 . 

(c) No, Sir. 

Cash 

20.00 
18.00 
18.00 

(d) Does not atire. 

~'4-1,1':~d ~~'- L' 

Kiad Total 

3.77 23.77 
1.32 19.32 
3.20 21.20 

(e) Yes, Sir. 

(f) Does not al'ilie. 

S'rA1'IIIIOINr 

Leprosy (elilrc~' FlJIfClicnir,g in IJ,t: :'/~I' 
Annm as 011 M 1II'dI. 1993 

SI.No. Units Numbft8 

Leprosy Coatrol Unit! 
ModI&ed CoDtroJ UDit 9 

.2 Urbaa Leprosy Centres 16 

J Survey, Education and 
Treatment C'eDtres 260 

4 TeJDllDl'BlY Hospitalisa-
tioa Wards • . 5 

5 District Leprosy Unit 6 
6 LePNSY TraiDiDs C'eDtre 
7 V olaatary OrpDisations 6 

811. DR. LAXMINARAYAN PANDEYA: 
Will the Minister of PETROLEUM AND 
N A 11J'RAL GAS be pleased to state : 

(a) the quntity of gas imported during 
1990-91, 1991-92 and 1992-93 : 

(b) the total amount of foreign exc:bange 
~pent therecm; and 

(c) the reasons (or constant increase in 
ih import? 

THB MlNISTEll OP STATE OF THE 
MIN1STRY OF PEl'ROLBUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR. SHAltMA): (a) and (b) The 
information in respect of L.P.G. is as 
Onder:-

Year 

1990091 
1991-92 
1992-93-

-Provisiooa1. 

Quaatity 
('000 
tODDOS) 

329 
2lS 
321 

Value 
(hI 
croft) 

160.26 
148.38 
2.1'.33 

(c) The iJtereue is 0(1 acc:ouat of riaia: 
demand for LPG. 
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[English] 

Short Supply of G. Bits Kribhco output 

89. SHRI G. DEVARAYA NAIK: 
SHRI·V. SREENlV ASA ,PRASAD: 
SHRI TARA CHAND KHANDEL­
'WAL: 

Will the Minister of .PE.TROLEUM AND 
NATURAL GAS be pleased tel state: 

tal whether the attention of ~he Govern­
ment has been drawn to ,a news item cap­
tioned "Short supply of gas h:its Kribhco 
output" appearing in the .Economic Times 
dated OI:tober 9,· 1993t ' 

(b) if so, whether the shortfall in supply 
of natural gas has hit capacity utilisation of 
Kribhco; 

(c) if so, the reasons for shon supply 
of· natunil gas to' Kribhco; and 

(d) die steps contemplated by the 
Government to make availability of natural 
gas 'to Kribhco ~ 

THE MINISTER OF STATE OF THE 
M1NISfRY OF PETROLEUM AND 
NA1URAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) Yes. Sir. 

(b) There has been no shortfall in the 
supply of gas to Mis. KRIBHCO. Against 
tile commitment of 3' MMSC:MD, the 
averqe supply during 1993-94 till October, 
1993 was 3.37 MMSCMD. 

(c) and (d) Do not arise. 

IIanBfaI C('Ilfwmht ... ill I.w.t Food 

90. SHRI SRlJ'ANTA JENA: Will the 
Ministar of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a> whether study made by the Indian 
Council of Medical Research has shown 
high percentage of toxic and harmful con­
taminants in the infant food and other 
~ .articles maaufpctured is the ccnmtry; 

(b) if so, the details thereof; 

(c) the existing mechanism for enforcing 
the ,pr~v~nt,i~n . c;>,f ,F,ood Adfllteration, Act 
and to ensure marketing of quality todd 
articles and the d,icic;ncies, if an~, identi­
fied rin the enforcement of the Act; and 

t d) the strategy formulated '~y the 
Government to strictly enforce the quality 
control and to ch<;ek the pJOduction and 
marketing of food articles containing high 
percentage of toxic and harmful contami­
nants ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH &- FAMILY 
WELFARE (SHU PABA!'. SINGH 
GHATOWAR): (a) and (b) The report 
of the survey conducted by the Indian 
Council of Medical Research shows the 
presence of some contaminants ill. different 
brands of infant food formula. The median 
value of these contaminants in the samples 
is, however, well within the prescribed 
limits. 

(c) and (d) To enforce lilt; provision, 
of the Act/Rules, samples of food articles 
are drawn and the same are tested in the 
Government food testing laboratories. Pro­
secution is launched, if the samples are 
found to be adulterated/misbranded. To 
improve enforcement measures, iinanClllI 
assistance' is given to the States/UTs for 
upcradation of food testing Laboratories 
and training is also imparted to the con­
cerned staff. The States have also been 
urged to exercise strict vigilance to enSllre 
availability of wholesome and pure food 
to tbe consumers. 

Jaaer LiDe IleaWations ia Tripura 

91. SHR[ CHITTA BASU: Will tile 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government of Tripura 
has submitted a proposal to introduce inter 
Line regulations in the Tribal Autonomous 
District Council areas; and 

. (b) if so, the action taken by the Union 
Government thereon '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (!;HRJ 
P. M. SAYEED) : (a) No, Sir. 
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C. b) Question doe~ not arise. 

Seizure of Arms aod ExplOlilves 
I >, 

ilL SHRJ CHANDR;ESH PATEL: 

SHRI RAM KAiPSE ; 

SHRI MADAN {;AL KHURANA. 

Will the Minister of HOME AFFAIRS 
be pl~sed to state :. 

(a) the quaJlljt)i and typ~ of arms and 
explosives seized in the country during the 
last eight months. State-Wise; 

C. b) the number of persons arrested in 
Ihis connection and the action r"ken a!!ainst 
them; 

( c) whetber the. Government have made 
any ~sessment of the lIuentity of RDX 
that ha, entered into the cuuatry: 

I d) if so. the details then;of: 

(e) whether any inquiry has been con­
ducted to ascertain the manllm' in which 
such el'plosives are coming to India ; 

I f) if so. the outcome thereof; and 

(g) the mea.'1ures beiQg taken 10 Temeu~ 

:the situation '! 

THE MINISTER OF HOME AFFAIRS 
(SHRl S. B. CHAVAN) : (a) to (g) Infor­
mation is being collected and will be laid 
on the Table of the House. 

Cbak~a.R~ 

93. SHRI SANAT KUMAR MANDAL: 
Will the Mihister of HOME AFF AmS be 
pleased to state : 

(a), the outcome of the talks between 
India' and Bani}adesh on the repatriation 
of Chakma refugees held in October. 1993: 

(b)' whether any modalities of ~tIii.· 
lioll of the refugees and other bilateral 
i'sues were worked out; and 

Ie) if so. the broad details [hcreof ! 

nIB MINISTBR OF STATE, IN THE 
MINISTRY OF HOME AliFAlItS tSHRJ 
P. M. SAYEED) : (Il) 'to (c) 1'aJts Were 
held in October 1993 between Governments 

of India and Bangladesh at the Home 
. Seuetary le~l. The. " talks encompassed 
manx issues Of mutUal interest including the 
repatril!:!40n ot Cha~a refugees. Both bidc~ 
agree4, Wer, alia ; that effl)rl~ shoulJ be 
made:' to . expedite. the process of rePjltria­
tion. 'and to '~ork' closely and cooperate 
with ,each other to achieve this. objective, 

I T~an~latlonJ 

SilaveuciDr Pndice 

94. SHRI DATTA ~HE: Will, the 
Minister of . WELF ARE· be pleal:ied to 
state· : 

. (~) whether scaYen,ging is slill in prac.tice 
ip"v.ario~ Sia~es of the country; . 

(b)' if so, . the details thereof allll the 
steps taken for the liberation of the seaver.­
gers: 

(c) the achievement maJe in this regard 
'-00 far; and' ~t_. .:~ ',:. ,. 

; d) . Me time by which thIs evil is likely 
to be abolished ~ 

THE MINISTER Of .',V.ELFARE (SHRI 
SITAR.A.M KESRl): iJl Yes. Sir. 

(b) to (d) . The Task Foree un the 
Liqeration of Scavengers constitute!d by 
the Planning, Commission estimated ihat 
the total, nu~r qf dry latfin.,es in the 
country ~igb.t..be around i j la.khs aud the 
ntimber of' 'SEavengers en!mged in Uris 
profession as 4 lakhs, the )practice )of 
,cavenging in the COGbtry is confiDed large­
ly to Central India, Six States, namely. 
vttar Pradesh, l\;fadIlya Pradesh, Rajasthan. 
Muharashtra, <1rissa i and Punjab are having 
the major prol)lem: The Government has 
decided to eliminate the obnoxious practice 
of scavening and to rehabilitate the livers­
ted ScaveIl&elS by the eud of Vlllth FIve 
Year Plan. Th~ scheme of low cost. sani­
tation/inv~lving conversion and banning of 
dr¥ Jateqnes i£ ~t with b)' ~ Ministry 
of, Urban DevelopmeIU wJuJ,e .tbo- other 
sc4.~e 4 c ... ~~ SdlCiM fer Ullom­
tion and Reh~ :o~ $qvell&l!:S aad 
their dependents" is being dealt with in the 
Ministry of W.eIfarf. 
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During the period lH0-81 to 1990-91 
nearly 10 lakhs dry lllterin~ have been 
c®verted into water borne laterines in 
various States aDd about 17.000 Sea\ eIlgen; 
liberated and rehabilitated in alternative 
trades and occupations. 500 towns ha\'e 
also been made scavenging free, The States 
of Kerala, Tripura and the ur of Pondi­
cherry have been declared as scavengillg 
free. Under the old Scheme Central Assist­
ance amounting to Rs. 82.02 erore.s was 
released to the States during the period oi 
1980-81 to 1990-91. Under the National 
Scheme of Liberation and R.ehabilitation 
of Scavenger Centrul Assistance of 
Rs. 50.50 crores was l"Illeased to States 
duriDg 1991-92 aud Rs. 60.73 crores in 
1992-93. Rs. 73.20 crores have bean pro­
vided in the Budget of financi~ year 1993-
94. 

fErrglishl 

C.md s,tam 

95. SHRI ATAL BIHAR I V.;"J­
PAYEE: 

SHlU SHAN1UlltstNH VA-
OHELA: 

Will the Minister of WATER RE­
SOURCES be pleased to state: 

tal whether the attention of the Govern. 
ment has been drawn to the fiDdings of a 
study conducted UDder the aegis of the 
National Council of AiIfIied Economic 
Research about the existing cana1 system; 

(b) if so, the details thereof ; 

(c) whether the Vaid)'lllJathaD Committee 
appointed by Planning Commission in 1991 
bad gone into the queatioJl of disrepair of 
canal system; 

(d) if so, the details of the slept; re­
commeuded by the Committee for main­
tainfng an eflicient canal system ; 

Ce) whether the GoverDlDent bave made 
any State-wise statistical tvaluatioo about 
Joues of productMty in Alric:uhure due to 
disrepair of the c:anal system: 

(f) if so. the details thereof ; and 

(g) the steps taken by the Go\'ernment 
'0 far in this regard '? 

THE MINISTER OF STATE! IN THE 
MINISTRY OF URBAN DEVELOP 
MENT AND MINISTER OF STATE IN 
THE MINISTRY OF WATER RESOUR­
CES (SHRI P. K. THUNGON): (a) and 
(b) The National Council of Applied Eco­
nomic Research (NCAER) has taken up 
a study on operation and maintenance of 
major irrigation systems which j, under 
progres~. 

(c) and (d) Ye~ Sir. Fur mlUlltainillg 
efficient canal system, the Committee has 
recommended fixing norms for adequate 
o &: 1.1 and actually providing the same. 
consolidation of the system of managemenl 
tbIough Farmer's groups and raising th~ 

water in phases. 

(el to (g) No specific State-wise Statis­
tical evaluation bas been made about 
losses of productivity in agriculture due to 
repair of the canal system. However, the 
Government is seized of the problem and 
have initiated various programmes viz. 
rehabilitation and modernisation of canal 
'iystems, Command Area Development 
(CAD) programme, National Water 
Management Programme (NWMP), en­
couraging Farmer's participation in system 
management etc. which inter-a1ia aims at 
upgradini the system for optimi~ing agri­
cultura1 production. 

SuIJIddy OD Irription 

%. SHllI D. VENKATESWARA RAO: 

SHRI S. B. SIDNAL : 

Will the Minister of W ... TER RE­
SOURCES be pleased to state : 

(a) whether the Union Government are 
unable to sustain subsidy on irri~ation: 

(b) if so, the reasons therefor: 

(c) whether underpricing of water and 
poor recovery of cost has adversely affect­
ed the availability of the resources for 
management of water; 

(d.l if so. the deCUls thereof; 
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(e) whether the Government have ap­
pointed any committee in this regard; 

\ f) if '0, th~ recommendatiolls made ':l y 

tt~e said Committee; and 

(g) the action taken hy the (,oyernmelll 
in thb regard ~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP­
MENT AND MINISTER OF STATE I]'. 
THE MINISTRY OF WATER RESOUR­
CES (SHRI P, K. THUNGON) (a) to (d) 
There is a gap between revenue reali~ed 

through irrigation and related cbarges and 
t he cost of operation and maintenance of 
irrigatipn projects, It has been estimated 
that cumulative fmancial losses during the 
Seventh Plan period (1985--90J under the 
il'l'igation sector amounted 10 Rs. 3676.83 
crores without con~idering interest charge,. 
This has adversely affected ihc availability 
of rescurces for proper operation and main­
tenance of irrigation project" 

(e) and tiJ Yes, Sir. The suggestions of 
the Committee include: treating water rate, 
a, users charge; the objective of water 
charges is ultimately to recover cost; link­
ing revision of water rate, to til\! improve­
ment of the quality of service: reVlSlO1l 
and implementation of water rates in phase, 
consolidation of the system of Fanner 
group management; upgrading the system 
to higher level efficiency in w::ter use and 
productivity; setting up expen, group at 
the State level for working out norms for 
operation and maintenance and procedure 
for periodic review; setting up of autono­
mous boanh at the State level to review 
policy regarding cost of water, revising 
water rates and introducing " minimum 
financial return criteria. 

~g) Irrigation being a Stale Subject, 
decision on water rates can be taken only 
in consultation with the State Governments 
and the Administrations of Union Terri­
tories. With a view to go into the report 
of the Committee and to have a broad 
spectrum of tbe views on various recom­
meDdations made by the Committee. the 
Planning Commi.~ion has con6tituted a 

group of officials under the Chairmanship 
"f the Secretary, Plannin~ Commission. 

I Tram/arion I 

Sale of Idols 

97. SHRI PANKAJ CHOWDHRY: 

SHRI JANARDAN MISRA: 

SHRT ARVIND TRIVEDI: 

Will the Minister of HOME AFFAIRS 
he pleased to state : 

(a) whether the Central Bureau of In­
vestigation (CBT) has arrested so:ne person, 
engaged in selling idob of archaeological 
importance to the forei!!ners Juring the 
In st two month s ; 

( h) if so. the details thereof: 

(c) the action taken against them: and 

(d) the number and value of idols seized 
from their possession') 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. M. SAYEED) : (a) Yes Sir. 

(b) Two persons. namely, Parmanand 
Aggarwal and his son Ramesh Kumar 
Aggarwal, residents of Kantibanji, District 
Bolangir, Orissa were arrested in Delhi by 
lhe Central Bureau of investigation OIl 

10-10-93 and 12 Ashtdhatu idols suspected 
to be antiques were recovered from them. 
These idols were alleged to be stolen from 
temples/monuments in Orissa. Both these 
persons came to Delhi to sell these idols. 

Ie) A criminal case RC/9/93-SIU(XI) 
against the accused persons under sections 
411 IPC and Sec. 25(2) r/w 14(3) AAT 
Act, 1972 was re!!istertd hy the CRI 0n 
10-10-93, 

~d) 12 Ashtdhatu idols were recovered 
from them. The antiques are generally 
priceless and their exact value cannot be 
a sst'!ll!ed easily. 
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[English] 

Red Cross Society 

'18. SHRl RAi\1 PRASAD SlNlJH: Will 
lhe Minister of HEALTl-l AND FAj\,[)LY 

WELFARE be pleased io state: 

~a) the role of the Government with 
regard to management and fUllctioning of 
the Red CrO\\s Society in India: 

(b) the role of public in performing 
functions in the management of the Society: 

l c) the details of receipts and payment, 
of tbe Society during the last two years: 
and 

ld) the number of new br.lncbes of the 
Society opened during the last two years. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTII & FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR) (a) and (b) The Indian 
Red Cross Society is an autonomous body 
constituted by the Indian Red Cross Society 
Act XV of 1920. The management, func­
tions, control and procedure of the Society 
are regulated by its Managing Body. Under 
Section 4B of the Indian Red Cross Society 
·\ct. the Managing Body consists of a Chair­
man and six Members to be nominated by 
the President and twelve members to be 
elected by the State Branch Committees. 

(c) Available information is as follows: 

(Rs. in crore~) 

lllCOme 

Expenditure 

1990 !991 

2.03 
2.43 

3.22 
3.70 

(d) During the last two years, about 10 
new branches of Society were opened. 

COIISIJIDPfiOD of Coal 

99. DR. KARTIKESW~ PATRA: 
Will tbe Minister of COAL be pleased to 
<;tate : 

(a) the total quantity of coal required 
annually for internal consumption in the 
country ; 

(h) the coal mine-wise capacity of pro­
duction and the actual prodUction to meet 
the demand; 

\ c) whether there is any dilference in 
having royalty for different States: and 

(u) if so, Ihe details thereof ~nu the 
I'casous therefor? 

THE MINISTER OF STATE Of THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA) (a) Total demand for raw coal 
as assessed by the Planning Commission for 
internal consumption in the country fOI' 

the last three years are given below: 

1991-92 . 
1992-93 . 
1993-9-t . 

(1.11 million tonnes I 

245.00 
258.10 
1~R.80 

( b) Coal company-wise capacity vis-a-vis 
production during the la<;t year is given 
below: 

Company 

ECl 

BCCL 

CCL 

NCL 

WCL 

SECL 

MCl 

NEC 

Total CIL 

SCCL 
--~-~----

(FillS. in million lonnes) 
1991-93 

(Provisional) 

Capa- Pro-. Q~age 
city duchon 

35.43 24.0.+ 67.85 

36.18 28.06 77.50 

32.40 32.38 99.94 

33.21 30.70 92.44 

27.85 25.75 92.46 

44.62 46.02 103.14 

17.39 23.14 133.06 

0.90 1.10 122.22 

227.98 211.19 92.64 

24.35 22.51 92.44 
- ------------

( c) and (d) Royalty fJI'I coal is being 
levied by the Government under section 9 
of the Mines &: Minerals • (Regulation & 
Development) Act, 1957. The rates of 
royalty on coal are fixed by Govt. after 
considering the recommendations of the 

Study Group set up for tbe purpose. 
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For fixation of .royalty, coals have been 
divides into different groups based on their 
quality. Coals produced in Andhra Pradesh 
have been formed into a separate group. 
Similarly coals produced in the States of 
Arunachal Pradesh, Meghalaya and Naga­
land have also been placed in a separate 
group for fixing rates of rOY'iIty. Further. 
while revising rates of royalty on coal w.eJ. 
1-8-1991, the revised rates of royalty were 
not made applicable to the States of Assam 
and West Bengal since these States were 
continuing to levy and collect cases on coal. 

r fralls/alioli j 

IrrlptioD Projecl~ 

100. SHRI BHOGENDRA JHA; Will 
the Minister of WATER RESOURCES be 
pleased to state : 

(a) the present !>tatus of Karnali and 
Panchashwar irrigation projects: and 

(b) the present position about Tanakpur 
dispute between India and Nepal 0 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRJ P. K. THUNGON); (a) Agreement 
(lD Karnali Project parameters have not 
been reached between India and Nepal. 
Joint Detailed Project Report of Panchesh· 
war Project could not be finalised due to 
non-completion nf detailed surveys and 
investigations. 

Name of the Party/Company 

( b) The Project has started operating 
since March 1992 based upon the under­
standing reached at the Prime Minister', 
level. The acceptance by the Nepalese 
Parliament i~ awaited. 

[lingLisilj 

Oil Refineries 

101. DR. KRUP ASINDHU BHOl: 
Will the Minister of PETROLEUM AND 
i"ATURAL GAS be pleased to state; 

(a) whether some foreign companies 
are keen to set up oil refineries in India; 

(b) if 50, the details of the foreign com· 
panies who have expressed their intentions 
in this regard: and 

(C) the action taken by the (jovernment 
in the matter 0 

THE MINISTER OF STArE OF THE 
MINISTRY OF PETROLEUM AND 
0lATUR!\L GAS (CAPT. SATISH 
KUMAR SHARMA); (a) to (c) A fe\\ 
foreign parties have evinced interest in set­
tillg up of refineries in India. At present. 
the Oman Oil Company Limited has signed 
two separate Memoranda of Understanding 
on 13-3-1993 at Muscat to set up two re­
fineries of 6 MMTPA each b Central India 
and Western India with BPCL and HPC'L 
respectively. 

Further. private parties having colla· 
boration with foreign parties have also been 
issued Letters of Intent b~' the Government 
of India. The following al'e the names of 
'llch parties/companie~ :--

Capacity Location 
------- - -----

I. Mis. Reliance Petroleum Ltd. in collabo­
ration with multilateral agencies/foreign 
institutions/foreign investors. 

Mis. Ashok Leyland with Gotco of USA 

3. Mis. Essar Investments Ltd. with Mis. 
Chandaria Group, Switzerland. 

4. Mis. International Petroleum S.A. (BVI), 
Switzerland_ 

" Mis. T.R. Datla, Hyderabad (MIS. Black 
Gold Refineries Ltd.) in collaboration with 
Mis. Phoenix Engg. Corpolation, USA. 

9 MMTPA 

(> MMTPA 

9 MMTPA 

5 MMTPA 
(Expandable 10 
10 MMTPAl 

::!.S MMTPA 

Salaya, 
Jamnagal. 
Gujarat. 

Orissa. 

Vadinar, Gujarat. 

West Coast. 
Gujarat. 

\Isakhapatnam. 
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[Translation] 

102. SHRl BRAHMANAND MANDAL: 
Will the Minister of WATER RFSOURCES 
be pleased to ostate : 

(a) the total amount allocated by the 
Union Government to Bihar for 'Nala 
Irrigation' scheme; 

(b) the amount released so far; and 

(c) the time by which the remaining 
amount is likely to be released '! 

. THE MINISTER OF STATE IN THE 
MINISI'RY OF URBAN DEVELOP­
MENT AND MINISTER OF STATE IN 
THE MINISTRY OF. WATER RE­
SOURCES (SHRI P. K.. THUNGON) (a) 
to (c) Planning Commission apptoves 
sectoral allocation for the State Annual 
Plans with earmarked outlays for selected 
projects. Specific outlays fer various 
schemes are ptovided by the States in their 
budgets. No major or medium project by 
name "Nala Irrigation Scheme" has been 
received at the Centre from the State 
Government for techno-economic clearance. 
Also, no such project is mcluded in 1993-
94 Annual Plan proposal of the State 
Government of Bihar. 

I English] 

Osypa Supply in AIIMS 

103. SHRI JITENDRA NAnl DAS: 
W'JJ1 the Minister of HEALTH AND 
FAMR.Y WELFARE be pleased to state: 

(a) Whether for want of oxygen supply 
the operations are being stopped/postponed 
in ADMS oft and on ; 

(b) H so, the R8IIOIlS therefor; and 

(c) the action taken by Government in 
this regard ? 

THE..e£PUTY MINISTER IN 1HE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR) : (a) to (c) No Sir. 

However, some temporary shortage in the 
supply of medical gases was experienced 
on a few occasions in the recent past due 
to the Truck Operators' Strike as a result 
of which routine operations which could be 
postponed, were deferred, 

Closed COllI MIaes 

104. SHRI HARADHAN ROY: Will 
the Minister of COAL be pleased to state : 

~a) the details of the closed coal mines 
in West Bengal under the Eastern Coal 
Fields Limited after nationalisation; 

( b ) Whether the Union Government 
have any plan to reopen these mines; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRl AlIT 
PANJA) (a) According to information 
furnished by Coal India' Ltd. (CR.) 43 
mines have been closed in West Benpi 
under the eontrol of Eastern Coalfields 
Ltd. after nationlisation. The names of 
these mines are as under :-

(l) Sanctoria 

(2) East Jemehari 

(3) Ratibati 5 &: 6 

( 4) KLS Chalbalpur 

(5) Khas ChalbaJ,pur/Cbalbalpur 

(6) New Jemeharl KhaS 

(7) Pure Seanole 

(8) Damode 

(9) SitaJdasji 

(10) Balmi Dishergarh 

(11) North Brook 

(12) Gogilal Adjoy Bank· 

(l3) MBDderbon 1,2 &: 4 PITS 

(14) DeoIa 

(15) Baradhemo 



161 Written Answers AGRAHAYANA 11, 1915(SAKA) Written Answers 162 

(16) Bank S;mlia 7 &: 8 PITS 

(17) Bright's Rana 

(18) Madhusudanpur 1 &: 2 PITS 

(19) Central Iamuria 

(20) Iotejanaki 

(21) Rana OC 

(22) Dhanadadih OC 

(23) Tara UG 

(24) Nabakajora OC/Ghanshyam OC 

(25) Ratibati OC 

(26) Purushottampur OC 

(27) Peidih 

(28) Nimcha OC 

(29) Seembpur OC 

(30) Mahabir OC 

(31) Rana 

(32) New Satgram/Central Sat gram 

(33) Alkusha Gopalpur OC 

(34 ) Bena!ee 

(35) Kenda/Dobran::: OC 

(36) Darula 

(37) Krishnanagar 

(38) Seetalpur 

(39) Shankarpur 

(40) Girimint 

(41) New Ghusick 

(42) Mahabir 

(43) Kankartola 1 & 2 

" b} to (d) Most of the 3bove said mines 
Ilavr been closed due to exhaustion of 
j ~sel 'C:', Some units nave also been closed 
un "afely <.:on"id.:rations like fire, drowing, 
unv.orkable thickness of seams, unecono­
mic ,,(I'pping ratio etc. There are no plans 
fOr reopening of these mines in the imme- ' 
diate future. However, in some cases coal 
llX'erves in lower seams of the dosed units 
could be planned/worked through regroup­
ed mines/projects. 

94-L/8258LSS-13 

Population Research Centre in Alldaman 
a'lld Nieobar Islands 

105. SHRI MANORANIAN BHAKTA: 

Will the Minister of HEAL1H AND 

F AMIL Y WELFARE be pleawd to state: 

(a) whether there is any proposal for 
the establishment of a PC'pulation Research 
Centre in the Andaman and Nicobar 
Islands; 

(b) if so, the details thereof; and 

(c) the time by which it is likely to be 
~et up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) No, Sir. 

(b) and (c) Do not arise. 

Funds for River Watel"l Linkage 

10". SHRI VlJAY NAVAL PATIL; 
WJI the Minister of WATER RESOURCES 
be pleased to state: 

(n) whether the Government have recei­
ved a1~y proposal from the NRls to raise 
funds for linkage of m3jar rivers in the 
country ; I 

(b) if so, the details thereof and action 
taken by the Government thereon; 

(c) whether the Government have for­
r.1Ulaled any plan to link major rivers to 
control drought and floods in the country 
in coordination with NRI's propcsaI; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
",llNISTRY OF URBAN DEVELOP­
MENT AND MINISTRY OF STATE IN 
THE MINISTRY OF W-\Tl:iR RE­
SOURCES (SHRI P. K. THUNGON) (a) 
No such proPQ5al has been received. 

(b) D.les not arise. 

(c) and (d) N' ,J slich plan has been for­
mulated. However, a Nat'onal Perspective 
for WM::r Resources Development prepared 
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by Government envisages inter-linkages 
between various penisular ';vers and Hima­
layan rivers seperately for transfer of water 
from water rich basins to water short 
bll.liins for optimum utirsation o~ water 
reiiOUI'ces. Government has e,!abEshed 
National Water Development Agency 
(NWDA) in 1982 for forming up these pro­
posals. A total of 36 water transfer links. 
17 under peninsular component and 19 
under Himalayan component have been 
identified by National W,;ter Dev~kpnent 
Agency. 

[Tralls!alion] 

AlTest of Satyagrahis 

107. DR. RAMESH CHAND TOMAR: 

SHRI PRABHU DAYAL 
KATHERIA: 

SHIH SURYA NARAIN YADAV: 

Will til. Minister of HOME AFFAIRS 
be pleased to stat.: 

(a) whethor the po};ce recently arre~toJ 
aad brought the Bhasa Satyagrahis !lili!d­
cuffed in the court, who have been staging 
t1hama outside the Union Public Service 
Commissiol'!. building for the last five year~; 

(b) if so, the reasons therefor; and 

(c) the actien taken against the guilty 
penoB5 ? 

mE MINISTU OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRf 
P. M. SAYEED) : (a) and (b) The Delhi 
Police have reported that six Bhasa Satya· 
&rahis were arrested on 1-11-93 in a cast' 

reJiatere:d ull 34113. IPC at Police Station 
Til. Marl, New Delhi while they were 
staging Dharna and blocking the main 
JAto of Union Public Service Commission. 
They were causing obstruction to the pas­
scCII-by and shouting :tnti-Government 
Ilogans. 

(c) Departmental enquiry has been 
erdered against the guilty police ofticials 
ieuud responsible fOr the hand·cuffing of 
.llasa Satya,rahis. 

'_._. __ .' ._ .. ____ . ___ ~.o:-= .. _ .. _ .. _. 
[Glullish] 

Royalty on Crude Oil 

108. SHRI SHANKERSINH VAGHELA: 
Will .i,e Min;ster of PETROLEUM AND 
",ATtJRAL GAS be pleased to state: 

(a) the amount of royalty on crude oil 
yet to be paid to the States, Sta:e·Wise ; and 

(b) the cr'ter;a for fixing up this royalty? 

THE Mli'liISTER OF STATE OF THE 
\U;"ISTRY OF PETROLEUM AND 
~~ATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) (a) ROiaity in crude 
oil is being regularly paid to the concer· 
i.cd State GClVanments except the Govern­
ment of "l agaland which has yet to com­
lllul'icale the authori!y to wbon the royalty 
'5 to be l'a'd. The royalty due to the Guvt. 
l f NagnLnd as ... ! the end of )9Q 2-93 was 
Rs. 28.95 crores. 

(b) Royal'v ;;1 respect of mineral oil i~ 

pa yable ll!'der the provisions 01 Section 6:\ 
of the OJfidds (Regul;,t.ion and Develop­
ment) Act, 1948 and the Petroleum and 
Natun~1 Gas Rules. 1959. . .. ccording to 
th~e provisior.s rate of royalty shall not 
exceed 20% if the sale price at the oilfields 
or the ,>i) well-head. The rate of royalty 
'hal! nt't be enhanced more than once 
durilig any period of three years. 

Spre 'ding of Aids ill Tiropati 

109. SHRJ GURUDAS KAMATII : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Triupati, one of the richest 
temple is in the stom of spreading of AIDS 
among the p;lgrims vi!liting the shrine; • 

(b) if S0, the details thereof <'nd the 
reasons therefor: and 

(c) the steps taken or rroro~ed to be 
taken in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMll.Y 
WELFARE SHRI PABAN SINGH 
GHATOWAR): (a) to (c) One of the 
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known mode of transmiKion of HIV infec­
tion from one individual to another is 
through blood and blood-products. Unsteri­
I:sed needles and syringes and any kind of 
uns'erilised skin-piercing instrument can be 
dangerous in this context. Since a lot of 
tonseuring gets done in the temple town of 
Tirupati. there is always a potential hazard 
if the razors used for this purpose are not 
properly sterilized before every use. The 
authorities in Tirupati have ;(!ready c~cided 
tn ir;stitutionali\ie 8n arrangement under 
which fresh razors would be u~ed in ellch 
case of tonsuring. 

Nationl Water Preject Scheme 

110. DR. AMRIT LAL KALlDAS : Will 
t:,e Minister of WATER RESOURCES be 
pleased to state : 

(a) whether any National Water 
l\lanagement Project has been sanctioned 
by the Union Government for implemen­
tation in Gujarat; 

(b) if so, the details thereof and the 
[!reas of agr:cultural land to be covered 
under the scheme; 

(c) the estimated cost likely to be incur­
red thereon; and 

(d) the time by which it is likely to be 
completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP­
MENT AND MINISTER OF STATE IN 
THE MINISTRY OF WATER RE­
SOURCES (SHRI (P. K. THUNGON) : 
(a) and (b) Yes, Sir. Two projects namely 
Dharo: Reservoir Project covering an area 
of 12.980 ha. and Mashwoo Reservoir Pro­
jecl covering an area of 6,800 ha. have 
been sanctioned for implementation. 

(c) The estimated cost likely to be in­
curred i~ Rs. 7.S3 crores. 

(d) Likely date of completion is 31st 
March, 1"5. 

[Trans/ation] 

Sherta:e of ~ ill C.G.B.S. Dis­
pe .... ee 

111. DR. LAL BAHADUR RAWAL: 

SHRI MOHAN RAWALE: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleabed to state: 

(a) whether attention of the Government 
has been drawn to tbe news-item captione4 
'Two faces of C.G.H.S." appearina in the 
"J~d:a!1 Express" dated November 15, 1993. 

(b) whether there is acute shortap of 
,:ssent'al medicines in the C.G.H.S. dis-­
pensar1es: 

(c) if so, the reawns therefor; and 

(d) the sieps taken by the Govemme.at 
10 ensure the regular supply of medicinCl! 
to Ihe C.G.H.S. dispensaM? 

TilE DEPUTY MINISTER IN mE 
:,\Hl'{iSTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
Gl-L\TOWAR) : (a) Yes, Sir. 

l b) to (d) Some shortage were due to 
lags in the supply of medicines. Efforts 
ar~ being made to streamline the supply 
position. The position has further improved 
through procurements made from local 
chemists. 

[English] 

Expansion Pllm of Gail 

112. SHRI R. SURENDER REDDY: 
Will the Minister of PETROLEUM AND 
l'iA TURAL GAS be pleased to state: 

(a) whether the Government have given 
their final approval to the expansion pin 
of the Gas Authority of India; 

(b) if so, the details of the projects to 
be covered by the expansion indicatin& 
expenditure involved on each project, 
foreign exchange component therIof, 
objectives to be achieved thereby, in~ 
in HBI pipeline capacity, increase of ... 
prodUCtiOIl capacity, etc; •• i 
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(c) when the work on the projects is 
likely to start and completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) to (c) A pro­
posal for the expansion of the capacity of 
the HBJ Pipeline of tie Gas Authority of 
India Limited from 18.2 MMSCMD to 
33.4 M.l\II"SCMD is under consideration of 
the Government. The project is likely to 
be completed in 40 months from the date 
of approval. 

Private Sector in Oil' Fields 

113. SHRI DHARMANNA MON-
DA YYA SADUL: Will the l\linister of 
PETROLEUM AND NATURAL GAS be 
pleased to state: 

(a) whether the Government are con­
sidering to allow private ,ector the explora­
tion in selected oil fields in the near future; 

(b) if so, the details therefor; and 

(c) the guidelines/terms and conditiom 
laid down in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA): (a) Yes, Sir. 

(b) In August, 1992, Government of 
India invited foreign and Illdi;m private 
companies to participate in the develop­
ment of 21 small sized and 12 medium 
sized oil and gas fields. A total of 117 bids 
have been received by the last date viz. 
31st March, 1993. 

Government of India has ar,ain in Octo­
ber, 1993, invited Indian and foreign pri­
vate companies to participate in the deve­
lopment of 33 small sized and 8 medium 
~ized oil and gas fields. The last date for 
receipt of bids is 31st March, 1994. 

(c) The salient terms and conditjons 
laid down are : 

(i) The medium sized fields would be 
developed throuabjoint ventur ... 

(ii) 

between Oil and Natural Gas Com­
mIssion (ONGC)/Oil Inula Limited 
(OIL) on the one hand and private 
companies on the other. T'nese Joint 
vestures could be either incorpora­
or unicorporated ventures. Where 
Where incorporated, ONGC/OIL 
would have a 49% share in the 
equity. In unicorporat~d ventures, 
ONGS/OIL share would be 40%. 

The small sized fields would be 
developed by companies on their 
own, w:th no participation by 
ONGC/OIL, under production shar­
ing contracts to be signed by the 
companies with tbe Government of 
India. 

(iii) Provisions also exist for: 

(a) payment of signature/production 
bonuses; 

(b) for bearing their share of statutory 
levIes like royalty, cesl, customas 

duty, sales tax etc.; 

(c) for a levy of income-tax at a 
fixed rate of 50% (without wr­
charge) . 

(iv) The Government of India would 
have the right of first refusal in 
respect of the oil and gas produced 
u'1der such ventures. 

Traffic Hazards 

114. SHRI JEEWAN SHARMA: Will 
the Minister of HOME AFfAIRS be 
pleased to state: 

(a) whether the traffic police of Delhi 
has raised objection to the putting up of 
big multi-coloured hoardings at the inter­
sections causing traffic hazards and drawn 
the attention of the concerned aothorities/ 
agencies toawards the regulations contain­
ed in Delhi Control on Erection and Exhi­
bition of Advertisement Devices Regula­
tions Act, 1980; and 

(b) if so, the action taken thereon? 

mE MINISTER OF STATE IN TIm 
MINISTRY OF HOME AFFAIRS (SHRT 
P. M. SAYEED) : <a) Yes, Sir. 



169 Written Answers AGRAHAYANA IJ, 1915 (SAKAl Written Answers 170 

~r The Delhi Traffic Police have issued 
31 notices to the concerned advertis;ng agen­
cies have also been asked to take necessary 
traffic hazards. The concerned civil agen­
cies have also bten asked to take necessary 
action against the adverlisers. 

[Translation] 

Wages to Coal Workers 

ll5. SHRI RAM BADA~: Will the 
Minister :of COAL be pleascd to state: 

(a) whether the Coal In'fa Ltd. have 
formulated any policy for payment of 
wages to coal labourer~; 

( b) if so, the details thereof; and 

(c) the other facilities likely to be pro­
vided for their upliftment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA) : (a) to (c) Since national!sation 
of coal industry, Coal India Limited has 
been adopting a time tested policy of deter_ 
mi nation of wages, alJowanc~s and fringe 
benefits including housing, water supply. 
medical filcilities etc. to its workers throu,r:h 
joint Bipartite Committee of Coal industry 
IJBCCf) consisting of the representatives 
of Cenral Trade Un:ons and the Manage­
ment of Coal In~ia Ltd. and it! subsidiaries, 
Singareni Coollieries Company Ltd., Raw 
Mater;a]s Division of Steel Authority of 
India Ltd. and Tata Tron & Steel Company 
Ltd. 

So far, four ,uch National Coal Wage 
Agreements have been slIccessfully complet­
ed. The 5th JBCCT is under the process 
('~ constitution. 

[English] 

Coal Pl'oduction 

116. SHRI RAMCHANDRA VEERAP­
PA: 

SHRI MAHESH KANODIA: 

Will the Minister of COAL he pleased 
to state: 

(a) whether the coal production in the 
country is stagnant; 

(b) if so, the reasons therefor; 

(c) the rate of increase or decrease with 
respect of target of coal production during 
"ach of the last three years; and 

(d) the measures proposed by the 
Government to modernise coal-mining 
operat'ons keeping ill view the health and 
sa fety of miners? 

TI-IE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AlIT 
P.\NJA) : (r.) No, Sir. 

(b) Does not arise. 

( c) The target and actual coal produc­
tion ~nd the rate of increase during the 
last three years was as below: 

Year T ... rge, of Actual 
coal coal 
Pro- pro-
duction duction 

1990-91 221.00 211.73 

1991-92 228.00 229.28 

19<;2-93 233.20 238.33 

(PrOvisional ). 

Rate of 
increase 
in actual 
pro­
duction 
over 
previO~IS 
year 

5.4 ~. 

8.3% 

3 9o,~ 

(d) New mining technologies introduced/ 
be;ng introduced for extraction of coal 
include adequate provision for safety and 
health of mine workers. The coal com­
panies are also required to strictly adhere 
to the safety regulations in all the mining 
operations. ln some of the deep and gassy 
underground mines telemonitoring equip­
ment for constant monitoring of under­
ground environmental conditions like tem­
perature, humidity etc. have been intro­
duced. Adequate provision for ensuring 
safety and health of workers are also made 
in the, openca~t mines. 
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Ne .... Item "Who elIDing tile .... hi ... 
Healtb MbIiIU'Y" 

117. SHRI MOHAN RAWALE: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to stale: 

(a) whether attention of Government 
has been drawn to the news-item captioned 
'Who calling the shots in the Health 
Ministry' appearing in the "Indian ExpreSll" 
dated October, 29 1993; 

(b) if so, the facts and details thereof; 

(c) the reaction of the Government 
thereto; and 

(d) tht details of the corrective steps 
tak.en and the outcome of the stepa taken? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) Yes, S:r. 

(b) to (d) The Government of India 
has been concerned about the ill·effects of 
tob<lcco CO!1sumption f()f a long time. In 
fact. India was one of the first countries 
in the World to enact an anti-Tohacco 
lagislation way back in 1975, names the 
C:garettes (Regulation of Production, 
Supply and Distribution) Act, 1975. Sub­
sequently it was noted that the \ Statutory 
warning as provided for in the ahove Act 
did not produce the desired result. It was 
therefore felt that a more comprehensive 
legislation is necessary. The Ctntral Coun­
cil of Health and Family Wt!lfare had 
recommended for such a comprehensive 
measure way back in Fabruary, 1988. 

Accordingly the Government bad pro­
cessed the matter in consultation with all 
concerned and after careful consideration 
it bas since been decided to bring forth a 
comprehensive nati-tobacco Legisation 
before Parliament. 

The imputation in the preSl reJ:ort about 
this decision having beoa taken nnder in­
ftuIace of any extermd qency ill both fakt 
.... , .... "'C. 

Guill .. Worm DiN .. 

118. SHRI SYED SHAHABllDDIN: 
WiH"1he Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the present level of incidence of 
Guinea worm di!!ease in the country; 

(b) the number of cases reported during 
each of the last three years, ,enr-wise; 

(c) the names of districts, Statewise, 
w;th high incidence of the disease; and 

(d) the steps taken by the Government 
for eradication of the disease as well as 
for environmental improvement in the 
afT ected areas? 

THE DEPUTY MINISTER lN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE <SHRI PABAN SINGH 
GHATOWAR): <a) During 1993 (upto 
October) 714 pat;ents mffering from 
GuineJ. wonn disease have been detected. 

(b) The number of cases dete.;tcd during 
the last three years are as fol!,)ws : 

1991 

1992 

1993 
(Up:o:Oclober ) 

2185 
1081 

714 

(c) High incidence of the dlSf:3se has 
been found in the following districts. State-
wise: 

State 

I. Madhya Pralk,h 
2. R~ja~than 

Disiric!s 

I. Dha. 
I. Jodhpur 
2. Nagpur. 

(d) Steps taken include: 

(i) Guinea worm case defection and 
continuous surveillance. 

(i i) Vector control by the application 
of Iomephes in unsafe water 
sources. 

(iii) Health education. 

(iv) Trained manpower development. 

(v) Provision and maintenance of safe 
drinking water supply on priority in 
em ... w_ "'_ic viD ..... 
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Vloleace ia Coal MiAII 

119. SHRI GOPINATH GAIAPATHI : 
Will the Minister of COAL be pleased to 
state: 

(a) the re""ons for the increasing vio­
lence in ',he coal mine areas; 

(b) whelhe.r the; Unoi...1 Government 
prOpose to entrust security charge to the 
Central Reserve Police Force (CRPF) ; and 

(c) :f so, the details there()f? 

THE lvllNISTER OF STATE OF THE 
1,1IN1STRY OF COAL (SHRI AJIT 
PANJ.\): (a) We have no evidence of 
increasing violence in coal mine area. 

(c) Does not arise. 

Sa[ety Pro'l'moDl in Oil IudUltry 

120. SHRI GEORGE FERNANDES: 
Wil! the :r .... [ni,t~r of PETROLEUM AND 
:-1 A TURAL C;. \ S be pleased to ~tate : 

fa) whether the C"·,,crnment propose to 
sd Uf) any 'Con:m·:',.e to examine the 
:'dequacy of safety prov:sic':s in the exht­
ing rules relating to the oil industry; and 

(b) if so, the e?':t'ls there"f? 

THE MINISTER OF STATE CF n-~E 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) and (b) There 
:' a full fledged Oil Industry Safety Direc­
torate under this Ministry to review and 
up<hte the safety provis;ons relating to Oil 
Tndustry, Ministry of Industry, Govem­
ment of Tndi'! has in June 1993 constituted 
;1 committee under the Chairmanship of 
(,hief Controller of Explosives in which 
Oil Industry Safety D:rectorate is repre­
sented ''To frame Rule Governing the 
storage. Transportation and processing ("If 
Cry~,:enic material/hazardolls chemicals 
nnd 'ubstances". 

Cost of EdocatlDl Doctors 

121. SHRI ANNA JOSHI: Will the 
Minister of HEALTH AND F AMIL Y 
WELF ARE be pleased to itate: 

(a) the average cost involved in giving 
education to a doctor in the country and 
the number of doctors available at present; 

(b) the number of doctors gone abroad 
for higher educafon in the last three years; 
and 

(c) the number out of them who have 
come back to the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) The cost of tfaining 
one medical student for the entire courses 
v;'ries from R3. 3 lakhs to Rs. 5 lakhs 
depeading upon the institution where the 
student undergoes training, As per Central 
Bureau of Heal'h Intelligence reports 
405,253 doctors are registered with State 
Medical Councils as on 31-12-1992. 

(b) and (c) As per information available 
with the Central Bureau of Health Intelli­
gence, the number of doctors trained abroad 
nnd those having returned to the COULtrv 

during the last' three years is as folhws": 

Year ,,;nd;r~_-s 1"0. No. 
Regis- Returned 
lered 

31·12·J990 SEl3 2800 

::1-11·J991 5887 2835 

.' '-12-1992 5949 2850 
--,-~-- --~ 

. __ -----

r Translation 1 

Smuggling of Aaimals 

122. SHRI MAHESH KANODIA: Will 
the Minister of HOME AFFAIRS be plea­
sed to state : 

(a) the. number of cases of smuggling of 
animals across the border detected by the 
Government during each of the last three 
yean; 
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(b) the action taken/being taken against 
these smugglers; 

(c) the steps taken to check such cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. M. SAYEED): (a) The Year-wise figu­
res as available are as follows: 

Year 

1991 

19')2 

1993 
(Upto C)G:ober) 

No. of Ca,:;s 

6911 

5272 

4664 

~b) Strict vigilance is maintained and 
!IIl1ugglers apprehended by the security 
forces are handed over to the Customs 
Authorities and the State Police for appro­
priate action. 

(c) Several steps have been taken to pre­
vent smuggling of animals across the bor­
der. These steps include strengthening of 
the Border Security Force to reduce the 
gaps between border outposts; intensified 
patrolling; erection of OP Towers along 
the international border and supply of night 
vision devices, binoculars etc., for better 
observation and patrolling in the riverine 
areas. 

Utilisat,on of Gas 

123. SHRI N. I. RATHVA: Will the 
Minister of PETROLEUM AND NATU­
RAL GAS be pleased to state: 

(a) the progress made so far in regard 
to utilisation of gas explored from sea in 
Gujarat itself; 

(b) whether the Government have receiv­
ed any proposal from the State Govern­
ment in this regard; 

(c) jf so, the details thereof; and 

(d) the time by which it is likely to be 
finalised? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (d) Requests have been 
received from the State Government for 

the .ation of gas from tbe Tapti fields 
which have been offered for development 
as joint ventures. It has, however, been de­
cided to bring gas from Mid-Tapti and 
South Tapti fields to Hazira to meet exist­
ing commitments Ex-Hazira and along the 
RBI Pipepile. 

[English] 

Irrigation Projecls 

124. SHRI BOLLA BULl RAMMAYA: 
SHRI D. VENKATESHWARA 

RAO: 

Will the Minister of WATER RESOUR­
CES be pleased to state: 

(a) whether the Union Government have 
agreed to provide additional financial 
8ss"(ance to the State Governments for 
completion of on-going irrigation projects; 
and 

(b) if so, the details thereof; State-wise? 

THE 1\f1NISTER OF STATE IN THE 
Ml"JISTRY OF URBAN DEVELOPMENT 
:\ND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P. K. THUNGON): (a) and (b) 
No, Sir. However, as a special c;\se it has 
been agreed to provide additionnl central 
assistance to the extent of Rs. 55/) crores 
for the completion of Sardar Sarovar Pro­
ject to compensate the loss of US $ 165.541 
million due to disengagement of the p~oject 
from the World Bank Group assistance. 

Aids and Cancer Patients 

125. PROF. UMMAREDDY VENKA­
TESHW ARLU: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleasoo to slate: 

la) the likely number of people who will 
be affected by AIDS and lungs cancer by 
1999, separately; 2nd 

(b) the details of the programmes chalk­
ed out to combat these dreaded diseases? 

THE DEPUTY MINISTER IN THE 
MfNISTRY OF HEALTH AND FAMILY 
WELFARE (SI·mI PABAN SINGH GHA­
TOWAR): (a) It has been estimated that 
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-------- ------------------------
if tlr. current pace of transmission of 
HIV is not broken, there may be more 
:ban 1 million AIDS cases in tne country 
by the hlFn of the century. It has also 
Mltn esti.mated that the corresponding 
figur~ fOr people affeced by lung cancer 
would be approx. 41,000. 

(h) Since there is no cure of vaccine 
om lilV / AIDS, the accent of the prog­
-amme is on geo.eration of nwareness about 
)reventive m~thods and approaches, con­
lmj of sexually transmitted diseases and 
t>k:\Od safety and rational use of blood. 
:or cancer control programme, emphasis 
iii pn prevention, early detection and aug­
nentation of treatment facilities in the 
;(luptry. This includes (i) Setting up of 
:::obalt Therepey facilities; (ii) Augmen­
tation of District Projects; (iii) DevelOp. 
ment of Oncology Wings in Government 
iospitals/Medical Colleges; (i,v) Health 
~ducation; and (v) Assistance to Volun­
:ary Organisations. 

Ganga Waters Sharing 

126. SHRI VILAS MUTEM NAR: 

SHRI CHITTA BASU: 

SHRI SANAT KUMAR MAN· 
DAL: 

Will the Minister of WATER RESOUR­
::'ES be pleased to state: 

(a) whether talks were held recently 
)etween India and Bangladesh on Ganga 
'Vaters sharing; and 

(b) if so, the outcome thereof? 

THE MINISTER OF STATE IN THE 
\fINISTRY OF URBAN DEVELOPMENT 
A.ND MINISTER OF STATE IN THE 
.!INISTRY OF WATER RESOURCES 
'SHRI P. K. THUNGON): (.a) and (b) 
'aIls were held in March 199~ on shar­
ing the river waters between India and 
3angladesh during t he meeting of Indo. 
~angladesh JOLnt Committee of Experts. 
fhe two sides held indel'th discussions 
'0 work for an equitable, long term and 
~Jlrehen!\ivc arrangement for sharing 
.he flows of Ganga. Tistll and otber major 
·ivers. 
94-L/S2S8~S--14 

National Council of Applied Ecooomic 
Research Survey 

127. SHRI JEEWAN SHARMA: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to refer to the 
reply given to Unstarred Question No. 193 
dated November, 24, 1992 and state: 

(a) whether the National Council of 
Applied Economic Research has si.nce 
completed their survey and submitted the 
report; 

(b) if so, the details thereof and the 
action taken thereon; and 

(c) whether the remaining complaints 
have since been investigated if so, the 
details thereof and the action taken there 
on? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WEl.FARE (SHRI PABAN SINGH GHA­
TOWAR): (a) Although the National 
Council of Applied Research has complet­
ed i.ts survey, it has not yet submitted the 
report. 

(b) Does not arise. 

(c) Out of 78 complaints, 68 have been 
attended to. 

n.D.T. Residues Found in Milk Samples 
128. SHRI G. DEVARA Y A NAIK: 

SHRI V. SREENIV ASA PRA­
SAD: 

SHRI TARA CHAND KHAN­
DELWAL: 

SHRI SANAT KUMAR MAN­
DAL: 

Will the Mini.ster of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether attentilon of Govednment 
has been drawn to a news-item captioned 
"DDT residues found in milk samples" 
appearing in the Times of India dated 
25th October, 1993; 

(b) if so, whether the contamination of 
bovine milk with' residues of DDT and 
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other pesticides have been found in exce~­
sive; and 

(c) if so, the steps taken to provide 
milk free from DDT residues '1 

THE DEPUTY MINISTER IN THE 
\UNISTRY OF I-lEAL TIl AND FAMILY 
WELFARE tSHRI PABAN SINGH (;I-IA­
rOWAR): (a) Yes, Sir. 

(b) Out of 2205 samples of Bovine milk 
analysed for HCH and DDT, 608 sample~ 
were found containing Gamma HCH 
residue more than prescribed limit. but 
DDT Complex residues in all samples 
were within the prescribed limit of J .25 
ppm. 

(c) The Food (Health) Authorities of 
the States and Union Territories have 
been alerted to be more vigilant about 
such foO;d contaminants and to draw 
maximum number of samples of milk. 

Normalcy in J&K 

129. SHRI SHRAVAN KUMAR 
PATEL: Will the Mini,tcr (If HOME 
AFFAIRS be plea .. ed to state: 

(a) whether any fresh initiative has been 
taken by the Government during the last 
four months to restore nOlmaly in Jammu 
and Kashmir; 

Ib) if so, the details thereof; and 

(c) the time by which a democratic set 
up is likely to be revived in the State '! 

THE MINISTER OF HOME AFFAIRS 
- (SHRI S. B. CHAVAN): (a) to Ic) The 

Government are keen to restore normalcy 
and reactivate the political process in 
J&K at the earliest. Varous :;teps have 
b!en . taken during the past few months 
towards this end, Apart from streamlin­
ing the security arrangements and step­
ping up the pressure on the millitants to 
reduce the fear of the gun. particular 
attention is being paid to the reactiva­
tion of the local administration and brid­
ging the gap. between the administration 
ilnd the people. Special efforts are bein~ 

m<Jde to step up development and ecO­
nomic activity. Minister of State (Internal 
Security) took a series of meeting with 
'o'flicials of the Central and State Govern­
ments to develOp plans for this purpose 
and the matter is being regularly follow­
ed up. Efrorts are also being made by 
various Departments/Organisations includ­
ing the Central para military forces to 
identify and create employment avenues 
for the youth in the State. 

It hopes thaI all these efforts, toge­
ther with reactivation of the political 
elements in the State will help to improve 
I he si tuation and create conditions con­
ducive to the restoration of democratic 
process. However. no definite time frame 
can be indicated for the purpose. 

T.B.c_ 

130. SHRI SRIKANTA JENA: Will 
Ihe Minister of HEALTH & FAMILY 
WELFARE be pleased to state: 

I a) whether there is a sharp increase in 
T.B. cases in the country during the 
la,1 three years and the percentage of 
annual death rate due to T.B. has consi­
derably risen ; 

(hl if 'l'. the details thereof: 

(c) the States which have the largest 
numher of T.B. cases; 

(tI) the reasons identified for failure of 
the measures taken so far to control 
T.B.; and 

(e) the strategy formulated by the 
Government to tackle the rising number 
of T. B. cases? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WEI.FARE (SHRI PABAN SINGH GHA­
TOWAR): (a to (c) Available data does 
not suggest increase either in prevalence 
or mortality due to T.B. The prevalence 
of TB is estimated about 1.5% of popu­
lation spread uniformly throughout the 
country and therefore. States having larger 
population would have mflr, TR easel. 
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fd) and (e) A review of the programme 
has brought Out some inadequao:ies like 
insufficiency of resources, interruptioni in 
supply of drugs, failure to complete the 
treatment by patients and lack of public 
awareness. These deficiencies are being 
rectified. 

A World Bank Project has been pro· 
posed to ensure sufficiency of funds and 
removal of otJ;ler deficiencies to initially 
cover 5 States and major cities. 

Jbarkband Issue 

13 J. SHRI CHITT ABASU : 

SHRI BIRSINGH MAHATO : 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the steps taken by the Government 
during the last three months to resolve 
the Jharkhand issue: 

(b) whether the Government proppse 
to take any fresh initiative to hring about 
a negotiated settlement of the problem: 
and 

Ie) if so. the details thereof? 

THE MINISTER OF HOME AFFAIRS 
ISHRI S. B. CHAVAN): (a) to (c) In a 

meeting held with the Home Minister 
on 19-5-1993. the Chief Minister of Bihar 
was advised to consider the comments 
of the Central Government on the lhark­
hand Area Development Council Bill. 
1991. sent to the Bihar GOvernment on 
22-7-1993. The Chief Minister agreed to 
call a Special Session of the State Assem­
bly on 30-10-1993 to consider the com­
ments and amend the aforesaid Bill as 
might be decided by the Assembly. 

The Special Session has not heen called 
so far. 

The State Government has now taken 
the stand that they can consider further 
action only if the Bill is formally return­
ed with Presidential orders under Article 
201 of the Constitution. Accordingly. the 
Bill is now heing processed formally for 
Presidential orden. 

._-------- ---- -----
[Trans/ation] 

Heart Patients 

132. SHRI PANKAJ CHOWDHRY: 

SHRI ARVIND TRIVEDI: 

SHRI JANARDAN MISRA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

la) whether the number of heart patients 
is increasing constantly in various parts 
of the country; 

Ib) if sO, whether large number of heart 
patients die for want of doctors; 

(c) if so. whether the Government pro­
po,e to provide first-aid faci.lities to such 
patients; and 

(d) if so. the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA­
TO\\ ;\R): (a) No reliable information 
abollt incidence of heart disease available: 
Ilowcver, with rising life expectancy, the 
incidence of Coronary heart disease is 
expected to increase. 

(b) No .'lIch information is anlibble. 

k) and (d) Primary treatment facilities 
for heart patients are available in almost 
all the Districts and sub-divisional hos­
pitals. 

.lobs for Myanmar Repatriates 

1 :n. SHRI RAM PRASAD SINGH: 
Wll the Minister of HOME .... FFAIRS be 
pleased to state: 

la) whetrer the Government have fixed 
priority in Group 'C' and 'D' posts to 
Myanmar repatriates; 

(hi if so. the details thereof: 

Ie") whether th' icheme is still in opera­
tion; and 
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(d) the steps taken by the Government 
to ensure that the directives of the Govern­
ment in this regard are not ignored by 
the officials responsible for selecting 
Myanmar repatriates? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. M. SA YEED): (a) to (c) The age and 
fee concessions admissible to repatriates 
from Burma (now Myanmar) for appoint­
ments to Group 'C' and 'D' posts were 
withdrawn with effect from 31-12-1990 as 
the organised repatriation from Burma 
stopped after 1974. 

(d) Does not arise. 

AIDS Patient 

13-+. SHRI K. PRADHANI: Will the 
l\linister of HEALTH AND FAMILY 
WELF ARE be pleased to state: 

(a) whether the World Bank has extended 
financial aid for the Prevention of AIDS 
in the country; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) Yes, Sir. 

(b) The Centrally Sponsored Scheme for 
the Prevention and Control of AIDS in the 
country with a total project COSt of 
Rs. 222.5 crores is being implemented with 
a soft loans US $ 84 million from the 
\Vorld BanJe The Scheme has following 
Components : 

(i) Strengthening Programme Manage­
ment; 

(ii) Generation of Awareness; 

(iii) Blood-Safety and Rational use of 
Blood; 

(iv) Control of Sexually Transmitted 
Diseases; and 

(v) Surveillance and Clinical Manage· 
ment. 

Hydrocarbon Reserves in Orissa anti Bi ..... 

'135. DR. KRUPASINDHU J3HOI : Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the places drilled by ONGC IN Orissa 
and Bihar for oil and gas during the last 
three years; 

(b) the extent of oil. gas or hydrocarbon 
reserves found in those areas; 

(c) whether it is proved with the avail­
:lble seismic data that there is no prospect; 
of oi.l or gas reserves in some areas parti­
cularly West Champaran district of Bihar; 
and 

(d) if so, the reasons for continuing 
cblling work in those areas? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATL'RAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) and (b) During the last 3 
years drilling has not taken place in Orissa. 
However, an exploratory welJ Kadrnaha-l 
has been drilled in West Champaran district 
in Bihar but no hydrocarbon reserves have 
been found. 

(c) Based on the study of seismic data, 
so far a total of 6 exploratory wells, 
,-,hich include 3 in West Champaran district, 
'1a\e been drilled by ONGC in Bibar. 4 
eX;;;Dratory wells were also drilled in Orissa 
i Onshore) by OIL in 1987. All these wells 
prmec! dry. Thus from the data obtained 
so far, P.O oil and gas reserves have been 
found. 

(tl; At present no drilling is being carried 
out in these areas. However, acquisition of 
additional seismic data is being continued. 

Sub-standard Coal 

i36, SHRI JlTENDRA NATH DAS: 
Will the Minister of COAL be pleased to 
state: 

(a) whether the Government have received 
any' complaints regarding supply of sub­
st;,ndard coal to the Bandel Thermal Power 
Station; 
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('b) if so, the details thereof; and 

(c) the remedial measures being taken 
by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA): (a) to (c) Coal India Ltd. have 
informed that they have not received any 
complaint regarding supply of sub-standard 
coal to Bandel Thermal Power Station. 

Coal companies have been and still are 
taking inter-alia following steps to improve 
the quality of coal :-

(i) An action plan for installation of 
feeder breakers and coal handling 
plants is being implemented to ensure 
that sized coal is supplied to the 
consumers. 

(ii) Stones are being segregated at the 
lime of loading of coal. 

(iii,) Slow moving picking belts are being 
provided in coal handling plants for 
picking up shale and stone pieces. 

(iv) Better supervision is being ensured 
at the time of loading t(J maintain 
quality of coal and developing quality 
consciousness among workers, super­
visors and executives. 

(:v) Setting up of coal beneficiation pro­
jects for supply of beneficiated coal 
for some of the distant power stations 
located more than 1000 kms from 
coalfields. 

(vi) A legislation has also been enacted 
recently to permit beneficiation of 
coal by priYate parties. 

Report on Water Resources Management 

137. SHRI MANORANJAN BHAKTA: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether Government's attention has 
been drawn to the report on water Resour­
ces management prepared by the World 
Bank as reported in the 'Hindu' dated 
September 17, 1993; 

(b) if so, whether accordi,ng to this report, 
Karnataka without an agreement has 
developed massive irrigation schemes, 
depriving the delta (Tamil Nadu's rice bowl) 
of its accustomed supplies; and 

(c) if so, the reaction of the Union 
Government thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P. K. THUNGON): (a) Yes, Sir. 

(b) and 'c) Government of Tamil Nadu 
in its letter of July 6, 1986 has stated that 
a water ;dispute with the Government of 
Karnataka has arisen by reason of the fact 
that the interests of the State of Tamil 
Nadu and the inhabitants thereof in the 
waters of Cauvery which is an inter-State 
river, have been affected prejudicially by the 
executive action taken by the Karnataka 
State in constructing Kabini. Hemavathi, 
Harangi. Swarnavathi and other projects 
and expanding the ayacut resulting in 
materially dIminishing the supply of waters 
to Tamil Nadu. After satisfying itself 
that the dispute cannot be settled by nego­
tiations, the Central Government constituted 
Cauvery Water Disputes Tribunal under 
Section 4 of the Inter-State Disputes Act, 
1956 on June 2, 1990 and referred the 
dispute emerging from the letter of Govern­
ment of Tami.l Nadu for adjudication to it. 

Ban on Strike J;y Docton 

138. SHRI MULLAPPALLY RAMA­
CHANDRAN: Will the Minister of 
HEALTH AND FAMll.Y WELFARE be 
pleased to state: 

(a) whether the Union Government pro­
pose to ban strike by Doctors; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) There is no such pro­
posal. 

(b) Does not arise. 
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Para-Military Force 

139. SHRI GURUDAS KAMAT: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government propOse to 
create another para-military force; and 

(b) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAV AN): ~a) No, Sir. 

(b) Does not arise. 

Demand of Coal 

140. DR. AMRITLAL KAUDAS 
PATEL: Will the Minister of COAL be 
pleased to state: 

(a) the demand of coal in the various 
power houses of Gujarat Electricity Board; 

(b) the quantity of coal act'ually supplied 
to the power houses during the current 
year; 

(c) whether the required quantity of coal 
has been supplied to these power houses; 

(d) if not, the reasons therefor; and 

(e) the steps being taken to supply the 
required quantity of coal to these power 
houses? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
PANJA): (a) The demand of coal for the 
power houses. under Gujarat Electrioity 
Board (GEB) for the year 1993-94, as 
assessed by Central Electricity Authority is 
11.78 million tonnes. Power house-wise 
details are as follows: 

Power House 

Gandhinagar 
Ukai . 
Sikka . 
Wanakbari 

Total 

Annual 
Demand 
in million 
tonnes 

2.60 
3.45 
0.75 
4.98 

11.78 

(b) to (d) Actual quantity of coal supplied 
to power houses in Gujarat Electricity 
Board during the period April to October 
1993 was 6.60 m.t. (provisional) as against 
the pro rata demand of 6.53 m.t. (pro­
visional). The supplies haVe been more than 
the demand projected by Central Electricity 
Authority. 

(e) Coal India Ltd. is ina position to 
ment the demand of coal fnr all the power 
stations under Gujarat Electricity Board as 
projected by Central Electricity Authority. 
.\ close watch is also maintained over the 
slIpplies 10 the power sector. 

Oil Refinery at Dcogad 

1-:1. SHRT DHARMANNA MON-
DAY)"A SADUL: Will the ~ijn;ster of 
PETROLFUM /\ND NATURAL GAS be 
"leased to state: 

(a) whether any decision has been taken 
;" set up an oil refinery in joint venture 
between HPCL and Oman Oil Company at 
Deo,"od ln Sindhutlurg: 

(bl if SD. the cletaih therefor; and 

ijC) the time by which it is likely to be 
~et up? 

THE :vlINISTER OF STATE OF THE 
\iINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (cl A Memorandum of 
Understanding has been signed on 13-3-1993 
between Government of Indi.a, the Govern­
ment of Sultanate of Oman, Hindustan 
Petroleum Corporation Ltd. and Oman Oil 
Company l.imited to set up a joint venture 
(i MMTP A oil refinary in Western India. 
The final localion of the proposed oil 
refinery would be decided by the Joint 
Venture partners. The refinery project would 
1 ake 3 to 4 years after final clearance of 
the Delailed Feasibility Report by the 
Government of India. 
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Visit of Iranian Delegation 

142. SHRI R. SUR ENDER REDDY: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether a high level delegation from 
Iran led by its Petroleum Minister visited 
India during November, 1993; and 

(b) is so. the details of the subjects 
discussed and the broad decision arrived at 
the meetings? 

'. 
THE MINISTER OF STATE OF THE 

MINISTRY OF PETRO!.EUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) Yes, Sir. 

(b) The subjects discussed include the 
supply of natural gas from Iran to India, 
supply of crude oil, import of LPG from 
I ran to I ndia and technical co-operation in 
the hydro-carbon sector. 

I Tralls/alion] 

Malaria Centres in llttar Pradesh 

143. SHRJ RAM BAD AN : Will the 
Minister of HEATH AND FA;!!LY WEl.­
FARE be pleased to state: 

tal the numher of hospitals where special 
assistance centre, have been set up to check 
Malaria in Uttar Pradesh; 

(b) whether the required medicines have 
heen made available to check Malaria in 
all the towns: and 

(c) if not, the reasons therefor and the 
action taken or proposed to be taken in this 
regard ~ 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) Diagnostic and treat­
ment facilities are a\'ailable in all medical 
and health isnstitutions in the State, namely, 
Medical College Hospitals, District Hospitals 
and Primary Health Centres. 

(b) According to the latest information 
from the Slate Government. availability of 
drugs is adequate. 

(c) Does not arise. 

[ElIl!lisll] 

Indo-Pak Border Fencing 

J 44. SHRI SYED SHAHABUDDlN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total length of Indo-Pak border 
decided to be fencod and actually fenced 
by March 31, 1993; 

Ib) the original estimates for the actual 
expenditure incurred so far; 

Ie) whether the work has been undertakeI[J 
hy the CPWD or by the State Government~ 
C(>ncerned ; 

(d) whether the work was undertaken 
departmentally or through contractors; 

(e) whether the Government have received 
any allegations of sub-standard material 
being used; 

If) if so. whether the CBT has been 
entrusted with the enquiry; 

(g) whether the CBI has submitted any 
repOrt; and 

(h) whether any action has been taken 
to fix the responsibility and to punish the 
guilty? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) : (a) A total length 
of 7R5.15 Kms. of Indo-Pak border in 
Punjab and Rajasthan sectors have been 
sanctioned for fencing the area, out of 
which, 766.65 Kms. have been fenced by 
31-3-1993. 

(b) The original estimates sanctioned for 
this work was for Rs, 141.62 Cr. and upto 
31-3-93 an expenditure of Rs. 138.18 crores 
has been incurred. 

(c) The work has been undertaken by 
CPWD. 

(d) The work has been done through 
contractors, but the major materials like, 
cement, steel, barbed wire and concertina 
coil were procured departmentally and ilSued 
to contractrs for the work. ' 
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(e) Yes, Sir. 

If) No, Sir. 

(g) Does not arise. 

(h) Departmental action has been taken 
against the concerned Officers. 

. Layinc of KandlB-Bhatinda Pipeline 

145. SHRI GOPI NATH GAJAPATHI : 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the ori.ginal estimated cost of laying 
Kandla-Bhatinda pipeline; 

(b) the year by which the line is expected 
:0 be completed: and 

(c) the progress made so far in the laying 

:If that pipe line? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
~ATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) The original estim~ted cost 
.,f Kandla-Bhatinda Pipeline Project was 
ta. 917.55 crores, including an FE compo­
lent of Rs. 204.54 crores based on March. 
,990 price level. 

(b) As per IOC the pipeline is expected 
.0 be completed by 1995. 

(c) The composite works contract .. has 
leen awarded and pre-construction acUvJttes 

lave been started. 

·T rans/ation 1 

Tapti G. to PipavB'l' 

146. SHRI N. J. RATHVA: 

SHRI HARIN PATHAK: 

Will the Minister of PETROLEUM AND 
~ATURAL GAS be pleased to state: 

(a) tbe progress made sO far for provid­
ng Tapti ga§ to Pipavav in Gujarat; 

(b) whetber the Union Government have 
-.oeived any proposal from the State 
]overnment alto in thi, reaard; 

(c) if so, the details thereof; and 

(d) * time by which it is likely to be 
finalised? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) to (d) The gas from Mid­
Tapti and South Tapti will be brought to 
Hazira to meet existing commitments ex­
Hazira and along the HBJ pipeline. These 
fields have been olIered for development 
and exploitation by private entrepreneurs 
for which negotiations are in progress. 

[English] 

Safeguarding the Interest of Disabled 

147. SHRI BOLLA BULLI RAMAIAH: 

SHRI ARVIND TULSHIRAM 
KAMBLE: 

SHRI S. B. SIDNAL: 

SHRI D. VENKATESWARA 
RAO: 

Will the Minister of WELFARE be 
pleasoo to state: 

(a) whether the Gm'ernment propose to 
introduce a comprehensive legislation to 
safeguard the interest of the disabled and 
protect them against discrimination in the 
("()untry : 

Ib) if so. the salient features thereof: 
and 

Ie) the time by which it is likely to be 
introduced? 

THE MINISTER OF WELFARE ISHRI 
SITAR AM KESRl): (a) and (b) The 
Ministry of W~lfare is preparing a draft 
legislation which would cover the following 
areas: 

Ii) Prevention. early detection, interven­
tion, habilitation and rehabilitntion 
of the handicapped; 

(in Education; 
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(ill) Vocational training and placement 
&erVices ; 

(iv) Employment; 

(v) Transportation; 

(vi) Recreation; 

(vii) Access to public buildings; 

(viii) Fiscal benefits/incentives; 

(ix) General broviswns; and 

(x) Special provisions. 

(c) The Government is trying its best to 
brigg the proposed legislation as early as 
possible. 

DepotatioD of Officers to WHO 

148. PROF. UMMAREDDY VENKA· 
TESWARLU: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) the number of officers from his 
Ministry who are on deputation to the 
World Health Organisation; and 

(b) the details of the specific programmes 
where there is interaction with the World 
Health Organisation and Health Ministry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) Nil. 

(b) Interalia, interation is in the following 
broad areas: 

(i~ Co-ordination of strategy of Health 
for All; 

(ii) Strengthening of Health information 
management system; 

(iii) Development and strengthening of 
health infrastructure based On pri­
mary health care; 

(iv) Development of Human resources for 
Health ; 

94-L/S258LSS-15 

(v) Prevention and control of communi­
cable & non-communicable diseases; 

(vi) Promotion of environment Health. 
including provision of safe drinking 
water and basic sanitation; 

(vii) Research development in Health & 
Health relating system; 

(viii) Mobilisation of resources in support 
of Health for all. 

Terrorist Activities in J & K 

149. SHRI SHRAVAN KUMAR 
PATEL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of terrtorists killed. 
arrested and surrendered in Jammu and 
Kashmir during the current year so far; 

(b) the number of civilians and security 
personsel killed and injured during the 
above period; 

(c) the details of arms, ammunition and 
other materials seized by the security 
personnel; 

(d) the number of terrorist hideouts 
busted; and 

(e) the measures taken by the Govern­
ment to curb terrorist activities in the State ? 

THE MINISTER OF HOME AFFAIRS 
(SHRr S. B. CHAVAN): (a) As per the 
available information, 1087 terrorists have 
been killed, 1654 terrorists arrested and 30 
surrendered during the current year so far. 

(b) 955 civilians have been killed and 
1212 injured in terrorist activities, during 
the current year so far, while 181 security 
forces personnel have been killed and 731 
injured so far. 

(c) As per the available information. 
details of the arms, ammunition and other 
materials seized by the security forces 
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cIw:iIog tho current year 80 far are as 
UDder:-.. 

(1) Kalashnikov rifles 2214 
(2) Pistols 677 
(3) Rocket launchers 81 

(4) Machine guns 141 

(5) Mortars. 10 
(6) P. K. gun 
(7) Grenade launchers 11 
(8) Guns 90 
(9) Grenades 4418 

(10) Mines 658 
(11) Rockets . 139 
(12) Explosives 656 

Kgs. 
(13) Remote Control Devices 6 
(14) Ammunition rounds 3.60 

lakhs 
(Approx.) 

(15) WT sets. 140 

(d) and (e) The militants keep on shifting 
from one place to another and as such there 
are no fixed hide-outs. However, security 
operations in areas of militant concentration 
have been intensified. 

Shariag of Water 

150. SHRI SlUKANTA lENA: Will the 
Minister of WATER RESOURCES be 
pleased to ltaw: 

(a) the main issne. involved in sharing 
of waters among the neighbouring States 
and the Union Territory of Delhi; 

(b) since when the matter has been 
pending and the reasons therefor; and 

(c) the steps taken/proposed to be taken 
by the Government to relolve the issues 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P. K. THUNGON): (a) The issues 
iDvolved in sharing of water amongst tho 
neighbouring States and the Union Territory 
of Delhi pertain to acceptable allocation 
of the utilisable surface flows of Yamuna 
upto Okhla amonpt alI the co-buin States; 

(b) and (c) Discussions on the disputo 
amoniSl the co-basin States of Himachal 
Pradesh, Uttar Pradesh, Haryana, Rajasthan 
and Delhi are goi.ng on since tho Seventies. 
To resolve the issue a number of Inter­
State mettings have been arranged both at 
official and ministerial level. Based on the 
discussions held in the Inter-State meetings 
convened by Minister for Water Resources 
between December 1991 and December 
1992, a draft Memorandum of Under­
standing was drawn up allocating the surface 
flows of Yamuna upto Okhla amongst the 
co-basin States. Whereas the Memorandum 
of Understanding has been accepted by the 
States of Haryana, Uttar Pradesh, Himachal 
Pradesh and the National Capital Territory 
of Delhi, the same is yet to be accepted 
by Rajasthan. Further discussi.ons with 
Rajasthan are continuing. 

Persons Arrested under TADA 

151. SHRI CHITTA BASU: 

SHRI INDRAJIT GUPTA: 

SHRI SURYA NARAYAN 
SINGH: 

SHRI RAMESH CHENNI-
THALA: 

SHRI RAINATH SONKAR 
SHASTRI: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of persons arrested under 
TADA during the last six months, State-wise 
and Union Territory-wise; 

(b) whether attention of the Government 
has been drawn to the news item captioned 
"Over 50,000 languishing in jails" appearing 
in the Indian Express dated October 11. 
1993 ; 

(c) if so, the reaction of the Government 
thereto; 

(d) whether there is any proposal to 
review TADA; and 

(e) if so, the detaila thereof' 



197 W,.itten Answe,.s AGRAHAYANA 11, 1915 (SAKA) Written Answer.r 198 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. eHA VAN): (a) Statement is 
attachCld. 

selected backward districts in the country 
with the aid and assistance of the Overseas 
Development Agencies (ODA); 

(I:t) The Government have seen this report. 
However, out of a cumulative of 56,884 
persons arrested under TADA so far, 
37.009 have been released on bail. 

(e) We have issued guideline to the 
States/UTs to invoke TADA only against 
the terrorists and disrul'tionists and not 
against 'petty criminals. We have also asked 
the Statei UTs that the tendency fO keep 
the accused in jails for long periods pending 
tiling the charge sheet be stopped. 

(d) No, Sir. 

'e) Does sot arise. 

SI. Name of Stat!',UT, "'n. l)f 
No. t--'U"Oll'" 

A. nd hra Prad,,, h 

~ Alllnachal Pradesh 
A "s,anl 

4 Bihar 
5 GUlar,d 
(J Go? 
7 Haryana 
~ Hima('hJl Pra';:'o', 

9 J & K 
10 Mahara';h:;-d 
11 :\1adhY3 Prautsh 
12 Manipur 
13 MiLorall1 
14 Punjab 
15 Rajasthan 
16 Tamil Nadu 
17 Tripura 
18 U.P. 
19 West Bengal 
20 Karnataka . 
21 Delhi. 
~2 Chandigarh Ad;ninistJa­

tion 

__.:.;'[ _ l.::d 

42(\ 
. s 

( - ~ -! '. 

5:0 

'J 

::'1 

Health Care Services Schemes 

152. SHRJ K. PRADHANI. Will tbe 
Minister of HEALTH AND FAMILY 
WELF ARE be pleased to stale: 

(a) whether some Health Care Services 
SCbeIDII are beinK implemented in lome 

(b) whether any such district has been 
selected in Orissa for implementing Health 
Care Services Schemes with ODA assistance; 
and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRJ PABAN SINGH 
GHATOWAR1: (al to (c) An ODA Assisted 
Project is being implemented in Orissa in 
:; districts. namely. Dhenkanal. Keonjhar. 
Maymbh,mj. Sambalpur and Sundergarh 
",th effect from 1-11-1989 for a period of 
5 years with an olltl ay of Rs. 65.66 crores, 
of "hich. 75% of the expenditure is 
re:mbu;'seable by ODA. The activities being 
undert'",~n include: construction of PHCs, 
<:;u:>centrc. staff-quarters, construction of 
Training L "titutions, sllplly of Furniture 
Equipment. ("(tension of lEe Activities and 
Tr"in'ng etc 

"'oreign !J1ve~tment in Oil ExplOl'atio» 

153. SHRI GEORGE FERNANDES; 
Will the ~,1ini,ter of PETROLEUM AND 
NATURA' GAS be pleased to state: 

la) "'hether :he Government have receiv­
~ any forei:m bids for oil exploration and 
exploitation; 

ib) if so, total number of bids received 
so far: 

:c) whether the Government would enter­
,ain bidding round the year; 

I,d) whether the Government propose to 
go in for the international person of oil 
exploration to invite foreign investment; 
and 

(e) if so. the details thereof '? 

THE \llNISTER OF STATE OF THE 
\llNISTRY OF PETROl.EUM AND 
"lATURAL GAS (CAPT. SATISH KUMAR 
'SHARMA): (a) and (b) Foreign com­
f'llllies, either on their own or in consor­
tium have put in 20 bid. in the Fourth 
Round of Bidding for exploration, 4 bids 
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in the Fifth Round of Bidding for ex· 
ploration and 51 bids for the development 
of the medium sized and small sized fields 
oIIelOd in August, 1992. 

(c) to (0) There is no specific inter­
national pattern for inviting private 
investment! in the .oil stDctor. The two 
most fRquently • mechanisms for 
inviting foreign investment in oil eXPlora­
tion are through bidding rounds at specified 
intervals and by direct negotiations with 
companies. 

To attract foreign investment in oil 
ex.ploration, Govt. is inviting bids under 
the continuous round the year bidding 
scheme for exploration in specified blocks. 

Meeting on Glob_I: Terrorism 

154. SHR1 MANORANJAN BHAKTA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

{a) whether Secwity experts from more 
than 200 countries, includina India, met 
in Washington recently; 

(b) if so, whether the growin& aloba! 
terrorism and frequent UIIe of sophisticated 
explosive devices and fool-proof meIIIUl'e6 

to protect those susceptible to terrorist 
attacks were discussed in the meeting; and 

(c) if so, the detaiJs thereof '1 

THE MlNISTER OF HOME AFFAIRS 
i)SHRI S. B. CHA VAN): {a) to (e) The 
information is being obtained and will be 
laid on the Table of the House. 

G3Ii PipeliDe from 0liliiii 

155. SHRI GURUDAS KAMAT: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether proposal to move gas through 
the deep sea pipeline from Qatar/Oman to 
India bas technically run into rough 
weather; 

(b) if 10, the details thereof; and 

(e) the steps propoeed to N taken by 
Govenunent in tIlis reaard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NA1'rttlAL GAS (CAPT. SATISH KUMAR 
SHARMA) : (a) to (e) The technical feuibi. 
Iity of the proposals for importina JlI,tUral 
gas to India, includinJ import from Omaa, 
is still under study. 

[El1g/ish] 

Commuaal Rioa 

156. SHRI SYED SHAHABUDDIN 

SHRI C. K. KUPPUSWAMY : 

Will the Minister of HO:"lE AFFAIRS 
he pleased to state : 

(,,) the number of communal incidents in 
the country. State-wise between lst January 
and 30til September, 1993, with names of 
places of occurenee; 

\ b) the number of persons "-;Hed and in­
jured in communal violence and police fir­
ing; 

(c) the e~timated value "f movable and 
immovable prupect) damaijed or destroyed: 

(d) the number (If phlces d reliilOll~ 

,;gnificance destroyed Llr ddma~ed; 

(e) the number of ca,es ill which ex· 
gratia payment has been mad~ L. ncxt·(+ 
kin of those killed and the tOlal amount 
paid, State-wi~e: 

(f) the total additional ;lmount spent 
on relief and rehabilitat:on of the riot­
affected persons, State-wise; 

\g) the number of persons detained or 
arrested, released, charge-sheeted or en­
larged on bail, State-wi!>e ; and 

(h) the number of cases instituted, State­
wi'\c '.' 

THE M I MSTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR.J 
P,M. SAYEED): (a) 10 (b) The informa­
tion i~ beinl: collected and will he laid on 
til. TaIJle of tbe House 011 receipt. 
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[Translation] 

LPG COaaectiOIli hi Gu,..t 

157. SHRI N. J. RATHVA: Will the 
Minister of PETROLEUM AND NATU­
RAL GAS be pleated to ltate: 

(a) the number of L.P.G. connections pro­
vided in Gujnrat, particularly in tribal di!l­
tricts, during ealeh of the last three years; 

(b) whether there is any proposal to pro­
vide more new LPG connection8 in Gujarat 
during 1993-94; 

(c) if so, the details thereof; and 

(d) the time by which these connections 
are. likely to be provided? 

THE MINISTER OF STATE OF TIlE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) : (a) The following 
number of LPG connections have been pro­
vided in Gujaral including tribal districts 
durinll th. Inst three yesT1!:-

1990·91 

1991·92 

1992·93 

39466 

(b) to (c) A target for releasing ten lakhs 
connections in the country was futdd for the 
year 1993-94i ncluding Gujarat. Efforts 
are constantly on to release LPG connec­
tions to as many applicants and as early as 
possible, subject to product avail~bility. 
New connections are released dependIng on 
the waiting lists and slacks svailable with 
the distributors. 

(English] 

Attacks OD JouruI-

1'8. SHRl BOLLA BULLY llAMAIAH: 

SHRI S. B. SIDNAL : 

Will the Minister of HOME AFFAIRS 

be pleaaed to state: 

(a) whether the Editors Guild of India 
haa recently expreaed IOriOUS concern at 
the attacks Oft "the press and journalists by 
'¥arm. .Jllncias in tDdia; and 

(h I if c, the re~ct;on of tIle G'w:-rn­
r,len! thereto? 

I HE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFF-\IRS: (SHRT 
P. M. SAYEED): (a) and (b) No, Sir. 
Since the 'Public Orde.r' and 'Police' are 
State subjects, it is primarily the responlibi­
lity of the State Governments LO maintain 
public order and create proper security en­
vironment for those living in their ~rea. 

However. the Central G0v~r"ment have 
issued detailed guidelines from time to time 
for providing necessary protection and 
security to journalists so that they may 
discharge their professional duties pro­
perly. The State Governments have also 
been advised to ensure prompt registration 
and investigation of cases relating to attack 
on journalists and to take action against 
erring officials. 

Tobacco Producticm 

159. PROF. UMMAREDDY VENKE­
TESW ARLU: Will the Minister of 
HEALTH AND FAMILY WELFARE ~ 
pleased to state : 

( a) whether the World Health Organisa· 
tion propou to finance programmes to 
replace tobacco production in India; and 

(b) jf so, the. details of such proposals 
indicating the extent of finance and mode 
of disbursement? 

THE DEPUTY MIN ISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE: (SHRI PABAN SINGH 
GHATOWAR) (a) No. Sir. 

(b) Does not arise. 

Upper Indravati Multipurpose Project 

160. SHRI K. PRADHINI: 
DR. KRUPASINDMU BHOI: 

Will the Minister of WATER RESOURC­
ES be pleased to state: 

(a) the progress made in the construc­
tion of Upper Indravati Multipurpose Pro­
ject and Upper Kolab Irrigation Project 
Md amount speIlt on each project so far; 
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(b) the time by which these projects are 
likely to be completed: 

(c) the details of the irrigation potential 
and other advantages of these projects ; 

(d) whether the World Bank has re­
fused to provide fund for Upper Indravati 
Multipurpose Project; 

(e) if so, .the rea:;ons therefor; and 

(f) the alternative steps taken by the 
Union Government in this regard ? 

1HE MINISTER OF STATE IN 1HE 
MINISTRY OF URBAN DEVELOP­
MENT AND MINISTER OF ~TATE IN 
nIB MINISTRY OF WATER RESOURC­
ES (SHRI P.K. THUNGON) (a) A state­
ment giving the physical and financial 
status of Upper Indravati and Upper Kolab 
projects is attached. 

(b) While Upper Iudmvati Project is 
targeted to generate Power by February, 
t 977, its irrigation work s except Lift 

Canal system are scheduled for comple­
tioA, in 1995-96. Upper Kolab Irrigation 
project is .~ed for COQIpletioll in 1996-
97. 

(e)· On . Upper Indravati . .Project. JIll irri­
gation potential. of 39.40 hectares has been 
created against ultimate irrigation potential 
of 218600 hectates. On Upper Kolab Pro­
ject an irrigation potential of 32050 hec­
lares has .been created against ultimate 
irrigation potential of 311760 hectares. 

(d) to (t) Upper Indravati project was 
sanctioned a World Bank Loan of US S 
156.4 million and World Bank credit of 
SDR (Special Drawing Rights) 156 million 
on 8-6-83. The loan was concelled with 
effect from 30-6-1991 and credit component 
was sllspended with effect from 1-3-93. due 
to poor project management. The State 
Government has since implemented most of 
the suggestions of the World Bank regard­
ing improvement in Project management 
and the World Bank bas partially lifted the 
suspension of the credit since I ~-10-93. 

Statement 

PhysIcal ud flaaDdal status of the Upper IDdrawtl and Upper Kolab Projeds, OrIlla 

Upper Indrovati Project 
Physical 
(1) Indravati Dam 
(ii) Padagada Dam 
(iii) Kapur Dam 

(iv) Muran Dam . 
~v) Dykes 
(vi) Link Channel 

(vii) Head race channel . 
(viii) Surge shaft 

(ix) Valve House 
(x) Pen<;t()Ck 

(xi) Power HOU~e . 
(xii) Tail Race Channel 

(xiii) Left Main Canal 

(xiv) Right Main Canal 

(sv) Lift Mtlin Canal 

Concrete and MasoMy-98 ~'. 
Earth filling-9S% 
Dam filling work completed. 
concrete and .muomy-70% 
WorksDf 7 dykes completed. 
Both link channel almost completed except slope 
cutting. 
Excavation completed and 31 ~;.; concreting done. 
Excavation-77% 
Concreting -61 ~~ 
Concreting 48 ~..;, 
Concreting-64 % 
Fabrication-98% 
COllCl'eting-7S % 
Excavation-85 ~~ 
Concreting-42 % 
Up10 SO.40Kms completed and work in other 
leaches including Branch Canal and Distribution 
and Minors is in progress. 
87% earth work and 70% concretill8 ja 0 to J 1 
Kms completed aud work in other roaches is in 
progress. 
Survey and investiptioD work completed. 



AGRAHAYANA 11. 19915 (SAKA) Wriltltn Anlwltrs 206 

Financial 

Expenditur.: iQl.:w·n:d till 3/93 . 

Upper KoJab Project 
Physical 

Component 

(i) Je),ppr M tin Canal R.D. 00 to 14 Km 

(ii) Jeypur Main Canal from R.D. 14 Km 
to 42 Km (incluaing Dist~ Minor & 
~ubminors) . 

(iii) .If") pur Main Canal from RD 42 Km 
to 58.83 Km 

(iv) Disty. Minors & n'b-minors from RD 
00 to 14 Km 

(v) Disty. Minors & sub-minors from RD 
42 Kill to 53. IG2 KOi 

(vi) Head works 

FflflUlcial 

Power component -Rs. 340.52 crores 
Irrigation component- Rs. 219.07 crore~. 

Farth 
work 

94 71 % 

82.24~n 

91.10% 

9840% 

54. 9Q:;'~ 

Completed 

Struc­
,ures 

97.67'/0 

54.35% 

95 12/,0 

95.48% 

19.50~';' 

~"a~o::ry Conrrete 

'19 54 '.I; 99.l8~:' 

60.86% 63 64~;'; 

98 7k 0;' 96 96~'~ 

7'J 74:;'~ 112. 74~,~ 

20 26 ~~ 37.80% 

ExpenJiture up to 3/93-Rs. 108 . 86 CTOI'e". 

Pilo" with elL 

161. SHRI RAMCHANDRA VEER-

APP A: Will the Minister of COAL be 

pleased to state: 

(a) the number of pilots of 60 yean of 

age with the Coal India Limited: 

(b) whether the rules under Section 28 'A' 

of the Aircraft Rules, 1937 are being fol­

lowed; aDd 1?-

(c) if not. the reasons therefor ~ 

THE MINISTER OF STATE OF THE 

MINISTRY OF COAL: (SHRI AJIT 

PANJA) (a) One. 

(hJ and IC) The Coal India Limited's Air­

craf!< ar.::;n private cntegnry used for 

travel of compal'!y cfficinls at no charge 

i.o. priyate use and Dot commercial use. 

U1ICleIpotmd MiDel 

162. SHRI BASUDEB ACHARlA: Win 
the Minister of COAL be pleased to state : 

(a) whether the cost of re!"!')Wlt;OD of 
underground mines is much less than the 
cost of machines brought for the open cast: 

(b) if '\0. the details thereof: and 

(c) the reasom tvr neglect:!'!! the under­
ground mine<? 

THE MINISTER OF STATE OF THE 

\f1NISTRY OF COAL: (SHRI AJIT 

KUMAR PANJA): (a) 8J'd (b) Comp.~ri· 

son between the relative cost ,-·f renovation 

of Underground mines with the cost of 

machines brought for the Opencasl is not 

fea,ble a~ cost in each cuse in either cate­

gory is decided on various factors after 

:ldequate le.chno-econorlic .iust;'i~·\!i('ns. 

Gener.!lisa· :~n pf eelst Cl'mrari<~n between 

Ihe two item~ would not be possible. 
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(c) Th~ following I •• bl!' 'ndlc~:es 

production performance of c(1;11 from 
Undergwund mines in Coal India :'_'lL 

dt:ri:;g April-October, 1993 and the produc­
tion of (:(\al from Underground Mines for 
th~ l:'HTe,;pOi d'ng period of 1992 :-_ 

(In Lakh Tonnes) 
._.-- -- --------------------

April '92-0ctober '92 April '93--0ct ... oor '93 
--------

302-48 

This will confi:m that tJnderground 
mines are not be:ng negiecte,~ Besides, the 
impfl'vement of coal projllc~:on from 
Underground mines has b~en de(ided as ,~ 

thrust area in the Annual Action Plan of 
elL 

Guideliues for Post-Mortem 

163, SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of HEALTH 
AND F AMIL Y WELFARE be pleased to 
state: 

(a) whether attention of the Government 
has been drawn to the news-item captioned 
'wrangling over post-monem : Hockey 
player's body left to rot' appear:ng in the 
Hindustan Times dated September 21, 
1993, 

I b) whether any guidelines have been 
laid down by the Government regarding 
conducting of post-mortems in the Capital; 

I c) if so, the detsils thereof; ;: nd 

(d) if not, the reasons therefcr an-! .. r.e 
steps in this regard? 

TIlE DEPUTY ME~ISTER 1"1 THE 
MINISTRY OF HEALTH :\;-.10 FAMILY 
WELFARE (SHRI PABA.,'l SINGH 
GHATOWAR) : (a) Yes, Sir, 

(b) to (d) Delhi has been divided into 
different zones and the fC'lbwing hos~itals 

are responsible for carrying 'lUt post-mor­
tem at their mortuaries:-

I, Lady Harding Medical College_ 

2. AU India Institute of Medica' 
Sciences. 

3, SafdurjUDg HoIpital. 

305.46 

4. Lok i'\:1yak hiprakash Narain Ht,,-
pita!. 

5. GUiU Tegh Bahadur Hospital. 

6. Police Monuary, 

7. Kmdu Rao Hospital. 

Aids from Blood Bank Blood 

164. SHRI PRAKASH V, PATIL: Will 
the Minister of HEALTH & FAMILY 
WELFARE be pleased to state : 

(a) whether the attention of the Govern­
ment has been drawn to the news-item 
captioned 'Rakt Bank Ke Khoon se AIDS 
Hane Ka Khatra' appearing in the 'NaY 
Bhun:\! Times' dated May 20, 1993; 

(b) if so_ the details thereof; and 

(c) the ~ction being taken by OOVM'll­
ment in thi! regard , 

THE DEPUTY MINISTER IN TH!! 
MINISTRY OF HEALTH AND FAMILY 
WELFARE: (SHRI PABAN SINGH 
GHATOWAR) 

(a) and (b) Yes, Sir, The new! item 
draws attention to the possibilities of trans­
mission of HTV through untested blood 
transfusion and to the fact that a substan­
tial part of the demand is being met 
through commercial blood-banks and pro. 
fessional blood denors, 

(c) The Government have already taken 
up a programme in hand to ensure that 
safe and infection-free blood is used for 
tranfusion purposes, HIV testing facilities 
have been e~tablished in 180 centres and 
linkages have been provided to all the blood 
banks to get the blood sam Illes tested in 
~ nch centres. Simple and rapid test tits 
are be;ng provided in 372 district centres 
which are basically transfusion centm. In 
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add'tion, the rules framed under the Dru~:; 
HOld Cosmetic, Act hus been ma,je 1:1O:'C 

<.tringent and the inspection mac:linery has 
been strengthened to facilitate stJ ~ct c;)m­
plbnce of the r.1andatC'ry requ:;·ements. 

A motivational campaign is <lisa .r;1po~·' 

to be taken up in hand to augment the 
voluntary donation of blood and ensure ,ts 
optimal u~e through separation of blood 
components in thirty major brood banko. 

Oil F ... lds to Private Sector 

In). SHRi MA)'.;ORANJAN BHAKTA: 
Will the Minisf," (,f pr~OLEUM AND 
:-:ATLTRAL (;:\S be pleased to state: 

(a) whether the Government have decid­
ed to offer <1 few smail oil fields to some 
private companies for development; 

(b) if so. whether some oilfields have 
already been offered to the private Rctor 
for development: and 

(C) if so, the detail~ th.reof and the rN­
!K)nA therefor 'l 

THE ~IINISTER OF 5TATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH Kl'MAR 
SHARMA): fal Ye,. Sir. 

(h) ,,~.d Ie) In August. 1992 Government 
r)f Ind1a had offered 31 small sized oil and 
gas fidds for de'.'elopment by private par­
ties. !l7 bids have been received by the last 
date viz. 31st March, 1993. 

Government of India has again in Octo­
ber. 1993 offered 33 small sized oil and gas 
fields for development by private parties. 
The laM date for submission of bids iii 
.'liM March, 1994. 

The rea,Olls for offering these 'mall 
,ized field~ for development are: 

(i) To encourage private investment in 
development of oil/gas fields and 
utilize the resources of Gover:lmenl 
thus ,;,wed i,n more I'rnspective area" 

(it) To huteD the pace of ap1oitltl& the 
recoverable r ... rv ... 

(iii) To take advantage of state-of-art 
technology in the field of de"elop­
ment and production. 

(i V) To put on production the fields locat­
ed at isolated places without Gov­
ernment of India or its public sector 
units creating infra5tructure for the 
same. 

Au:~nomous Hill Development Council 

16{,. SHRI GURUDAS KAMAT: Will 
the M,n;ster of HOME AFFAIRS be plea'­
cd to sta'e: 

(a) whether any agreement on setting up of 
;] Autonomous Hill Development Council 

kr : .:!h and Kargil districts of Ladak.h in 
fammu and Kashmir has been reached re­
cently ; 

Ib) if so. the .alient features thereof; 

(c) whether the Government propo.e to 
f,am autonomy to ,orne more re2ions m 

til: State: and 

I d i if 80, the detail~ thereof " 

l'hE MINISTER OF HOME AH:AIRS 
\',Hk' S B. CHAVAN): (a) and (bl Pur-
8uant to a tripartite agreement between the 
Central Government, the State Government 
ani' the representatives of the Ladakh Bud­
dh,: A;sociation. a series of meetings were 
n~:d at the official level with representatives 
of the region to discuss issues pertaining 
to setting up appropriate institutional ar­
rangements in Ladakh which would enable 
stepping up the pace of development and 
heip :0 preserve the culture heritage and 
o.lspirations of the people of the Region. A 
.:oncensus was reached in the last meeting. 
held on 8-9 OClober, 1993. in the presence 
of the Union Home Minister. to set up an 
\UlOoomOllS Hill Council for Leh. Pur­
',.lam uron Ihis the State Government will 
lake further steps to draw up a legislation 
fur the j'dfpose. which would also have 
rw\'i,<ion ,0 enable a similar arrangement 
for the Kargil district. 

'el No, Silo 
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Drug Abuse Control 

167. SHRI GEORGE FERNANDES: 
Will tbe Minister of WELFARE be pleased 
10 state: 

(a) whether there is any co-ordination 
in the activities of different Government 
Organisations as well as non-Governmen\ 
organisations in drug abuse control; 

(b) if so, the details thereof: and 

(c) if not, the steps taken in this regard: 

THE MI"';STER Of WELFARE (SHRI 
SITARAM KESRI): (a) Yes. Sir. 

(b) The foilowmg Committees have been 
coordi.natin~ and reviewing the activities of 
jjfferent go'ernment organisations as well 
as Non·Go\'ernment Organisations: 

(i) Cab,:Hef Suh-Comtn.'.'tc(· ",: j');-ug 

Abwe CU11I."c'/ : This Comr",itte~ c,"· 
sists of Home Minister, Finance 
Minister. Minister of Health and 
Family Welfare, Welfare Minister 
and I & B Minister. The functions of 
this Committee are to oversee the 
working of the concerned Ministry! 

94-L/S258LSS-670--6-] M4-GIPS 

Department relating to different .... 
~cts of drug abuse control and pro­
vide guidance for mOre effecti\:e 
action as well as better coordination. 

(ii) J1Iter-Millisleriai CoordillUJiOlI Com­
mittee: This Committee is headed 
by Director-General, Narcotic Con­
trol Bureau and officers from other 
Ministries/Departments and repre­
sentatives of NGOs are its members. 
The main functions are to undertake 
periodical reviews of Prohibition 
Pc,jicy and progress of prohibition 
in ullIere,lI Statos to study difficul­
ties that may be encountered by the 
States. 

Besides, reguiar meetings, workshops and 
semi,Jars involving all the concerned Minis­
tries 'Depanments and NGOs are organis­
ed from time to time for reviewing the 
programmes and their implementation. 

(c) DOe~ not ar~. 

11.57 hrs 
The Lok Sabha then adjourn~d 

1111 Eleven of the Clock on Friday. 
file 3rd December, 1993,' AI/raha­
yaJUl 12, 1915 (Sakal. 




